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LOK SABHA DEBATES

LOK SABHA

Thursday, Novembr 26, 18598/ Agra-
hayara 5, 1881 (Saka)

The Lok Sabha met at Eleven of the
Clock.

[MRr. S8PEAKER in the Chair]

ORAL ANSWERS TO QUESTIONS

Conference of Indian and Soviet Oil
Experts

{ Sllr.::ali Parvathi
! Arshian:
Shri famm Krishan Gupta:
Shri Nagi Reddy:
Strri Warior:
*3i8.4 “hri Fiem Raj:
S4ri Vidya Charan
Shukla:
sari Vajpayee:
Shri N. M. Deb:
Shri Kodiyan:

Will the Minister of Steel, Mines
ang Fuel be pleased to state the
results of the ten-day conference of
Soviet and Indian Qil Experts which
ended in New Delhi on the 1st Sep-
tember, 1859 and the details of main
decisions taken?

e i

The Minister of Mines and Oil (Shri
K. D. Malaviya): The main decisions
arrived at by the Conference are:

(1) Review and assessment of the
work of the Commission showed
that in spite of various difficul-
tles faced and limited facilities
available, the Commission has
been able to achieve notable
success in findings gas in Jawa-
lamukhi and oil in Cambay.

(i) The organisation of the Commis-
sion should be further
strengthened with greater

21 (Aiy LSD-—1.

1838
powerg for dealing with ad-
vance planning, prompt pro-

curement of equ:pment and
spares from abroad.
(iii) That delivery of cquipment

from Soviet Union should be
expedited by simplifying the
procedural formalities.

{iv) The programmes for the remain-
ing 2 years of the 2nd Five
Year Plan and also of the 3rd
Five Year Plan were drawn up.

Shrimati Parvathi Krishnan: In item
2 in the statement, it is stated that
procurement of egquipment ang spares
from abroad has to be arranged. 1
would like to know what is meant by
abroad and what are the detals.

Mr. Speaker: From which coun-
tries?
Shri K. D, Malaviya: From

wherever we can procure these
equipments conveniently to us. For
instance, just now, so far as the public
sector project is concerned, we are
mainly getting equipment from the
U.S.S.R. and Rumasania and also some
equipment recently from the US.A,

Shri Nagi Reddy: May I know the
amount necessary for the further
procurement of equipment and spares
in the Second Five Year Plan?

Shri K. D. Malaviya: During the
remaining period of the Second Five
Yesr Plan, we have proposed and
arranged for the supply of equipment
worth about Rs. 4 crores.

Shri Yajnik: May I know whether
any discussions took place regarding
the setting up of an oil refinery at
or near Cambay in order to refine oil
that would be found there?
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Shri K. D. Malaviya: No, Sir. The
question of setting up a reflnery was
out of the agenda of the conference.

Shrli Vidya Charan 8Sbkukia: The
statement says that the programme
for the remaining two years of the
Second Five Year Plan was discussed
and a plan drawn up. What are the
salient features of this plan drawn
up for the remaining period of the
Second Plan?

Sari K. D. Malaviya: This confer-
ence, | may state, was mainly con-
vensd to clarify the technical prob-
lems that face us now and also with
regard to the difficulties that we are
experiencing in the supply of equip-
ment, etc. We still find that the
programme that we have envisaged
for the remaining part of the Second
Plan has certain difficulties so far as
eguipment and availability of experts
are concerned. Both USSR and
Rumania are finding it somewhat diffi-
cylt to supply the equipment as and
when required. Qur main difficulty
now with regard to some of our work
is organisational and technical avail-
ability of personpe! and eguipment.
It is not the discovery. The dis-
covery is already there. We have
enly to prove the quantity, That can
ba done only when we smoothly and
conveniently get the equipment and
personnel. It was to resolve this that
this conference was held. We hope,
so far as the latter part of the Second
Plan period is concerned, we have
arrived at some arrangement which
will be implemented now.

Shri Vidya Charan Shukla: The
statement also says that delivery of
equipment from Soviet Union should
be expedited by simplifying the pro-
cedural formalities. May I know the
nature of the proesdural difficulties
and how the Government seeks to
solve them?

Shri K. D. Malaviya: There are
obviously differences in the organi-
sational set-upe between our Govern-
ment and their Government. Some
times it is difficult for us to function
as smeethly and expeditiously az we
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want. We thought that if some of
their experts arrive here and appre-
ciate the difficulties that we are
experiencing, it would be better. With
this infention, experts came from the
USSR and they realised our diffi-
culties. 1 hope now something wil!
be done soon to improve the affairs.

Shrimati Renu Chakravartty: In
view of the fact that our exparience
of getting eguipment, etc., in the case
of the Bhilai steel plant has been
satisfactory, we have not been able to
understand what is exactly the mean-
ing when he says that there have
been procedural formalities, because
the set-up is the same whether it is
the question of industrial steel or in
the case of oil. -

Shri K. D. Malaviya: For the
requirements of o0il exploration
equipment, there is no uniform pattern
of machinery that we want, For that,
there has to be greater collaboration
and understanding of the equipment
that we require between the suppliers
and consumers. The U.S.S.R. organi-
station is over a large part of their
country decentralised. There is some
difficulty in trying the understand the
nature of the equipment that we
require. That was mainly responsible
for a little delay. I hope that things
will improve soon.

Shri C. R. Pattabhi Raman: The
statement refers to the Third Plan.
Have any decisions been arrived at
with reference to that?

Shri K. D, Malaviya: We are look-
ing into that.

Forelgn Exchange for Natiosal Coal
Development Corporation

*320. Shri Panigradd: Will the Minis-
ter of Stesl, Mines and Fuel be pleas-
ed to refer to the reply given to Star-
red Question’ No, 550 on the 19th
August, 1950 and state:

(a) how much of the total allocation
of Rs. 20'27 crores of foreign exchange
for the Natfonal Coal Development
Corporation has heen utilised so far
by the Corperation; and
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{b) the projects where this has been
used?

The Minister for Steel, Mines and
Fuel (Sardar Swaran Singh): (a)
The total foreign exchange released
upto the 15th November, 1959 amounts
to Rs. 1639 crores. Against this, the
Corporation have reported that they
have utilised Rs. 152 crores.

(b) The utilisation 1s primarily for
the development of new munes, though
some part of the forelign exchange
bhas been spent on the Kargal
Washery, for the maintenance and ex-
pansion of production in the old col-
lieries and for the establishment of
Centra) and regiona! workshops. The
rew mines include Bhurkunda, Gidi
A and C, Saunda, Sayal A & D,
Bachra, Kathara, Korba. Kurasia and
Korea.

Shri Panigrahi: May | know whether
there s any proposal to purchase plant
and machinery under the USA.
Export Import Bank credit and under
the ven ‘loen obtained from Japan~®

Sardar Swaran Singh: Yes. Sir. Cer-
tain proposals were examined and 1if
the terms are suitable, we will not
have anv hesitation to purchase either
by utilisalion of the Export-Import
Bank credit or the Yen loan.

Shri Panigrahi: It was decided to
taise 10-6 milhion tons of coal m the
public sector during the Second Plan.
May 1 know whether Government still
hopes to attain this target during the
BSecond Plain period  beeause  the
machinery reguired has not been ob-
tained to mechanise the mines 7

Sardar Swaran Singh: That does not
really arise out of this  So far as the
target and the possibility of 1ts
achievement are concerned. we con-
stantly go on reviewing these from
time to time on the fAoor of the
House.

Shri Sinhasan Singh: May | know
since when all these coalfields which
have been mentioned by the hon.
Minister are working, and whether
‘thev are working at a profit or a loss?

AGRAHAYANA 5, 1881 (SAKA)
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Mr. Speaker: How does it arise out
of this.

Sardar Swaran Singh: Production
has actually started from many of
the mines that I have indicated in
part (b) of my reply, and none of
these is working at a loss.

Shri Vidya Charan Shukla: Has
any part of this foreign exchange
been utilised to purchase secondhand
machinery from the United States,
and if so, whether that machinery
has arrived in India, and what per-
formance does it give here?

Mr. Speaker: Is it a condition?

Sardar Swaran Singh: We did not
purchase any secondhand wmachinery
a< such. but proposals were being
considered to purchase certain items
oul of the United States surplus. The
prices for that really are very nomi-
nal hike the purchase of surplus stores
from the ordnance factories and the
hke 1 cannot really give any precise
information as to what nature of
machinery if any was purchased. But
there i no purchase of secondhand
machinery as such.

Shrimati Renu Chakravartty: Could
I know the percentage of mechanisa-
tion which has taken place of the
NCDC coalmines and the shortfall in
the target of mechanisation in  the
coalmines”

Sardar Swaran Singh: Percentage of
mechanisation?

Shrimati Renu Chakravartty: There
was a target of mechanisation. Are
we short of that and if so, how far
short”

Sardar Swaran Singh: I think it
will be very difficult for anybody to
give any percentage of shortfall in
mechanisation. 1T am not aware of any
norms usccording to which percentage
of shortfall in the degree of mechani-
sation could be assessed

Shri Pamnigrahi: Out of the eleven
mines under this Coal Carporation,
may T know how many have been
fully mechanised?



1843 Oral Answers

Sardar Swaran Singh: There is a
measure of mechanisation in all of
these, and hon. Members who must
have visited many mines know that
it is very difficult for anybody to say
a mine is fully mechanised or half
mechanised or one-quarter mechani-
sed, because the measure of
mechanisation depends upon wvarious
things. There are various things like
coal-cutting, movement, drag line, pits
stc., and there are no such expressions
ag fully mechanised, half-mechanised
or quarter-mechanised.

Welfare of Backward Classes

+
.21 [ Shri Subodh Hunsda:
"\ Sbrl R. C. Majhi:

Will the Minister of Home Affairs
be pleased to state:

(a) whether Government have
frameqd specific rules for the grant of
Central assistance and recognition of
non-officlal organisations for the work
of welfare of Backward classes; and

(b) if so, whetner a copy of the
rules will be laid on the Table?

The Deputy Minister of Homs
Affairs (Shrimsatl Alws): (a) No Sir.

(b) Does not arise.

Shri Subodh Hansda: What are the
non-official organisations that are
Tecognised by the Government of
India for the grant of central assist-
ance, and what ir the amount ad-
vanced to them during the current
financial year”

Shrimati Alva: 1 have a very long
list of the names of the organisations
as well as the amount given to each
one. I can give it to the hon. Mem-
ber.

Shri Subedh Hansda: May I know
whether there is any machinery to
see or examine as to whether the
amounts sanctioned to these organi-
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sations are properly spent or mot; if
not, how do Government ascertaim
that the amount is properly spent?

Shrimati Alva: Certain conditioms
are laid down before we give any
asgistance to any voluntary organisa-
tion. First of all, they have to submit
the audit report. They have % have
a nominee of the Commissioner for
Scheduled Castes and Scheduled
Tribes on the committee. And there
are a4 number of other conditions by
which their work js assessed from
year to year before grants are givem.

Shri B. K. Galkwad: May I know
whether it is a fact that Government
have by a resolution declared the
Scheduled Castes people converied w
Buddhism as belonging to other back-
ward classes, and that the educational
and econonuc concession. are e
continue as before?

»

Shrimati Alva: Does that arise out
of this question?

Mr. Speaker: It does not arise out
of this question.

Shri B. K. Galkward: The question
1s as regards backward clasges, and I
am asking whether Scheduled Castes
who were converted to Buddhism are
treated as backward classes.

Mr. Speaker: The hon. Member
himself is giving the information. He
has asked in hiz supplementary ques-
tion whether they are not treated as
backward classes. He wants to know
whether some other amenities given
to Scheduled Castes will be continued
or not. That is a different question.
That js what the hon. Minister has
said.

Inter-Services Technical Team

4+
{ Shri Subodh Hansda:
*322. / Shri 8. C. Samanta:
LBhri R. C. Majhi:

Will the Minister of Defence be
pleased to state:
(a) whether the inter-Services

Technical Team examining all the
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surplus stores held in various Defence
Installations has completed its work:

(b) if so, whether the team has
made any report to Government; snd

(¢} whether any action has been
taken thereon?

The Deputy Minister of
(Shri Raghuramalah): (a) and (b).
Yes, Sir. The team has examined
surplus stores held in various Defence
installations and submitted their first
report in August 1959 The surplus
stock position will be reviewed pe-
riodically.

Defence

(¢) The report continues to be un-
der examination.

Shri Subodh Hansda: What iv the
total value of the surplus stores await-
ing disposal *a» indicated in the first
report of this expert commattee?

Shri Raghuramawun: . may say thal
this i u committee which sits conti-
nuously and reviews. hut the answer
to the guesuon asked by my hon
Irieng 15 that the book value of stores
gone throzh by the: Committee 1
about Re. 50 crores

Shri Nath Pai: Has the tcam given
any estimate of the los. mcurred by
the defenee services as g result of bad
storing, nadequate sloring and over-
starine of the surplus”

Shri Raghuramaiah: The scope  of
this comnufives work > quite differ-
ent. The =cope of this committee is
to see w hich of the store< which were
bemg previvasiy disposed of as bemng
not useful or not utibisable are to be
utihsed now by either necesary re-
pairs or otherwise in view of the genc-
ral situation i the country. the diffi-
culties of foreign exchange and all
that-=to sep how hest 1o utilise what
we have with pecessary repairs. That
is the scope of this committee.

Shri Sinhasan Singh: The hon
Minister has stated that there is sur-
plus worth about Rs. 50 crores. May
1 know how Government is going to
dispose of this surplus? Or, will they
try fo use it for military purposes’

AGRAHAYANA 5, 1881 (SAKA)
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Shri Raghuramatah: That is the
purpose of the appointment of this
committee. The Committee has re-
commended the utilisation of stores
of the value of about Rs. 30 crores by
cither repair:ng or reconditioning or
otherwise making it good for alterna-
tive utilisation The other stores are
still being reviewed.
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Pandit J. P, Jyotishi: How long has
the enquiry been continuing, and who
are the persons who are carrying on
this enguiry?

De. K. L. Shrimali: It is a depart-
menta]l enquiry which is being con-
ducted, and it has been going on for
the last few months. The delay has
been due to the fact that we have to
collect information from the stock ex-
change, from the Reserve Bank, from
the University and from various other
agencies in order to establish  the
tact whether the bonds which were
purchased by the University belonged
to the Treasurer also.

wr{t uiefraw, 183 & dmwe=

*ARY. ol swx xetw : wgr sfaam
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Scrutiny in respect of most of the
amendments proposed by the Director
of Military Lands and Cantonments
has been completed.
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Shri Ajit Singh Sarhadi: May I
know whether opinion was sought
from the non-official members of the
cantonment boards about the intended

or proposed amendments?
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Bardar Majithin: So far as  the
opinions of non-oficial members of
the cantonment boards are coacerved,
they have been informally ascertained.
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U.P. Foodgrain Merchants

+
+326 J Shri S, M, Banerjee:
"\ Shri Panigrahi:

Wiil the Minister of Finance be
pleased to state:

(a) whether any assessment has
been made regarding the profits made
by the foodgrain merchants of Uttar
Pradesh during 19858-59 for purposes
of income tax; and

(b) the amount of income tax paid
by them during the same year?

The Deputy Minister of Finance
(8hrimati Tarkeshwari Sinha): (a).
No, Sir. P

(b). This information is not readily
available.

Shri 8. M. Banerjee: A similar ques-
tion had been asked earlier, and even
in reply to that, it had been stated
that these figures were not available.
May I know why asseasment could
not be made, and whether Govern-
ment do not want to make any assees-
ment of the income-tax derived from
these dealers in foodgrains? 1 want
to know why this is baing delayed.
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Shrimati Tarkeshwarl Simha: It is
true that a similar question had been
asked towards the end of August. But
the assessment of income-tax for
1958-59 will come up only in 1958-60-
€1. So, it is not possible even to have
& basic assessment at present.

Shri S. M. Banerjee: May I know
the income-tax received from these
dealers in 19§77

The Minister of Finance (Shri
Morarjl Desal): May I say that the
income-tax which is received from all
these people is not received from
different sections in different ways,
but it is all in one register? There
are so many commissioner’s divisions,
and in every commissioner's division,
and in every income-tax officer’s
office, we shall have to see and find
out who are the foodgrain merchants
and who are the others, and then total
up everything and then tell the hon.
Member It is not possible. I do not
think the energy spent on this is com-
mensurate with the gain.

Mr. Speaker; Why did the hen.
Minister not say that in the beginning
itself that the labour and trouble in-
volved in this is out of all proportion
to the benefit derived from it?

Shri Morarjl Desal: I thought that
this reply, namely that this informa-
tion is not readily available will be
taken to mean that. That was why
we did not say so.

Mr. Speaker: Otherwise, hon. Mem-
bers would pursue it and ask when
it will be laid on the Table of the
House.

Shri Morarji Desai: I have been pur-
sued, and I have said this.

Mr. Speaker: He might have said
that the labour and trouble invelved
in this was not commensurate with
the benefit to be derived from it

Shri 8. M. Banorjeo: May I know
the total arvears of income-tax due

AGRAHAYANA §, 1881 (SAKA)
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Shrimati Tarkeshwari Sinha:
would like to have notice of the ques-
tion in order to give all that informa-
tion.

Mr. Speaker: I think this can be
gathered from the published records.

Shri V. P. Nayar: No. We cannot
gather such information from any
published records.

Mr. Speaker: What is the purpose
of this, unless it be that they say
that they are going to remit all in-
come-tax in UP.?

Shri S. M. Banerjee: The purpose is
only this. As you are aware, a huge
amount of income-tax is there as
arrears, and we are being taxed for
nothing, for the sake of our Plans.
So, we want to know the figures,

Mr. Speaker: Those persons who
can pay have paid; the others cannot
pay. Next question.

Shri S. M. Banerjee: The point is
that they are not paying.

Techno-Economic Survey of Uniem
Territories

+
[ Shri L. Achaw Singh:
*327. { Shri P. C. Borooah:
Dr. Ram Subhag Singh:

Will the Minister of Home Affalrs
be pleased to state:

{a) whether it is a fact that Union
Government propose to conduct a
techno-economic survey in the Union
Territories; and

(b) if so, the broad details of the
Survey Scheme?

The Minister of Home Affairs (Shri
G. B. Pant): (a). Yes. The National
Council of Applied Economic Re-
search has been requested to conduct
a techno-economic survey of the Union
Territories of Himachal Pradesh,
Manipur and Tripurs.
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{(b) The survey is being conducted
with a view to mssessing the economic
potential of each Union Territory in
terms of manpower and other resour-
ces as well as for indicating a growth-
pattern for the economy of the terri-
tory with specific emphasis on in-
dustrial development and expansion
of manpower. It will cover all as-
pects of the economy of the territory
such as the agricultural base, food
production, availability of agricultu-
ral and other raw materials for indus-
trial development, etc.

Shri L. Achaw Singh: May I know
when the survey is to be completed
and whether the findings will be
available for the formulation of the

Plan schemes for the Third Five Year
Plan?

Shri G. B. Pant: The survey is ex-
pected to be completed by the end of
March next, and it is being made, o
that the findings and the suggestions
may be utilised for the framing of
the Third Five Year Plan.

Shri L. Achaw Singh: In view of
the fact that Manipur is one of the
most industrially backward Union
Territories, may I know whether the
survey which is to be made would
inquire into the prospects of raw
materials for the starting of some
medium industries there?

Shri G. B. Pant: Yes, that has al-
ready been gtated in the answer that
1 have given.

Shrimatl Renu Chakravartty: In
view of the fact that one of the
greatest difficulties in industrialisation
of areas like Manipur and Tripura is
bad communications, and that this
hampered industrialisation and will
continue to do so, may I know whe-
ther this techno-economic survey will
also take up this particular aspect of
the question and give its opinion on
it?

Shri G. B Pant: I hope they will
take all relevant aspects into consi-
deration, but I cannot say specifically

whether the question of communica-
tions comes within their scope.

NOYEMRER 28, 1959
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Shri ¥. P. Nayar; May I know whe-
ther such techno-economic surveys
will be made for the Andgmans, the
Laccadives and the Amindives?

Shri G. B. Pant: After the survey
in these areas has been completed,
then the question will be considered
whether it should be extended to
these areas also or not.

Shri V. P. Nayar: May | know tho
total cost of the surveys now being
made in the Union Territories?

Shri G. B. Pant: I think it will
come to about Rs. 1,30,000.

Mr. Speaker: The total cost of sur-
vey of all the Territories?

Shri G. B. Pant: Yes,

Purchase of Oil Pipelines

-+
{ Shrimati Mafida Ahmed:
*328. < Shri Vidya Charan Shukla:
LShri P. C. Borooah:

Will the Minister of Steel, Mines and
Fuel be¢ pleased to state:

(a) whether 1t v a fact that a
Study-cum-Purchase Mission for oil
pipeiines visited many foreign coun-
trics recently;

(b) the names of the countries visit-
ed; and

{c) the resull of their tour?

The Minpister of Mines and Oil
(Shri K. D. Malaviya): (a) A Pipeline
Study Team (and not a Study-cum-
Purchase Mission) visited some
foreign countries recently.

(b) USSR, UK, France, USA and
Canada.

(c) The Study Team has just re-
turned and is expected to submit a
report shortly.

Shrimati Mafida Ahmed: In view
of the fact that orders have been
placed with Messrs. Btewarts & Lioyds
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Meeiwoarks, Glasgow, to supply the
reguired oil pipes, and the fact is that
the ‘first eonsignment has already ar-
rived in Calcutta, may I know why
Government considered it necessary to
send a study-cum-purchase mission on
oil pipeline, to foreign countries?

Bhri K. D. Malaviya: As a first in-
stalment of a small-proportion of the
tota! requirements of this pipeline
project, and in order that the work
may be carried out within the time
achedule, the majority partners of
the OIL, that is, the BOC, supplied
this with our agreement. But there
are many more problems than the
mere supply of a small quantity of
pipelines. So, it was considered pro-
per that our own representatives in
this venture should go and see the
most modern method of pipeline lay-
ing and also the other technical pro-
blems involved in it as also the
financial implications of such schemes,
so that when they come back, we
may be able to advise the board of
directors in a proper way, and we
might also be better advised by our
representatives.

Shrimati Na Palchoudhuri: May 1
knew how much of the pipelines 1o
be used are going to be supplied from
our own plant at Rourkela?

Shri K. D. Malaviya: As much as
wu can supply, because there is a
time-schedule of manufacture of the
pipelines by ourselves. The moment,
we start supplving it. we shall stop
the supphes from abroad

8hri Vidya Charan Shnkla: Apari
from the proposal to have oil pipe-
lines from, Naharkotiya, Barauni and
QGauhati, is thére any other proposal
under consideration, of Government to
construct pipelines to carry natural
gas from the production centres to
consuming cenires?

Shri K. D. Malaviya: All those pro-
posals will also be considered as our
scheme of production of gas matures.
80 far a8 the Assam gas is coneerned,
i .we are .required to. transport gas
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from the oilfields of gas to a certain
distance, we shall also consider pro-
posals to manufacture our own gas
pipelines. There will be no difficulty
in manufacturing gas pipelines.

Shri Damani: May I know whether:
it is a fact that an Indian company
had submitted a proposal to manufac-
ture some pipes in our country at a
much lower price? If so, what was
the reason for rejection of the pro-
posal?

Shri K. D. Malaviya: There were
one or two proposals coming from
private parties in that connection, but
after fuller examination of the whole
question, it was considered better and
more economical to have our pipelines
manufactured under the public sector.

The Minister ol Steel, Mines and
Fuel (Sardar Swaran Singh): If I may
add, none of the Indian parties had
ever suggested that they would be
ahle to supply pipes at prices cheaper
than those available from the Gov-
vrnment pipe mill.

Shri Morarka: May 1 know the
names of the persons who constituted
this team and their qualifications?

Shri K. D. Malaviva: Shri K. K.
Sahni. Joint Secretary, and Mr. Ven-
kateswaran the Financial Adviser to
the Ministry of Mines and Fuel,

Shrimati Mafida Ahmed: What is

the total amount spent on this study
mission?

Shri K. D. Malaviya: I have not got
that figure with me.

Shri Tyagi: I want to know if the
Joint Secretary who was sent on this
technical mission is a technician or an
ICS officer.

Shri K. D. Malaviya: He 1s on the
board of the Oil India Limited, and
as such, he keeps himself in touch with
all the technical problems and also the
administrative- problems in this con-
nection. There is not much of-
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technical problem involved in pipeline
laying, and so it was considered pro-
per that, by and large, he should go
to represent the team.

Shri Vidya Charan Shukla: Is it a
fact that the electronic control equip-
ment is being manufactured at the
Bharat Electronics at Bangalore? If
30, in view of the past performance of
Bharat Electronics, are Government
satisfied that the equipment which has
been ordered for manufacture there
will be delivered in time, by next
September, expeditiously?

Shri K. D. Malaviya: I am unable to
answer the guestion specifically just
now. I do not know whether it will
be supplied in time. If notice is given,
I shall answer.

Shri Damani: The hon. Minister has
said that the proposal submitted by
the company was not favourable. May
1 know the terms of the proposal and
‘the price they demanded in comparison
with the price we are paying?

Shri K. D, Malaviya: I have not got
those figures. All these questions were
examined very thoroughly and we
came to the conclusion that our own
pipe mill will be a much more feasible
and economic proposition.

Services Contributory Educational
Schemes

*329. Shri D. C. Sharma: Will the
‘Minister of Defence be pleased to re-
fer to the reply given to Starred
Question No, 1364 on the 11th Septem-
ber, 1059 and state:

{a) the progress made in the finalis-
ation of the contributory scheme for
wducational facilities for the children
.of the personnel other than officers
of the three eervices;

(b) if Analised, the details thereof;

{c) when it is likely to be imple-
mented?

NOVEMBER 128, 1058
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The Deputy Minister of Defones
(Sardar Majithia): () to (¢). The
scheme in respect of officers’ childrem
has been finalised and has been im-
plemented with effect from the 1st
October, 1959. As regards the scheme
in respect of children of personnel
other than officers, the matter is still
being jointly considered by the three
services.

The details of the scheme for offi-
cers’ chpildren are contained in the
Gazette of India Extraordinary Noti-
fications No. 10-E, dated the 26th
September, 1858 No. 12-E, dated the
1st October, 1958, and No. SRO-208,
dated the 17th October, 1859 in res-
pect of the Army, the Navy and the
Air Force respectively.

Shri D. C. Sharma: May I know
whether the facilities given to the
officers for the education of their
children will also be availavle to
children of armed personnel other
than officers?

Shri Majithia: As I said, the scheme
is still being considered by the three
Services individually. But 1 should
like to add that so far as education
in the military cantonments is con-
cerned, they are not suffering at all.
I should like to give the figures com-
paring what is laid out in the Second
Five Year Plan; in the case of school-
going children of the age group of 11
to 14, what they expect by the end of
the Plan is 23 per cent. whereas in
the cantonments in 1857, it was 47'1
per cent. in the case of the same age
group.

Shri D. C. Sharma: May I know
whether the Defence Ministry will
institute a system of merit schelar-
ships and also stipends for children
of other ranks who want to have
higher education?

The Minister of Defence (Shri
Krishos Menon): This scheme is
besically voluntary, and what the
Government do is 1o give a matching
grant, Therefore, the initiative In
this matter has to coms from them
80 far as the officers are conewwnad,



1867 Oral Answers

they being a smaller number and the
demand for higher education in the
case of their children being greater
and they having more money, that
has gone through, With regard to
other ranks, it is under consideration
by the representatives of the men and
the officers. When the scheme is put
up, Government will consider it.

Sardar Iqbal Bingh: May I  know
whether Government have considered
the cases of those children of those
persons who cannot have education in
the local language in that area? If
20, under this scheme will those per-
sons also be given some aid?

Shri Krishna Menon: Under this
scheme, everybody is entitled to it
under certain conditions of contribut-
ion made by the officers. It has noth~
ing 1o do with the locality. It applies
Lo day scholars as well as borders.

Shri Jangde: May | know whether
there is a proposal to start schook
attached with hostels in various cen-
ires to give educational facilities to
children of employees whose emolu-
ments are very low, who have to be
transferred from one place to another
and who cannot learn different langu-
#ges in a short time?

8hri Krishua Menon: There are cer-
tain schools of that kind. This is a
voluntary scheme mainly maintained
by regimental units. Whether exten-
sion on a voluntary basis is possible
depends upon the amount of public
support and regimental contribution.

Shri Tyagi: Will the institutions be
common for the boys of officers and
other ranks or will there be separate
institutions?

Shri Krishna Menon: There is no
suggestion here to set up institutions.
The suggestion is to provide for their
education in the normal way, because
the officers go away.

Mz Speaker: He referred to schools.

Shri Krishag Meoom:  Which
wehoolst
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Shri Tyagl: 1 wanted to know if tha
boys of the officers would be taught
in a separate institution, separate from
the boys of the other ranks, or they
will have mixed institutions where
the boys of officers and other ranks
would study together.

Shri Krishns Menon: In so far ss
the existing institutions are concern-
ed, they are open to all of them, im
certain proportions.

Raja Mahendra Pratap: Will Gov-
ernment consider a plan to have
schools in every cantonment?

Shri Krishna Menon: There are
schools in every cantonment. That
is another problem. That does mnot
deal with officers. That refers to the
population inside the cantonment. It
is not covered by this question,

National Defence College

Shri -}l-lmli!u:
Shri Ramakrishna Reddy:
Dr. Ram Subhag Siugh:
*330./ Shri Radha Raman:
Shrimati fia Palchoudhuri:
Shri Ramjl Verma:
| Shri D. C. Sharma:

Will the Minister of Defence be
pleased to refer to the reply given
to Unstarred Question No. 1330 on the
22nd August, 1959 and state:

(a) the progress so far made in the
establishment of the National Defence
College; and

(b) the total expenditure to be in-
curred on the setting up of this col-
lege?

The Minister of Defence (Sh
Erishna Menon): (a) Steps have been
taken to acquire a suitable building
to locate the College in New Delhi.
Necessary staff for preparatory work
is in position.

It is hoped to start the Arst Course
from April, 1060, or as soon as poesi-
ble.
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(b) The initial expenditure is esti-
mated at about Rs, 15'5 lakhs includ-
ing the cost of the building at Tees
January Marg where the College will
be housed.

Shri Kodiyan: What is the basis for
selecting candidates for admission in
this College?

Shri Krishna Menon: The candi-
dates of this College, so far as the
armed forces are concerned, will be
officers of the rank of Colonel or cor-
responding ranks in the other Ser-
vices. They will be usually people
who are—] won't say earmarked—
considered likely to take more res-
ponsible  positions from that rank.
Places are also open to civilian offi-
cers of and above the rank of the
Deputy Secretaries who will be sel-
ected on the recommendation ‘of the
authorities concerned in proper pro-
portions.

Shrimati Ila Palchoudhuri: How
many are expected to be accommodat-
ed in this college and what would be
the age-group from which they would
be chosen?

Shri Krishna Menon: Thiz is not a
college in the sense of a university
college. They are intended for Army
officers of the rank of Colonel and
above and the age of the officer in the
normal course of promotion may be
40 or 45. The total number of military
personnel that is to go in the first
course is 25.

Shri Vidya Charan Shukla: Why is
this college being located in  Delhi?
What is the specific reason? There
are several big and palatial buildings
available at Nagpur and other places
in Rajasthan. Why did not the Gov-
ernment consider locating this college
there?

Shri Krishna Menen: For the pur-
pose of instruction and for certain
kinds of lectures on the course, the
people who are available in Delhi are
necessary. Senior officers of the Army,
for this purpose, cannot be shifted
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about. In any case normally a col-
lege of this kind is maintained in »
metropolls.

Shri B. K. Galkwad: Out of these
25, how many are from the Scheduled
Castes and Scheduled Tribes?

Mr. Speaker: Ts there any reservat-
ion for the Scheduled Castes and
Tribes? That is what he asks,

Shri Krishna Menon: The Army
does not function on that basis.

Shri Kodiyan: In answer to a pre-
vious question in August this year it
has been stated that the course will
be started within a few months, Now,
he has stated that the first course will
start only in April, 1860. May I know
what is the delay due 10?

Shri Krishna Menon: Its location
took a longer time than we expected—
the acquisition of the necessary pre-
mises and the residential arrange-
ments. Because these officers are to
be here full-time and some of them
will come from outside. For all these
reasons it has been delaved.

Industrial Finance Corporation

+
Shri Amjad Ali:
*331. { Shri N. R. Muniswamy:
Lshrl Hem Barua:

Will the Minister of
pleased to state:

Finance be

(a) whether Government of India
have agreed to the Industrial Finance
Corporation’s proposal o enable it to
participate in the current scheme for
the utilisation of Dollar credit placed
at the disposal of the Government by
the Export-Import Bank of the U.S.A.;

(b) if so, on what terms and con-
ditions; and

(c) whether the Industrial Finance
Corporation had applied to the World
Bank for a loan. and if so, with wh_at
results?
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The Deputy Minister of Finance
(Bhrimsti Parkeshwarl Sinha): (a) No,
8ir.

(b) Does not arise.

¢c) Yes; but the proposal was not
Bnalised.

-

Shri Amjad All: May | know the
extent of the dollar credit that is pro-
posed to be given under this scheme?

Shrimati Tarkeshwari Sinha: It is
about 150 million dollars.

Re-roling Mils in Kerala and Andhra

4
( Shrimati Parvathi
'332.{ Krishman:
Shri Nagi Reddy.
| Shri Warior:
Will the Minister of Steel, Mines
and Fusl be plessed to state:

fa) whether it has been decided to
stary one steel re-rolling mill each in
Andhra and Kerala;

(b) if so, the capacity of each of
these; and .

{¢) the total expenditure jnvolved?

The Minister of Steel, Mines and
Fuel (Sardar Swaran Singh): (a)
Yes, 8ir: in the private sector.

{by Andhra—4,800 tons per annum.
Kerala—2,400 tons per annum.

{c) As the mills are being put up
by private parties, it iz not possible to
give figures of total expenditure.

Shrimsti Parvathl Krishnan: May |
know where these mills are to be
located?

Sardar Swaran Singh: In Andhra,
this licence has been issued in favour
of a irm named Messrs. Mittal and
Sons. I have not got the place where
it. is actually installed. But [ have
this information that the parties have
already installed the plant and
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mxchinery and it is likely to go into
production very soon. | have no in-
formation as to what is that particular
place. In Kerala it has only beem
sanctioned and it will be for the party

concerned to inetal it at a proper
place.

Shri V. P. Nayar: May I know whe-
ther the Government have chosen any
particular firm for issuing licence in
Kerala, as I understand it has npot
been done so far?

Sardar Swaraa Singh: It has been
done. The licensing committes have
already approved the flrm and they
are going to instal it.

Shri V. P. Nayar: Which firm?

Sardar Swaran Singh: T have not got
the name. The State Government have
recommended the name and the licens-
ing committee has considered the re-
commendation of the State Govern-
ment and accepted the application re-
commended first in order of prefer-
ence for the grant of licence subject
1o the scheme being screened frem
the foreign exchange angle.

Shri V. P. Nayar: Is it not a fact
that subseqguent to the recommenda-
tion made by the Kerala Government
the Government of India have asked
them to revise the list? What be
states is the position which used to be
some six months ago.

Sardar Swaran Singh: This is the
latest position.

Lubricating Ofl Plant

+
{ Shri Morarka:
*334. / Shri Ram Krishan Gupta:
[ Shri Basumatari:

Will the Minister of Steel, Mines
and Fuel be pleased to state:

(a) whether any scheme has been
formulated for setting up a plant for
lubricating oils in India;

(b) if 30, the details of the same
including its capacity, cost and locat-
ion,
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{c) whether any proposal has been
received from the private sector also;
and

{d) if so, the nature of this proposal
and the Government's decision there-
en?

The Minister of Mines and Oil
(S8hri K. D. Malaviya): (a) Not yet.

(b) Does not arise.

(c) and (d). Tentative proposals re-
ceived from the Private Sector were
lacking in essential details and re-
jected.

Shri Morarka: May 1 know the
total value of imports of lubricating
eil in this country?

Shri K..D. Malaviya: Roughly about
Rs. 15-16 crores.

“Shri Morarka: In view of the fact
that our imports are heavy, may [
know why the Government has not
yet prepared any scheme for setting
up a plant for the manutacture of
lubricating oil?

Shri K. D. Malaviya: We have a
scheme for the eostablishment of a
scparate lubricating oil plant in the
public sector along with the Barauni
oil refinery scheme.

Shri Morarka: What is the esti-
mated cost of this plant and when is
it likely to be put up?

Shri K. D. Malaviya: All these
questions are being examined and we
are planning to produce about 100,000
tons of lubricating oil.

Shri V. P. Nayar: The hon. Minister
has stated that in the oil refineries
certain crudes have bhcen arllowed to
be imported out of which the lubri-
cating oil cannot be made. May I
xnow  whether subsequently the
Government have taken any action to
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include such crudes as would yield
lubricating oil by higher fractions?

Shri K. D. Malaviya: There was
no scheme under the private secior
refineries at Bombay or Vighakapat-
nam to produce lubricating oll and
they are only dealing with such crude
oil which will be converted mainly
into other petroleum products. This
is lubricating oil and there is no such
proposal before the Government.

Shri V. P. Nayar: At the time of
setting up these refineries, in view of
the fact that lubricating oil is very
essential for our economy may [ know
whether the Government have.given
any direction to these compmnies (o
include lubricating oil and if not,
why? .

Shri K. D, Malaviya: Such proposals
could have been considered at the
time of the installation of these re-
fineries but now that we are our-
selves planning . to have our own
lubricating oil plant, we are - more
engaged with the examination of these
plans 1n association with the oil
refineries which mre operating.

Shri V. P. Nayar: Do we take it
that from the plans in view and from
the production in view, we will have
the entire country's demand of lubri-
cating oil met from that installation?

Shri K. D. Malaviya: 1 could not
commit myself to that picture.

Foreign Participation in Ol
Explioration

*335, Shri Damani: Will the Minis-
ter of Steel, Mines and Fuel be pleased.
to state:

(a) whether it is a fact that
American Oil Interests have approach-
ed the Government to participate in
the task of oil exploration in the
country;

{b) if so, the details thereof and
the action taken thereen;
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(c) whether any other {foreign
country has also approached Govern-
ment for exploration of oil; and

{d) if so, the nature thereof?

The Minister of Mines and Oil
(Bhri K. D. Malaviya): (a) No, Sir.

{b) Does not arise.

(¢) The Government of Wesl
Germany and the French Institute of
Petroleum have approached the Gov-
ernment {o participate in exploration
fer oil

(d) German seismic teams would
conduct geophysical investigations in
the Indo-Gangetic plain. The offer
has been accepted under the Indo-
German Technical Aid Programme
without any obligation on either side.
The French Petroleum Institute pro-
pose to conduct exploration under the
aegis of the Oil and Natural Gas
Commission in the Kutch area. On
discussion, the French authorities
have agreed to send revised proposals
which are awaited.

Shri Damani: Under this scheme
which part of the country 1s going
to be explored for oil?

Shri K. D. Malaviya: I have said
that the German seismic teams have
agreed to conduct geophysical investi-
gations in the Indo-Gangetic plain of
u.r

Shri Damani: May [ know the total
investment of this company?

S8hri K. D. Malaviya: There is no
company. The experts of the German
Government have agreed to send a
team and they will meet a good part
of the expenditure themselves. The
other part will be met by the Oil and
Natural Gas Commission.

Colorisation of Vanaspati

*“334. Shri Subbish Ambalam: Will
the Minister of Scientific Research
and Cultural Affairs be pleased to
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refer to the reply given to Unstarred
Question No. 1858 on the 27th August
1959 and state:

(a) whether the chronic toxiclity
tests of the chemical compound msult-
able for use as an additive to Vanas-
pati to enable detection of adulteration
of ghee with Vanaspati have beem
completed; and

(b) if so, the details thereof?

The Minisier of Scientific Research
and Cuitural Affairs (Shri Humayam
Kabir): (a) Not yet, Sir.

(b) Does not arise.

Shri Subbiah Ambalam: May I
know whether the cases of adulter-
ation of ghee with vanaspati are on
the increase and, if so, what early
steps do the Government propose to
take to check this adulteration?

Shri Humayun Kabir: That is en-
tirely a different question. I am con-
cerned with the scientific aspect as to
how to detect adulteration. The ques-
tion as to how to prevent it is a mat-
ter for the Ministry of Home Affairs.

Shri Subbiah Ambalam: May I
know when these tests are likely to
be completed?

Shri Humayun Kabir: As I told the
House last time, we have found one
material which is  very promising,
which appears to be without any toxi-
city and without any harmful effects.
But, in order to be sure, the test must
be for at least 18 months or so. We
have already completed the test for
aboutl one year.

Shri V. P. Nayar: What is the chemi-
cal composition?

Shri Humayun Kabir: It is rather a
complicated thingy and if vou  will
allow me to read it, I shall read it. It
is 3, 5, 3, 5'—tetra-tert-butyl—4, 4'—
Dihydroxy-dipheny!-methane.

Mr. Speaker: All ar» enlightened!
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Shri Damani: May ] know whether
the hon. Minister iz aware that in the
USA tests have been made and they
have been successful in changing the
colour of margarine and, if so, whe-
ther the Gavernment will enquire and
look into this matter?

Siri Hamayun Mabir: We have
Yound out this compound which is very
promising because it is colourless, and
by a very simple test it brings out
some colour if ghee is adulterated.
That is why it will be a more effec-
tive teat than trying to colour vanas-
pati. It vanaspati is coloured, that
might be washed away. But sinee
thig is colourless, the ordinary house-
wife, by a very simple test, can find
out whether vanaspati has been added
to ghee or not.
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List of Scheduled Castes and
Backward Clames

Lo +
Bhrt Hem Raj):
Shri Kumbhar:
Shri Panigrahi:
s Shri Madhusudan Rae:

Bhri Siddiah:
Shri D, C. fharma:

Will the Minister of Heme Affairy
be pleased 1o refer to the reply given
to Unstarred Question No. 1060 on the
19th August 1839 and state:

(a) whether the lists for the revi-
sion of Scheduled Castes, Scheduled
Tribes and Backward Classes have
been received from all the State
Governments; and

{b) if not, the steps taken to get
them expedited?

The Depury Minister of Home
Affalrs (Shrimati Alva): (a) No, Sir.
These proposals are awaited only in
pegard to lists of Scheduled Custes
and Scheduled Tribes.

(b) The State Governmenis con-
ostaed have beep reminded.

Syt Hem Raj: May I know whe-
ther any list has been made of the
Scheduled Caste people and other
beckward people who have reached
the desired Yimit or level ot improve-
ment?

Shrimet! Alva: Different States have
&iffarent lists and proposals have besn
secgived from the - following Siates:
N0 (A) L8D.—2
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S8hri C. K. Bhattacharya: May [
know whether the Government have
got a list of backward classes other
than the list of Scheduled Castes and
Scheduled Tribes?

The Minister of Home Affairs (Shel
G. B. Pant): There is a list in the
Education Ministry according to whish
grants are made.

Shri C. K. Bhattacharya: On a pre-
vious occasion, I put the same quas-
tion to the Minister of Scientific
Research and Cultural Affairs and he
replied that there was a list, but on
writing to him, I did not get a reply
that a list was there, and that is why
I want to know whether such a list
really exists.

Shri G. B. Pant: Unfortunately hs
is not there just now. As I said, mch

© {a) how long it is estimated to take
2or the completion of works for frah
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water supplies to the coastal areas in
Quilon District from the Sastham-
cottah lake;

(b) the total estimated cost of the
project;

(e) the number of persons who will
benefit from the scheme; and

(d) the total walue of pipes requir-
od for the project?

The Minister of Home Affairs (8hri
G. B. Pant): (a) The acheme is sche-
duled to be completed during the
Second Five Year Plan period

(b) Rs. 83 lakhs.

(¢) The population to be benefited
by the scheme is 66,128 according to
the 1851 census. The scheme is
designed to cover the eventual esti-
mated increase of the population
approximately 1.5 lacs.

(d) Rs.  22,00,000
lakhs).

Shrl V. P. Nayar: Am I to take it
that the scheme, as it is being worked
out now, will cover only the munici-
pal town of Quilon or, will it be
extended to the coastal belt in Quilon
district?

. Shri G, B. Pant: It is to cover
Quilon and also some other areas I
presume.

Bhri V. P. Nayar: As the hon
Minister said that 68,000 odd people
will be benefited, presumably it will
be the Quilon town. May I ask whe-
ther it has been brought to the notice
of the Government of India that the
coastal tract of the Quilon district has
no chance of getting fresh water for
drinking?

Skri G. B. Pant: T presume this will
cover Quilon and Karunagapally
towns as well as some coastal villages.

Bhri V. P. Nayar: May I know
whethar the water potential of Sas-
thamcottah lake has been fully investi-
gated with & view to extend the
#chome to the entire coastal belt?

(twenty-two
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Shri G, B. Pant: Tt has Been fnvesti-

Shri G. B. Pani: I think, so far,
something like Rs. 40 lakhs, it I
remember aright, have been spent.

Government restarting the pipe
tory which was to supply pipes
this scheme which was handed over
to the Government by the Norwegian
Foundation? -

Shri G. B, Pant: Every effort is
being made to expedite matters.

nculom.ttml'nl

Shri Oza:
it {Slu-lll.l.mtm

Will the Minister of Steel, Mines
and Fuel be pleased to state:

(a) the date on which the first
global tenders were invited for the
purchase of steel against the loan
advanced by the United States Deve-
lopment Loan Fund, under the agree-
ment with them dated the 24th
December, 1958;

(b) the dates on which the com-
tracts for imports against the loan
from Development Loan Fund were
made with the suppliers of steel; and

{c) the total quantity and value of
steel 30 far purchaszed against the loan
advanced by the Development Loan
Fund?

The Minister of Sieel, Mines and
Fuel (Sardar Swaran Singh): (a) On
20th December, 1938,

(b)md{e}.amihnm
Mtannue vlhnotmlpu-
chased, under DLF. 30 far, as well
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ué the dates on which the contracts
were made, is placed on the Table of
the House. ([See Appendix I an-
nexure No, 95.]

Shri Osa: May I know whether it
will not be possible to issue global
tenders, because of the new conditions
tn which these loans ure now tied up
by the U.B.A. Government?

Bardar Bwaran Singh: That ques.
tion may better be addressed to the

ML e :
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.Adissdon into Technieal Colleges

Wi the Minister of Selemtific Re-

pharch and Cultursl Affaire be pleaged
o slate:

(a) whether any preference is given
to Scheduled Caste and Scheduled
Tribe students for admission to techni-
cal colleges;

(b) what is the nature of the pre-
ference and reservation; and

(c) whether it is with the approval
of the Central Government and
whether it is uniform in all institu-
tions?

The Minister of Sclentific Restarch
and Cultural Affairs (8hri Humsayum
Kabir): (a) to (c). Most of the techni-
cal institutions offer preferential
treatment to Scheduled Castes and
Scheduled Tribes students in the
matter of admissions by way of reser-
vation of seats upto 20 per cent and
relaxation of upper age limits and
qualifying marks. These concessions
were recommended by the Central
Government but they are not uniform
and vary from institution to institu-
tion.

Eorba Coal Ficlds

*338. Shri T. B. Viital Rao: Will
the Minister of Steel, Mines and Fuel
be pleased to state:

(a) whether Government have
received the project report from the
Soviet experts for the development of
Korba Coal fields;

(b) if so, what are the salient fea-
tures of the same; and .

() when action is likely to be
initiated on the project report?

The Minister of Steel, Mines sad
Fuel (Sardar Swaran Singh): (a) The
Project Report for the Manikpur
Quarry has been received by the
g:tionnl Coal Development Corpora-

.

(b) and (c). The report is under
the consideration of the National Coal
Development Caorporation, on the
completion of which necessary further
action will be taken on the report
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Opism Cultivation

*340, Bhri Damar: Wil the Minis-
ter of Fimance be pleased to state:

(a) whether it is a fact that the
Central Government are taking steps
for more opium cultivation in the
£ountry;

{b) whether it is also a fact that
more licences have been issued to the
cultivators for growing opium by the
District Opium  Officer, Ratlam
(Madhya Pradesh) for Ratlam and
Dhar districts of Madhya Pradesh; and

(c) if so, the ressons for encourag-
the opium cultivation in the
country?

The Minister of Revenue and Civil
Expenditure (Dr. B. Gopala Reddl):
{a) and (b). Yes, Bir.

(c) Excepting a small quantity
required for issue to confirmed addicts
on medical certificates and manufac-
ture of alkaloids, the bulk of opium
produced iz exported to foreign
countries to be used solely for medi-
el and sclentific purposes and as
there has been larger demand for
Indian Opium from such countries in
recent years, the cultivation of poppy
has correspondingly been increased.

Common Police Reaerve Force for
Central Zone

*348. Bhri Vidya Oharan Bhukia:
Will the Minister of Heme Affairs be
?leuwdtomte:

(a) whether uny decision has been
faken on the question of formation of
a common police reserve force for the
Central Zone; and

(b) if not, the stage at which the
matier rests at present?

The Minister of Home Affairs (Shel
Q. B Pant): (3) and (b). The matter
Pss been under examination by &
Commitice appointed for the purpose
by the Cspirsl Zonal Council. Thls

Will the Minister of Heme Affuire
be plensed to state:

(a) whether a sub-Inspector of
Police and 4 other Policemen were
killed by Naga hostiles on the 27th
October, 1060 near the headquariecs
of Tamenglong Bub-division;

-

(b) whether the culprits have been
apprehended;

(c) whether the police are supplied
with up-to-date arms and whether
any arms were seized by the hostiles
on the sbove occasion; and

(d) the amount of money distribug-
ed to the bereaved families of the
police officers and men by way of
relief or compensation?

The Minister of Home Affairs (Shri
G. B, Pant): (a) One Sub-Inspector,
three constables and one police
employee were killed at Tuipa bridge
about 10 miles north of Tamenglong
headquarters in an encounter with
Naga hostiles on the 26th Octobar.

(b) No.

(c) Yes. One revolver with
12 rounds of ammunitien, three 303
rifies with 110 rounds of ammunition
and one .410 musket with 50 rounds
of ammunition were taken away by
the hostiles.
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Unagthwrised Colonies i Delhi

Skri Ram Krishan Gupta:
Shel ANt Singh Sarhadi:
Sardar Igbal Singh:

M. Tariq:

em Barua:

Ram Garib:

Shri Amjad All:

Shri Ramjl Verma:

>

*3d.

12E

Will the Minister of Home Affairs
be pleased to state:

(a) whether it is g fact that un-
authorised colonies have been set up
in Delhi area;

(b) if so, whether the Delhi Muni-
eipal Corporation has approved their
layout; and

(c) the nature of steps taken or
proposed to be taken to regularize
them?

The Minister of Home Affairs (Shri
G. B. Pant): (a) Yes.

(b) The Corporation has so far ap-
proved the plans of two colonies.

(c) The Corporation has taken up
survey of the colonies and their archi-
tects are prepering layout plans.

Output of Pig Iron at Rourkels

Shri Panigrahi:

Slirtinati Parvathl Krishuss.
*345. { 8hri Nagl Reddy:

Shri Warior:

Shti Supikir:
WiIl the Minigter of Sisel, Minds
lﬂhdqu.mdwmu.

muqlm rmrdedthnmmw
aatpub of 1000 tons of pig lron Per
day by now; and

A4h) - i 008, What 1. 1D

daily ;peouction. of plg iron in
blast furnace aow?.

AVETRARS
in the

The Minisier of Bisel, Mines and
Fuel (Sardar Swaran Singh): (a) No,
Bir.

(b) 600 tons.

Shares purchased by L.LC. from
Mundhra Concerns

Shri Harish Chandra Mathur:
Shri Morarka:
*346. { Shri Ram Erishan Gupta:
Shri Ajit Singh Sarhadi:
{ Sardar Iqbal Singh:

Will the Minister of Finanoe be
pleased to state;

(2) the number of shares purchased
by the Life Insurance Corporation
from Mundhra Concerns which have
been found to be spurious:

(b) the description and value of
these shares; and

(¢) the action taken in the matter?

The Deputy Minister of Finanoe
(Shrimati Tarkeshwari 8inha): (a) to
(c). A statement is laid on the Tabls
of the House. [See Appendix I,
annexure No. 88]. It may be explain-
ed that no purchases were made from
Mundhra concerns, but certain shares
of certain concerns then controlled by
Shri Haridas Mundhra were purchas-
od from him.
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7ail Manual

8hri 8. M. Banerjee:
*348. hri D. C. Sharma:
me'ulr'l'andl:

Will the Minister of Home Affairs
be pleased to refer to the reply given
to Starred Question No. 1386 on the
11th September, 1059 and state the
further progress made in the preper-a-
tion of a draft jall mapual?

The Minlater of Biate in the Minie-
try of Home Affairs (Shri B. N. Datar):
The All India Jail Manua! Committee
have prepared a draft Jall Manual
It In being printed and will be exa-
mined by Government.

Singaren Coilleries

*36). Shri T, B, Vittal Bao: Will the
Minister of Bioel, Mines and Fuel be
pleased to state:

{a) the total amount advanced by
the Central Government so far for
the development of Singareni Collier-
ies; and

(b) whether there is
under consideration for
revision of the target of

Separate Civil Bervice Cadre for

o350, J Shri D. C. Sharma:
| Shrl Shree Narayan Das:

Will the Minister of Home Affairs
be pleased to state:

(a) whether it is a fact that there
is a proposal to have a separate civil
service cadre for Delhi;

G. B. Panf): (a)
LAS, cadre (with a au

the two Union territories of
and Himachal Pradesh, and a
LPS. cadre is expected %0 be tob-
stituted shortly, It has been decided
to form corresponding State Jlevel
Civil and Police Services also for the
joint purposes of these two territories.
Drats rules for the Jeitar servioes have
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been framed and are under eonsidera-
tion in consultation with the Union
Pudblic Service Commisaion and other
coneerned authorities.

Oil Survey of the Cauvery Delta

o351 Shri Subblah Ambalam:
Shri N. B. Muniswamy:

Will the Minister of Steel, Mines
and Fuel be pleased to state:

(a) whether any intensive survey
af the Cauvery delta far ypetraleum.
deposits has been ordered by the
Government of India;

(b) whether preliminary informa-
tion received by Government reveals
good prospects of finding oil in that
region;

{c) whether any drilling operations
have been carried out so far; and

(d) if so, with what result?

Yhe Minisier of Mines and Oi)
(8hri K. D. Malaviya): (a) Intensive
geological survey by the Oil and
Natural Gas Commission is in pro-
gress,

(b) It is not possible to state at
this stage,

(c) and (d). Do not arise.

Baraunl Refinery

g
oRRE “ng;r
s i

{

I
i
T
1

Will the Minister of Steel, Mines
and Fael be pleased to state:

(a) whether the negotiations with
the Government of the USSR regard-
ing assistance for the setting up of
the Barauni Refinery have been fina-
lised;

(b) if so, the terms of the agree-
ment; and

(c) the nature of steps taken so far
for setting up the oil reflnery et
Barayni?

The Minister of Mines and Ol (Shri
K. D, Malaviya): (a) Yes, Sir.

(b) and (c¢). A statement is laid
on the Table of the House. [See Ap-
pendix I, annexure No. §7].
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Endiam Cultural Delegations

524. Bhri Ram Krishan Gupia: Will
the Minister of Scientific Research and
Cultural Affairs be pleased to state:

(a) the names of the Members of
the Indian Cultural Delegations com-
prising film actors, actresses and other
prominent artists who visited foreign
countries during 1958-59 and In the
current year so far;

(b) the total amount of foreign
exchange incurred upon them; and

(c) the nature of help given by the
Central Government?

The Depwiy Miaister of Scientific
Rescarch amd Cultwral Affairs (Br.
M. M. Das): (a) to (c). The infor-
mation iz being collected and will be
laid on the Table of the House.

Head Masters of High Schools i
Bombay

525. Shri Pangarkar: Will the Minis-
ter of Education be pleased to state:

(a) whether any financial assistance
is proposed to be given to Bombay
in 1959-60 for increase in pay of
Headmasters of ‘A’ and ‘B’ type high
schools in Bombay; and ~

(b) if so, the amount of such assist-
ance?

The Minister of Rincadion (Dr. K,
L. Shrimall): (a) and (b). The infor-
mation is being eollected #rom the
Govarnment of Bombay and will be
placed on the Table of the Sabha in

quuﬂ-.
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Joint 1AS, Cadre for Delld ani
Himachal Pradesh

m{mmmm
Shri Padam Dev:

Will the Minigter of Heme Affalve
be pleased to refer to the reply piven
Yo Unstarred Question No. 1568 on the
27th August, 1959 and state:

(a) whether financial implications
of the scheme for creation of a joinf
Indian Administrative Service cadra
for Delhi and Himachal Pradesh have
been worked out; and

(b) if so, the details thereof?

The Minister of Home Aflairs (Shri
G. B, Pant): (a) A joint I.A.S. Cadre
for Delhi and Himachal Pradesh has
since been constituted with effect
from the 1ith May, 1959. Its strength
is 35. It consists of 17 Benior Duty
Posts under the two Administrations,
7 senior posts for deputation to the
Centre and 11 junior posts which in-
clude deputation, training and leave
reserves.

(b) Does not arise.

Training in Field Work in Geology

527. Shri Ram Krishan Gupéa: Wil
the Minister of Steel, Mines and Fuel
be pleased to state:

(a) whether the scheme for train-
ing post gradustes with the officers of
Geological Survey of India has been
finalised; and

(b) if so, the details thereof?

The Minister of Mines and Oil (Shri
K. D. Malaviya): (a) Yes, Sir,

(b) The basic minimum Qqualifice-
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free tent accommodation and use of
fisld equipment They are however,
sxpected to make their own arrange-
mants for messing and bear their
transport costs t0 and from the places
of residence.

The object of this training scheme
is to impart treining in modern
methods of field techniques in differ-
ent branches of Geology to Post-
Greduates 80 as to enable them to get
Practical experience in fleld work.

‘Jyotl’ Houwsing Preject

Shri Ram Krishan Gupéa:
528, ! Bardar Igbal Singh:
Shri Ajit Singh Sarhadi:

Will the Minister of Defenos be
pleased to state:

(a) whether the detailed aspects of
the proposed Jyoti project *a housing
colony for army personnel” at Feroze-
pur have been finalised;

(b) if so, the details of the project
thus finglised; and

(c) the nature of steps taken or
proposed to be taken to start it?

The Minister of Defence (Shrl
Krishna Menon): (a) No, Sir. It is,
however, expected that details of the
Project will be finalised shortly.

{b) Does not arise

{¢) 1t s hoped that work on the
project will start during the curreat
fisancial year.

Contenl Inslitwie of Beientiie and
Technical Information

f Shri Rase Krishas Gupia:
§29.! 8hri D. C. Sharma:
Sthrl Pangurkar:

of Beolemtific
Aftalve be
o y given
Quettion No. 814 on tha
12900 and swate: '

it
5??5
RE

(a) whether Government have re-
ceived the recommendations of the
Committee set up under Dr. D. 8.
Kothari about the establishment of
the Central Institute for Scientific and
Technical Information; and

(b) it s0, the nature of decision
taken in this regard?

The Deputy Minister of Scientifie
Research and Cultural Affairs (Dr.
M, M. Dass): (a) No, Sir.

(b) Does not erise.

National Discipline Scheme

530 Shri Ram Krishan Gupia:

*\ Shri Bhakt Darshan:

Will the Minister of Education be
pleased to refer to the reply given to
Unstarred Question No. 1063 on the
18th August, 1050 and state:

(a) whether Government have con-
sidered the further expansion of the
National Discipline scheme  during
1959-60; and

(b) if so, the result thereof?

The Minister of Edmcation (BPr. K
L. Shrimall): (a) Yes, Sir.

(b) It is proposed to further ex-
pand the scheme sz under:—

State Mo. of Mo, of
Schools  children

Delhi . . 7 16,190
Rg‘thm . 12 33,500
Lm B L 4
; 117 LIRS

Punjad . 5 83 81,3;:
Torar . 286 260000

—

‘Utiliswtion of Fallow Eandy

531 Shri Ram Krishan Gupia: Wil
the Minister of Defence he ploased to
* state the progress made %o far by the
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Military farms in the utilisation of
fallow lands which are at present
lying unutilised?

The Minisier of Defence (Bhri
Krishna Menon); Prior to 1048-48 the
Military Farms had just less than
8000 acres under cultivation. Addi-
tional land were progressively
brought under cultivation and by 1958
the area was almost doubled.

2 In April-May 1958 the Defence
Production Conference examined
among other things the question of
cultivation of surplus military lands
by Military farms wherever possible.
Schemes for cultivation of lands at
the following places have since been
sanctioned by Government:

(a) Meerut and Ghaziabad—301
acres.

(b) Y’ Station—20'5 acres.

8. It should be mentioned here that
a sizable portion of lands held by the
Military farms is used as grass lands,
and a large acreage is also rocky and
uneven land, fit in some cases only
for growing hay. Also certain areas
in the vicinity of firing ranges cannot
be brought under cultivation.

Training in 0ll Techaology

532, Shri Ram Krishan Gupta: Will
the Minister of Steel, Mines and Fuel
be pleased to refer to the reply given
to Unstarred Question No. 2099 on
the 3rd September, 1959 and state:

(a) whether Government have con-
sidered the proposal for sending a
further batch of trainees to Rumania
and US.S.R. for training in oll well
drilling and production technology;

and
(b) if s0, the result thereof?

The Minister of Mines and Oll (Shei
K, D. Malaviys): (2) and (b). Yes,
a number of trainess are being con-
sidered for going to U.SSR. for train-
mm . - L et 1 4
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Ocunteefelt Notes in Dol

513, Shri Ram Krishan Gupia: WHI -
the Minister of Hoeme Affalre be
pleased to refer to the reply given to
Unstarred Question No. 2103 on the
3rd September, 1959, and state:

(a) whether Government have com-
pleted the investigation regarding the
recovery of equipment for manufac-
turing counterfeit notes in Delhi; and

(b) if so, the result thereof?! —

The Minister of Home Affairs (8hri
G. B, Pant): (a) and (b). The in-
vestigation has been completed and
the case is being sent up for trial

Refinance Ceorporation

534. Shri Ram Krishan Gupta: Will
the Minister of Finance be pleased to
state:

(a) whether it is a fact that Gov-
ernment is considering a proposal to
expand the activities of the Refinance
Corporation; and

(b) if so, at what stage the proposal
is?

The Minisier of Finanee (Bhri
Morar}i Desai): (a). Yes.

(b). The matter is still under con-
sideration.

Assistance to Ex-Servicemea fn
Mohindergarh Distt.

535. Shri Ram Krishan Gupta: Will
the Minister of Defemoce be pleased to
state:

(a) the number of ex-pervicemen
in District Mohindergarh of Punjab
to whom land has been allotted for
cultivation to earn their lving so far;
and

(b) the nature of other financial as-
sistance given to them so far?

The Minister of Dofemce (Bhrl
Krishna Menon): (a). Nil

(b). A sum of Rs 21,900 has Deen

A At R N T ALY The s e g e
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wards of ex-servicemen of District
Mohindergarh since the re-organise-
tion of States.

Transiation of the Vedas

536 Bhri Ram Krishan Gupta:
{Shﬂl'ﬂulbov:

Will the Minister of Education be
pleased to refer {o the reply given
to Starred Question No. 1235 on the
8th September, 1959 and state:

{a) whether Government has con-
sidered the request of the organisation
for financial assistance to translate
the Vedas in English and Hindi; and

(b) if mo, the result thereof?

The Minister of Education (Dr K.
L. Shrimall): (a) and (b). The matter
is still under consideration.

Eastern Zonal Council

537. Shri Panigrahi: Will the Minis-
ter of Home Affairs be pleased to
atate:

(a) whether the Ministerial Com-
mittee of the Eastern Zonal Council
bave considered the question of safe-
guards to the linguistic minorities in
the States of Bihar, West Bengal,
Assam and Orissa; and

(b) whether this question has been
referred to the Eastern Zonal Council
for mﬂdmtiqn?

The Minister of Homg Affairs (Shrd
G. B. Pant): (a) Not yet. A Ministerial
Commitiee of the Eastern Zonal Coun-
cll was formed only at the last meet-
ing of the Council held on November
12, 1958,

(b) The matter came up for consi-
deration before the Council at its last
meeting, when the Ministerial Com-
mittes refesred to under (a) above
waa constituted.

Koyna Projeet

Shri Sabodh Hanada:
538 Shri 8. C. SBamanta:
’ Shri R. C. Majhi:

Shrli Pangarkar:

wmthemnmer&m be
pleased to state:

(a) whether all the recommends-
tions made by the Irrigation & Power
Team set up by the Committee on
Plan Projects by the Government of
India in regard to the Xoyna Pro-
ject have been accepted by the Gov-
ernment; and

(b) If so, whether they have been
implemented?

The Minister of Finance (SBhri
Morarji Desal): (a) and (b). The
State Government has generally ac-
cepted most of the recommendations,
vide Appendix XTI’ of the Report. Tha
progress of implementation was re-
ported by the Bombay Government
recently and a copy of their letter is
placed on the Table of the House
{See Appendix I, annexure No. §9.]

Mutual Appreciation of Eastern and
Western Cultural Values

539 8hri Spbodh Hansda:
* | Shri 8. C. Samanta:

Will the Minister of Education be
pleased to state:

(a) whether it is a fact that the
Indian National Commission for Co-
operation with UN.ES.C.O. has esta-
blished a National Advisory Com-
mitite for the implementation of a
major project on the mutual appre-
ciation of Eastern and Western cul-
tural values;

(b) if so, the number of meetings it
has held since its establishment; and

(c) the recommendations made by
the Committee in each meeting?

The Minister of Education (Dr. K.
L. Ghrimall): (a). Yes, Sir.

®. Two. -y g T
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(c) A statement i laid on the
Table of the House. [See Appendix
i, annéxure No. 100].

Cemptroller and Auditor-Gemeral of
India

560, Shri Hathh Chandra Mathwr:
Will the Minister of Finamce be
pleased to state:

(a) whether the Comptroller and
Auditor-General has full administra=-
tive control and financial powers
over the establishments under him;
and

(b) what are the limitations, if any,
to which he is subjected?

The Minister of Finance (Shri
Morarfi Desaj): (a) and (b). The
Comptroller and Auditor-General has
powers to the extent indicated in the
statement laid on the Table which
also mentions the resirictions, if any.
[SBee Appendix 1, annexure No.
101.]

In matters falling outside these dele-
gated powers, sanction of the Govern-
ment of India is necessary.
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Facliities for Private Litigation te
Government Employses

542 Shri Ram Garib:
* 1 Shri Basumatari:

Will the Minister of Home Affairs
be pleased to state:

(a) whether any facilities to the
Class III and Class IV employees of
the Central Government are extended
by the Central Government in their

private litigation;
(b) if so, what are those facilities;

(¢) whether they have any proposal
to set apart some Government advo-
uu'swhowmtakeupuuweld
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Quarters for Clvilian Defsnce BEmy-
ployets

43, Ehri 8. M. Bangrjse: Will the
Minister of Defence be pleased to
state:

(a) whether more quarters are to
be constructed for the Civilian De-
fence Employees during 1059-80;

(b) if so, the number of such
quarters proposed to be coastructed;

(¢) whether there is a proposal to
consiruct quarters for the employees
working in Defence Establishments
otber than ordnance factories; and

(d) the total amount sanctioned for
1858-60?

The Minister of Defencs (Bhri
Erishna Menon): (a) Yes, Sir.

(b) 1,297.

(e) Yes, Sir. The number of quar-
ters indicated in answer to Part (b)
of the Question is in respect of civi-
lan employees working in all Defence
Establishments including Ordnance
Factories.

(d) Rs. 13,77,000 approximately.

India’s Indeblednasy to World Bank

544, Shri 8. M. Banerjes:
Shri Panigrahi:

Will the Minister of Finanoe be
pleased to state:

fa) the extent to which India s
indebted to the World Bank; and

(a) amounts repaild during 1958-89?

The Minister of Fimance (Shel
Morarji Desal): (2) On 30th Septem-
bey, 1959, India owed World Bamk
Ra. 191'4 crores on account of loans
wmmmmmnbm-
.y

(b) Bs. 1:88 croces.

m-&mm.h :
Kashmir

545, Bhri P. G. Borooah: Will ke
Minister of Bieel, Mines and Fuei be
Pleased to state:

(a) whether it is a fact that deposits
ot sulphur and borax bave been found
in Ladakh; and

(b) if so, whether any steps hawe
been taken to exploit these resources?

The Minister of Mines and Oil (Shyl
K D. Malaviya): (a) and (b). The
deposits of sulphur and borax are
known to exist in Ladakh but they
have not yet been actively explored.

Centra] Institute of Edwcatisn, Delld

Shri Ram Krishan Gupta:
546. { Shkri Padam Dev:
 Shri D. C. Sharma:

Will the Minister of Edmcation be
pleased to refer to the reply given to
Starred Question No. 1405 on the 11th
September, 1950 and state:

(x) whether Governmment bhave
worked out further details regarding
re-organisation of the Central Insti-
tute of Education, Delhi as a National
Centre for Educational Ressarsh; and

(b) it s0, what are they?

The Minister of Education (Dr. K
L. Shrimall): (a) and (b). The

ﬁmndﬂimphuﬂmdthom
are being examined.
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Land Revenine and HIll Howse Taxm.

549. Bhri L. Achaw Bingh: Will the
Minister of Home Affairs be pleased
to refer to the reply given to Unstar-’
red Question No. 749 on the 13th
August, 1858 and state:

(a) whether the loss of Land Re-
venue and Hill House Tax during the
year 1858-59 in Manipur Budget is
going to be made up; and

(b) whether any system of collec-
tion of taxes on the spot is to be
introduced to improve the collection
of taxes?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar):
(a) There was no loas of Land Re--
venue and Hill House Tax during the
year 1958-59. A portion of the dues
(approximately one-ninth) fell into
arrears but the amount is under reali-
sation. .
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‘mmmmmmu
for the Schedulad Castes during
1959001

The Depuiy Minister of llm-
Affslrg (Shrimat] Alva): The required
foformation is being collected from
the State Government and will be laid
on the Table of the House as soon
as it is received

Investigations Aguinst Government
Servants

651, Bhri Ajit Singh Sarhadi: Will
the Minister of Home Affalrs be
, pleased to refer to the reply given to
" Btarred Question No. 121 on the 5th
August, 1939 and state the number of
Government servants against whom
proceedings have been started in the
court or departmental enquiries insti-
tuted as a result of the allegations
made in public against their integrity?

The Minister of State in the Minis-
try of Hom, Affairs (S8hri Datar):
_Wecessary information iIs being col-
lected and will be laid on the Table
of the House in due course.

Gypsum Deposits in Kashmir

352. Shri Ajit Singh Sarkadl: Will
the Minister of Steel, Mines and Fuol
be pleased to state:

(a) whether any final decision has
been arrived at about the mode of
exploitation of gypsum depasits in
‘Kashmir;

" (b) whether it will fall in the public
.Bactor or private sector; and

(c) the details of the schema?

" The Minister of Mines and Ofl
{Bhri K. D, Malaviya): () No, Sir.
“The Indian Bureau of Mines i3 being
antrusted with the job of detailed ex-
‘bloration and assessment.

‘(b) and (c). Do not arise

Wmhm

554. Bhrl Warlor: Will the Minister
of Home Affairy be pleased to state:

(a) how many Panchayat Bye-elec-
tions were held in Kerala during
August, 1959 and October 31st, 1059;
and

(b) the number of successful and
unsuccesstul candidates, party-wise?

The Minister of Home Affairs (Bhrl
G. B. Pant): (a). Only 3 bye-elec-
tions were held in the Nemmara Pan-
chayat in August 1838

(b) In one of the bye-elections, an
Independent was elected without any
contest; in the other two, two candi-
dates belonging to the Congress Party
were succegsful, One Independent and
one Communist were unsueceuml.l

Naval Fleet

555. Dr. Ram BSuobhag Singh: Will
the Minister of Defence be pleased
to state:

(a) wheher Government propose to
disperse the ships of naval fieet to
Cochin and Vishakhapatnam also; and

(b) when this dispersal will come
Into effect?

The Minister of Defende (Shri
Krishna Menon): (a) and (b). The
deployment of Naval vessels is decid-
ed by Naval Headquarters having re-
gard to accommodation and other faci-
lities available at each place. It may,
however, be stated that wvessels will
be moved at dxﬂerentumestotho
places mentioned.
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Contral Indian Mediciaal Plant
Organisation

368 Bhri D. ©. Bharma: Will the
Minister of BScientific Research and
Cuitural Affairs be plessed to state:

(a) whether the Central Indian
Medicinal Flant Organisation has

| Wriiten. Aneweare 1900
undertaken cultivation. of selected
medicinal plants and berds; and

(b) H so0, the nature wnd details
thereof?

The Deputy Minlster of Sciemtifis
Research and Oultural Affairs (Dr,
M. M Das): (a) No, Sir.

(b) Does not arise.

Foreiguers ia Rourkels

599 { Suri Paruiehar

Will the Minister of Btoel, Mines
and Fuel be pleased to simte:

(a) the number of foreign technl-
cal personnel engaged for Rourkels
Bteel Project, category-wise;

(b) how long are they going to
stay here, category-wise;

(¢) whether steps are being taken
to fill their places by Indians when
they leave; and

(d) if s0, the number of Indiane
under training at present?

The Minister of Steel, Minta and
Fael (Sardar Swaran Stagh): (a)

Foreigners emplo
o by Hindustan Smlm. 1

(Technicsi
Adviser)
7 i lo
(31;’:3::1 :‘nltumm? Yﬂ.’ 36
{#is) Foreigneny

employed
by thecontractors . .

(b) to (d). The Technical Adviser's
existing service contract expires
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Iasurance for Government Coods

#88. Shri Oza: Will the Minister of
Fisance be pleased to state:

{3} the amount of risk of Govern-
wment goods covered by Indian Insur-
spee Companies Association Pool for
the year ending 31st March, 1959;

(b) the amount covered by foreign
companies; and

(¢) the reasons for preferring
foreign companies to national ones?

The Deputy Minister of Filnanoe
(8hrimati Tarkeshwari Sinha): (a) to
(g}. The information so far as Cen-
tral Government is concerned is being
collected from the various Minis-
tries/Departments and will be laid
on the Table of the House when
ready.

Orissa Mining Corporation

861. Bhri Ajit Singh Sarhadl: Wil
the Minister of Steel, Mines and Fuel
be pleased to state:

(a) whether Orissa Mining Corpo-
ration (Private) Limited has been
able to secure any concession for any
area for mining in 1958-59; and

{b) if so, the area and the nature of
the concession?

The Minister of Mines and Oil (Shri
K. D. Malaviya): (a) Yes, Sir.

(b) A statement giving the infor-
mation ig laid on the Table. [Ses
Appendix I, Annexure No, 104],

Murders by Army Fersonnel

542. Shri N. R. Munlswamy: Will
the Minister of Defence be pleased to
state:

{a) the number of cases of murder
during 1859 so far, in which armed
forces personnel were involved; and

¢b) in how many cases the armed
forees personnel were acquitted?

e F AL T OT -

The Minister of Defence (Shri
Krishns Menon): (a) 21 (involving
28 Armed Forces personnel),

(b) B (involving 8 Armed Forces
personnel).

Stock Exchanges

m Shri V. P. Nayar: Will the
M:ixezster of Finance be pleagsed to
state:

(a) the total annual turnover of
business in recognised stock exchanges
since their recognition so far; and

(b) the total commission estimated
to have been caused each year by
stocks(shares brokers?

The Minister of Finance (Bhrl
Morarji Desal): (a) and (b). The
information available regarding the
total number of such securities as
are delivered through the Clearing
Houseg is contained in the statement
lai@d on the Table. [See Appendix I,
annexure No. 105]. As details of
transactions which are not recaorded
in the Clearing Houses sare not at
present collected by any agency the
figures of the total annual turnover
of business and the total ccmmission
earned by brokers are not available.
The time and labour involved in col-
lection of full information from all
brokers of all recognised stock ex-
changes will not be commensurate
with the results aimed at.

Durgapur Steel Plant

§64. Shri Ram Krishan Gupta: Will
the Minister of Steel, Mines and Fuel
be pleased to state:

(a) whether it is a fact that delay
In the commissioning of the first blast
furnace at Durgapur has occurred;

(b) it so, how much; and
(c) its causes?
The Minlster of Sieel, Mines and

Fael (Sardar @waran Siugh): (a)
Yes, Sir,
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(b) About & month and a half.

(c¢) Mainly due to unprecedented
rainfall in and around Durgapur in
September—OQctober, 1858,

Saugar Cantonment

565. Pandit J. P. Jyotishi: Will the
Minister of Defence be pleased to
state:

(&) whether it js a fact that the
Cantonment area at Saugar has fairly
large tracts of cultivable land; and

(b) i so, whether Government have
any proposal to lcase the land to the
people for cultivation?

The Minister of Defence (Shri
Krishna Menon): (a)Yes, Sir. A
sizeable amount of land is temporarily
surplus to military requirements.

(b) The question of cultivation of
these lands by Military Farms|Regi-
mental CentresUnits|Ex-Servicemen's
Co-operative Societies is under consi-
deration and only if these agencies
are unable to cultivate them, can their
lease to private parties be considered
as the lands are only temporarily sur-
plus to requirements.

Ordnance Parachute Factory, Kanpur

%66 f Shri 8. M. Banerjee:
" Dr. Ram Subhag Singh:

Will the Minister of
pleased to state:

(a) whether it is a fact that a
Lance Naik of Ministry of Defence
Becurity Corps was shot dead at the
Ordnance Parachute Factory guard-
;:;r;n at Kanpur on the 24th October,

(b) whether he was shot by army
ePOYS;

(c) whether the sepoys escaped
with ammunitions and rifles; and

- (d) i so, the action taken in the
raatter?

NOVEMBER 28, 1980

Defence be_
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The Minister of Delesce (Skri
Krishns Menon): (a) to (¢). Yes,
Sir.

(d) The case has been handed over
to the civil police for investigation.
A court of enquiry is also being held
by the military authorities in the
matter.

Fire Fighting Personnel in Defence
Instaliations

567. Shri Ram Garib: Will the
Minister of Defence be pleased to
state:

(a) whether Government are aware'
that the uniforms for fire fighting
personnel in Defence Installations
have not yet been finalized;

(b) if so, what are the reasons
therefor,;

(¢} whether it is a fact that the
instructions for uniform for such staff
were issued in June, 1957; and

(d) if so, whal are the reasons for
delay?

The Minister of Defence (Shri
Krishna Menon): (a) to (d). Orders
were issued in June 1957 sanctioning
the scale of uniforms to be issucd to
civilian fire fighting' personnel em-
ployed in the various Defence Instal-
lations The Installations were also
instructed to procure the items of
uniforms from Ordnance Depots|
Ordnance Clothing Factory and if any
of these items was not avallable from
Ordnance, to obtain it by local pur-
chase.” It is possible that in some
cases delay has occurred in the issue
of some items of uniforms on account.
of non-availability with Ordnance.
stores. The sanction given in 1987
was subject to review afier two years.
This is now taking place. Suggestions:
received from certain quarters fo
including certain further items in the
scale of uniforms are also bullc
considered. .
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Sekolarships for Post Matric Studies
In Hindi to Students of Non-Hind!

Speaking States

568. 8hri Sugandhi: Will the Minjs-
ter of Education be pleased to state:

(a) whether it is a fact that the
former Bombay Karnatak districts of
Bijapur, Dharwar, Karwar and
Belgaum, now merged into Mysore
State, are denied the benefit of
scholarsips for Hindi in non-Hindi
speaking States; and

(b) if so, what steps are being taken
to redress this grievance of the
Kannada-speaking students?

The Minister of Education (Dr.
K. L. Shrimall): (a) Yes, Sir.

{b) The Scheme is under revision
and the question of extending the
benefit of these scholarships to all
the non-Hindi speaking States, includ-
ing Mysore, from 1860-61, is under
consideration.

Agreement for Avoidance of Double
Taxation

569. Shri Hem Baruna: Will the
Minister of Finance be pleased to
state:

(a) what are the countries that
India has approached so far with
requests for avoidance of double taxa-
tion;

(b) what are the countries that
have responded to our requests so far;
and

{c) how far this has yielded results
s0 far as the countries with which
these agreements are negotiated are
concerned?

The Minister of Finance (Shri
Morarjli Desal): (a) fo (c). As a
result of the negotiations with foreign
countries in the recent years, agree-
mentg for the avoidance of double
taxation have been concluded with (i)
Sweden and (il) Switzerland (Limited

to profits of enterprises cperating air-
crafts), and these are now in opera-
tion. With United States of America,
Denmark, Norway and West Germany
the negotiations have resulted in the
signing of agreements at the Govern-
mental level. Negotiations with Japan
have resulted in an agreement being
initialled at official level. Negotiations
with France and Greecce have resulted
in drawing up of Aide-Memoires
covering the fleld of agreement. These
are expected to be followed up. The
talks with United Kingdom have so
far been inconclusive. In all these
caseg negotiations were started only
after the countries concerned expres-
sed a desire for agreements.

Export of Coal

570. Shri P. C. Borooah: Will the
Minister of Steel, Mines and Fuel be
pleased to state:

(a) the total quantity of coal ex-
ported from June to October, 1959,
month-wise; and

(b) how does it compare with the
exports of last year?

The Minister of Steel, Mines and
Fuel (Sardar Swaran Singh): (a) and
(b). The total quantity of coal ex-
ported during the period from June to
October in 1958 and 1959 is given
balow -

195% 1539

‘n'“.Iv'l;n;'-l o -!’f'mT\_!

June 91.930 103,401
July : < 183639 135,751
Augusi 159,180 102,050
September 138,019 80,922
Qciober 134,718 84.372
Japproxi-
mare)

Tarat 668.47: 06,496

The export during 1959 is less by
161, 981 tons compared to the corres-
ponding period of 1958, mainly due to
lower offtake by Pakistan.
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ment
1541 hrs.

MOTION FOR ADJOURNMENT
Inp0-PAK BORDER DEMARCATION

Mr. Speaker: 1 have received
notice of an adjournment motion
from Shri 8. M, Banerjes. It reads
thus:

“Immediate need to discuss the
Indo-Pak Border demarcation and
delivery of ©possession between
India and Pakistan said to be held
at 4 p.M, on 27-11-1959 which may
result in handing over 5 Indian
villages to Pakistan which include
370 families with a population of
2,000, mainly refugees.”

May I ask from the hon. Member
whether this matter has already been
covered by the statement that was
laid on the Table of the House on
the 16th November, 1959, in which
case I will say, it is an old affair. Is
this or is this not covered?

Shri S, M. Banerjee (Kanpur):
The names of these villages were not
ment'oned in tha! statement. That
is my information; I may be wrong.
But I have received a telegram which
clearly =ays that this was not decid-
ed upon and this is being done with-
out the information of anyone. They
say, the possession will take place at
4 pM. on the 24th instant. These
villages include 370 families, which
are mostly displaced persons, with a
population of about 2,000 people and
with property worth about Rs. 20
lakhs,

According to the telegram, the
names of the villages are Dumbharai,
Latitila, Karkhana Patni, Barapatni
and Chutapatni. I want to know
whether this decision was taken and
whether it was approved by either
the West Bengal Assembly or the
Assam Assembly or this Houre. 1
was very happy to know that we
have got back Tukergram. But are
we parting with these flve villages?
I want to know the truth in this
telegram. This telegram has been
‘sent by persons who belong to

Motion for Adjowrn- 1908
mens

various political parties, including aa
ex-Congress MLA. This

must be having some substance, 1
want to know whether we are actu-
ally giving the villages tomarrow or
not and whether any approval has
been sought by the West Bengal
Assembly or the Assamn Assembly.

The Minister of Home Affalrs (Bhrl
Q. B. Pant): I do not know on what
basis this adjournment motion
being made. Because a telegram has
been received from someone by some-
body, that is not a sufficient justifica-
tion for moving an adjournment
motion. A telegram may be sent by
anyone in anybady's name,

So far as this particular affair is
concerned, I can say that the arrange-
ment that was made with Pakistan,
which has resulted in the settlement
of the disputes on the eastern border
was a perfectly fair one and what-
ever is being done is only confined
to the implementation of the terms
of that agreement. Nothing beyond
that is being done or is likely to be
done. 8o, neither on the facts nor
on the groumds on which this
adjournment motion appears to be
made, there can be least justification.

Mr. Speaker: Are these villages
specifically Included in that agree-
ment?

Shri G. B. Pant: I cannot say if
that is included.

Mr. Speaker: The hon. Minister-
in-charge must reply. What the
hon. Member says is, if any portion
of our territory has to be handed
over, it must be passed there in the
State Assembly and here. Whether
these villages form part of the agree-
ment or not is the specific question.
Persons who are interested who are
residents there, who have also come
for shelter there are entitled to know
whether they have to be here or in
Pakistan. It is not as if it is entirely
in the hands of one or two,. It I
a serious matter, The hon. Member
says an ex-MLA has written 0 hish
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Adjournment
Memers of all parties have written
to him. It is necessary that this
matter should be explained. In what
¢ther manner can it be brought
before the House?

Shri G. B. Pant: Whether it can be
brought before the House in that
manner or not, it is for you to decide.
But I can only say this that what-
ever steps are being taken are in
pursuance of the agreement which
was placed on the Table of the
Bouse on the 16th November. As to
whether these particular villages
form part of the area which was,
under that agreement, to be trans-
ferred to Pakistan, I have not got a
Tist before me.

Mr. Speaker: The hon. Minister
will look into it and tell me tomor-
TOwW.

Shri Tyagi (Dehra Dun): I request
that the adjournment motion may be
admitted and the Home Minister may
collect the necessary information.
For our satisfaction, we want to
know definitely whether these vil-
lages were really transacted in the
agreement. For that purpose, it is
not only the hon. Member, but the
whole House is interested in knowing
as to what the agreement is. If the
villages are going to be transferred
tomorrow, surely it is a matter for
an adjournment motion for us to dis-
cuss all the facts today. I would re-
qQuest you to allow the motion, so
that the hon. Minister may get time
snough to cellect the information and
come to this House.

The Prime Minister and Minister of
Bxternal Affairs (Shri Jawaharial
Nebru): You will remember that on
the first day of this session, 1 placed
detailed copies of the agreement with
Pakistan on these various issues,
which were considered to be satisfac-
tary at that time by all parties.
Among those” matters was the gues-
tion of the Patharia forest and the
division of the Patharia forest, Tuker-
gram, etc. So far as 1 know, same
preliminaries are being undertaken
there. T know nothing about these
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villages. The area of Patharia forest
is not normally inhabited. I do not
think there is any question of an ad-
journment motion, but I quite recog-
nise and realise that the House is in-
terested in these matters. We can
and we shall try to get further in-
formation from the Arsam Govern-
ment. We could not possibly get it
today. It may be by tomorrow
morning, we shall try to get fuller
information possibly from the Assam
Government; they are concerned
chiefly.

Shri 8. M. Banerjee: The telegram
definitely says that this possession is
going to take place at 4 p.m. tomor-
row. 1 would humbly submit to you
and through you to the Prime Min-
ister that he may kindly make a
statement this evening. Thig is very
important. Not only 370 families are
involved, but there are paddy fields
alsc. That means, they will be de-
prived of rice and everything. So, it
is a matter which is really shocking
to me. Berubari was given and ne-
body was consulted. After all, these
villages exist in India and this House
must be consulted.

Sbri Vajpayee (Balrampur): This
House should be given an opportu-
nity to discuss this matter. How can
the Government transfer Indian citi-
rens to Pakistan without their cen-
sent, or against their will? There is
no question of agreement on this
question.

Shri Jawaharial Nebru: 1 am really
surprised at all manner of presump-
tions and assumptions. There is no
point in our discussing it without
knowing the facts. That is obvious.
An agreement has been arrived at
which obvioysly must be given effec
to. It has been arrived at in the
normal course and it has been placed
on the Table. We cannot break
agreements with other countries,
arrived at in consultatien with the
State Governmants and others. As a
matier of fact s0 far as inhabited
portions are concerned, there are
hardly apy in these areas. Soame .in-
habited portions have coms to us.
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Shri S. M. Banerjee: I have men-

tioned the names.

Shri Jawaharlal Nehru: May be.
We shall enquire about it. We can-
not issue orders to the Assam Gov-
ernment, or the Government of Pak-
istan or other Governments, because
a telegram has come. But I can
enquire and place the facts before
this House, as soon as I get them;
may be by today or tomorrow we
know that. There is no question of
pushing about people from one place
to another.

Shri Tyagi: The other day the
Prime Minister assured this House
that the area which was just trans-
ferrcd, or was going to be transferred,
was uninhabited, and that is what he
feels even today. Now, one hon.
Member has reeeived some informa-
tion that there are inhabitants there
and that there are some villages.

Then, surely, that matter gathers
importance. Therefore, f they are
gong to be transferred  tomorrow,

surely by this e¢venimg this  House
must know what is the actual posi-
tion. The Prime Minister was pre-
viously informed that the area was
not inhabited at all, and now if the
villages are poing to be transferred.
it is better we know that before the
transfer is actually coffected.

Shri Jawaharlal Nehru: I cannot
tell that to anybody before 1 know
it myself. I do not understand how
1 can say something which 1 cannot
find out. As soon as I find out, whe-
ther it is thig evening or tomorrow
morning, I shall inform the House.
How can I inform the House before
then?

Shri C. K. Bhatiacharya (West
Dinajpur): In the past also it has
bappened, to0 my knowledge, that due
to insccuracies in the map, or in-
'm readings of the map, areas

mnsferrnd which need not be
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transferred. I submit that it should
also be investigated whether the
maps on which each party is working
are correct maps and accurate maps
and whether the maps are being in-
terpreted correctly and accurately.
That should also be investigated.

Mr. Speaker: As soon as an ad-
journment motion is tabled, it does
not mean that 1 am going to allow it,
or disallow it, immediately, The
hon. Prime Minister laid certain
documents on the Table of the House
on 16th November and I only wanted
information whether these villages
are included in that agreement. That
is all I wanted to know before 1
make up my m:nd. The hon. Prime
Minister said then, and he has also
said today, that large portions of
forests ave being transferred.  Apart
from the forests, there may be vil-
lages also. Pcersons interested have
sent a telvgram. I have absolutely
no doubt that this telegram may be
genuine; 1 cannot say more. Under
the circumstances. 1 wunted to bring
it up here, because it involves the
transfer of territory from one State
to anether, and not from one district
to another in the same State. I con-
sidered it desirable that this House
should have an opportunity to know
what exactly is being transferred.
Now, in the absence of facts, there is
nothing to proceed with. Therefore,
instead of till this evening, we shall
wait for whatever further informa-
tion is available till tomorrow, as the
hon. Prime Minister has said. Then
we shall decide what ought to be
done. Now, thie will stand over till
tomorrow.

8hri 5. M. Banerjee: In the mean-
time, there should be.a stay order
from the Prime Minister,

Mr. Speaker: I have no right o
do that No stay order can be lssued
by this House.
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1215 hrs.

PAPERS LAID ON THE TABLE

AMENDMENTS TO MINING Leases
(MobprricaTion or Tesms) RuLEs

The Minister of Mines and Oil
(Shri K. D. Malaviya): I beg to re-
lay on the Table, under sub-section
(1) of section 28 of the Mines and
Minerals (Regulation and Develop-
ment) Act, 1957 a copy of Notifica-
tion Nu. GSR 861 dated the 25th July,
1959 making certain further amend-
ments to the Mining Leases (Modifi-
cation of Terms) Rules. 1956. [Placed
in Library, See No, LT-1519/59].

AmrnpMENTs Te Kerwua Epvcation
RuLes

The  Deputy Minister of Home
Affairs (Shrimati Alva): On behalf
of Shri Datar, ] beg to lay on the
Tab'e. under scction 37 of the Kerala
Education Act. 1958, read with clause
(b) of the proclamation dated the
31=* July, 1959, issued by the Presi-
dent i relation to the State of
Kerala, a copy of each of the follow-
ing Notification=, published in the
Kcerala  Gazette, making  certain
amendments to the Kerala Education
Rules. 1959:

<1} No. Ed (Special)  50398/59/
EHD dated the 28th June.
1959.

‘n) No. G.O. (Ms) T715/50/EHD
dated the 86th August, 1959,
{Placed in Library. See No.
LT-1717/59).

Aceounts or Ixnraw INSTTTUTE oOF
TrcaNol oy, KHARACPUR

The Minister of Scientific Research
and Cultural Affairs (Shri Humayun
Kabir): 1 beg to lay on the Table,
wnder sub-section (4) of Section 23
aof the Indian Institute of Technology
(Kharagpur) Act, 1956, a copy of the
Accounts of the Indian Institute of

Location of
Second Ship-
building Yard

Technology, Kharagpur, for the year
1957-58 along with the Audit Report
thereon. [Placed in Library, See No.
LT-1718/59]).

State Baxk oF INpIA  (SUBSIDIARY
Bawnks) (CoMPENSATION) RurEs

The Deputy Minister of Finance
(Shrimati Tarkeshwari Sinha): I beg
to lay en the Table, under sub-
section (3) of section 62 of the State
Bank of India (Subsidiary Banks)
Act, 1993, a topy of the State Bank
of India (Subsidiary Banks) (Com-
pensation) Rules, 1959, published in
Notification No. GSR 11106 dated the
10th October, 1859, [Placed in Library,
See No. LT-1719/59].
AMENDMENTs TO CENTRAL  EXCISE
RuLEs

Shrimati Tarkeshwari Sinha: 1 beg
to lay on the Table under section 38
of the Central Excises and Salt Act,
1944, a copy of Notification No, GSR
1243 datcd the 14th November, 1959
making certain amendments to the
Central Excise Rules, 1944. [Placed
in Library. See No. LT-1720/591].

12.16 hrs.

STATEMENT RE: LOCATION OF
SECOND SHIP BUILDING YARD

The Minister of Trangport and
Communications (Dr. P. Subbara-
yan): The UK. Shipyard Mission,
which visited this country in Nov-
ember, 1857, under the joint auspices
of the Colombo Plan and the UK.
Shipbuilding Conference, to advise
the Government on the site and lay-
out of a new shipyard, submitted
their report to Govemment in April,
1858, after inspecting nineteen sites.
The Mirsion recommended that the
Ernakulsm site at Cochin offered
more than any other site examined
by them towards a successful deve-
lopment of a shipyard,
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After a preliminary examination of
the report, the Government of India
appointed an  Inter-departmental
Committee in June, 1858, under the
Chairmanship of Shri N. R. Pillai,
Becretary General, to consider and
process the report of the Mission.
This Committee has since submitted
its report to the Government, and
has come to the conclusion that the
shipyard should be located at Cochin
at the site recommended by the
Mission.

The Government of India, after
careful consideration of the report,
have decided that, subject to the
results of the further investigations
into the soil conditions being satis-
factory, the second shipyard should
be located at Cochin at the site re-

eommended by the UK. Shipyard
Mission.

12.17 hrs.

BUSINESS ADVISORY COMMITTEE
FomTY-riFTe Rerorr

The Minister of Parliamentary
Affairs (Shri Satya Narayan Sinia):
I beg to move:

“That this House agrees with the
Forty-fifth Report of the Business
Advisory Committee presented to
the House on the 25th November,
19%0."

Mr. Speaker: Motion moved:

“That this House agrees with the
Fotty-fifth Report of the Business
Advisory Committee presented to
l;e House on the 25th November,
1009."

Business Advisory 10V6
Commities

ths two hours, 45 minutes will be

taken by the hon. Minister, Then,

there are s0 many subjects to bb

discussed on that. Therefore, the

time should be increased.

Mr. Speaker: There the simpie
point is whether the power should
be delegated or not.

Shri Narayanankuity Menon: A
number of Bills are already pending
for President's assent. Whether thete
is any necessity of delegating power
has to be discussed.

S8hri V. P. Nayar: There are
many issues involved in it.

The Minister of Home Affairs (Shri
G. B. Pant): This is being introduced
in pursuance of the procedure pres-
cribed in the statute or in the Con-
stitution itself.

Mr. Speaker: We are not going
into the details as to what should be
delegated and what should not be
delegated. The general power s
delegated, and I think that this &
the practice that wag followed lam
time also. There is also a provisioh
here in the Bill itself for the appoint-
ment of an advisory committee. TS
was adopted last time. We are now
only following what we did last
time.

Shri Narayanankuity Menen: There
is one difference. Last time it came
on the wake of the approval of the
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Mr. Speaker: We need not go into
the details.

Bhri Narayanankutty Menon: Some
time should be given.

Mr. Speaker: The Speaker has
always got the power to extend the
time by one hour, Let me watch the
proceedings. [ will exercise that
right, if necessary.

The question is:

“That this House agrees with the

Forty-fifth Report of the Business
Advisory Committee presented to
the House on the 25th November,
1p59."

The motion was adopted.

1239 hrs

MOTION RE: INDIA-CHINA RELA-
TIONS—contd.

Mr. Speaker: The House will now
take up further consideration of the
following motion moved by the bon.
Prime Minister on the 25th Novem-
ber, 1959, namely,—

“That the White Paper II on
India-China relations laid on the
Table of the House on November
16, 1958 and subsequent corres-
pondence between the Govern-
ments of India and China laid on
the Table of the House on Novem-
ber 20, 1959, be taken into consi-
deration.”

along with the amendments. Two
days had been allotted for this, out
of which one day hax been taken.
Though we sat for six hours, there is
only one more day available.

1221 brs
POINT OF PROCEDURE

Shri Nath Pal (Rajapur): May I
ask a small question regarding the
announcement just now made by the
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decision has at last been taken about
this. But may I point out to you one
thing? On more than one occasion
this House has asked, by way of ques-
tions, the Government where it was
to be located. We were first inform-
ed about it by the Indian Press and
this House is always the last to be
taken into confidence. You, Sir, should
protect and defend the privileges of
the House. This morning the entire
national Press has carried the decision
of the Government. Always this
House is informed afterwards. This
is not treating the House with due
dignity . . . . (Interuption).

Shri Narayanankutty Menon (Muk-
andapuram): It was officially an-
nounced from Trivandrum yester-
day, The news came yesterday.

Shai V. P. Nayar (Quilon): By
teleprinter.

The Prime Minister and Minkster
of External Affairs (Shrl Jawharlal
Nehrn): If it was, let us
say, a leakage or something, it is a
different matter, It is a bad thing.
But may I tell the House that we
were anxious about one matter We
could have informed the House two
or three days ago. But before making
an announcement, we wanted the
Kerala Government to acquire the
land, or freeze it rather, not to acquire
it, because otherwise prices go up.
This is the only reason. 1 believe the
Kerala Government has taken some
steps and therefore we have done it
now. That is the main reason. Now,
the moment the Kerala Government
started freezing the land, naturally
people thought that there was some-
thing up and they guessed. There was
no intimation to the Press either from
here or from anywhere else.

Shri Vajpayee (Balrampur): It was
officially announced by the Kerala
QGovernment yesterday.

Shti Jawsharlal Nehnu: About
taking the land, Naturally, you ecamn

join the two together and come to that
coaclusion. -
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Shri Narayanankutty Menon: We
do not understand the land freezing.
Under the present law of land acquisi-
tion, there is no question of freezing
the land. The notification is issued
first and the compensation or the price
is decided later on. It is not a ques-
tion of forward market trading.

Mr. Speaker: Anyhow, that was the
procedure that was intended. There
was no intention to ignore the House
and make an announcement else-
where, I have been noticing for a
number of years that that principle
has becn followed ever since 1 made
this observation when it was pointed
oul 1o me three or four yecars ago.
Singe then I have been seeing that no
hon. Minister makes a statement out-
side when the Parliament is siting.

S8hri Jawaharlal Nehru: It has not
been done previcu:ly eithcr 1 do not
understand this charge.

Mr. Speaker: Tha! is what uxactly
1 am saying. @ am saying that for the
pasi four or five years I have been
consistenily seemng that when the Par-
hament is in se.sion, no hoa. Minister
has made a staternent outside before
it was made in this House, Therefore
it s oonly ® guestion of interpretation
as to how it ought 1o be done. if some
people gather some information when
a notification is issued, it is not a
vinlation of any convention here.

12.24 hrs,

MOTION RE: INDIA-CHINA RELA-
TIONS—contd.

Mr, Bpeaker: We shall now proceed
with the Motion re: India-China Re-
lations. The original motion along
with the amendments is before the
House.

8hri Nath Pai (Rajapur): May we
know as to when the hon. Prime Min-
fster is going to reply to the debate?

Bhri Vajpayee (Balrampur): Today
or tomorrow?
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Mr. Speaker: I see a number of
hon, Members wishing to take part
in the debate. The hon. Prime Min-
ister is pleased to say that he will
reply only tomorrow. The whole of
this day will be available for hon.
Members. But I would request hon.
Members not to force me to ring the
bell too often. More than 15 minutes
will not be allowed to any hon, Mem-
ber today. Leaders of Parties have
spoken.

Some Hon. Members: No, Sir.

Mr, Speaker: These are leaders of
small parties who will restrict their
speeches to 13 minutes. =

& Hifry ow (A7) e
AT, GAT EATT M ) FTZ ATAZ IZ TENAT
T I T @ ¥ BT
F WA A g M7 g faw g4
Tidr S A9 A1 w.fa & wrr aeeT
Tisg 44T AT ferm JaTe q FHv
T 39 G701 g4 JAT AT £

aAdTa S Al A 1A wa
7 g34i WA § fi ag oF o aee
# forsf AT TR f 7 2 K7 FI-AAA
gfafafr dear it ag «vF 79 §, 99
9 q%d § nTd T2 g AT §
AR ITTAFIIA CAREA ST A&
FITT AT A A Ik w1 I
FLEL ® QA QO AgEm it T g )
garq¥ A I F Q0 qgar F faEw
FTH AT q9 FFAT Ag Ig F1E A wTH
gy, @€ wTA q, g e g fe
qg @ AT FAAaT ®) DA 6 WEr
3 oY Q& waEt 9T gaEnAy g
#), 3T€T agfT T FY, TAOHIT ¥ ¥
v w1 ¥ fag darc war nfgg

4% 7 wra wk e v § A
frx 99 2 ggwar wngn § G vdw
o A § s o ¥ Poawe farwy s
W F TN ww awifw o
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WIS ) FC W FTL AWA § 1 TG
o OF (A AP T w0 T
a@ g3 Ff ff 8 F3fow Ay =
Ty Al gadw @r 7 W T @ wEA
g ¥ gy § 9 agw ge 999 W ag
70 frssd fawrar o gvar g e wigd
aw gwdr d3faw Aifa F fagrat s
qEqH § AP AF A F&A A0 H7E &,
19 A4 37 F12 i e, 39 fagrmm
& fang 7 &

TF §A g7 €qTA § AT ATFGATE
T T AT AT T AT F AT FAT
ECALIECATIR I GUIE TARE A ¢ i oL
gud g qriq A owmrdd w2 f
qz A% ‘?,' v fEeg g wsda S
T A4 1 & 300 47 0 50 A g
34T g1 A fawr &, wgamn
T gF ol gifa qria ar qor
FIqq W 1/ g gadr e A
FT TG . IARC ATGS PR wonanan
FIIE, o $I7 404 &7 & 1 wAaIe
B, A0 ATHATT AT WY AT A
T A G0 T AT S &7 ST aw
TEET 2, 3+1 T A1 o T AT AT AAGA
I § T AiHT F A § AR
YT 79 9YC 47 € argE I
AT F1 q043 &7 @ &, 99 w1 AfEa
FY ArATAL /1 F#q7 9z § B gETa
FAGT & TA <7 £ q@r A A
F gk IJAFT AFGA ¢ WA N
wfea & wasay 0 odi 7w § a4
/AT TT ATAT & 1

fex gl 9% TA-CAKAAC AT
M7 &7 gy 3, =7 Agd AT TAR
TR (7 AT 977 AT FT &0 Arqavay
*T W3 3 W 97 39 5 T 5w
Arr-gATK Iy A7 AT w1 qWaT T
dr¥sradaad
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T % FTTETEY 3 7 WY W A
wTe § € fod & ATTHETEARE WY AT
#F § 1 afz wrw qg AT wAdhsr
A7 g fra & e, w9 g
qaEr 3T WY ¢RI 19 Q| v F
AAHATEATZ FY A W gErdy g
#fa % Aqga FT AN 3T IRTCH A TG
fogmrasr w1 gug@am
qui fazare ¢ & wer aF FmE & 1R
A7 41 ¥ qFET §, 29 N9 1 0
hwwmrmﬁrmﬁél q Tm
MEd A2 AL Z WG W ® AT A
gffafs & 3o &, v €Y e Fva7 =Tgar
'fa‘%%fmafrmwm&gmwﬁ‘h
a7 9§ HquAar § & e a9
W‘fﬁﬁ%f#‘ﬁlfi‘ﬁ*ﬁﬂ'.
T4 T WG F, IR ¥ AET 41
g AT T &1 s Sy
ATAT 2t Y &F 54 LT FT AT I
g9 2. 5. 0% @z § 3;fam &
faa. 47 s a7, sz aawrgfa g am
Y o1 T EAHT Ko7 TE 0 AT
TVl AT OF AT &7 W1v /T
gow A fr a1 I § &
TEA UM 70T 59 3w F gy cwarfga
#1917 foar 21 freeae & ATRRY
&1 am 3fag 1 femeze & wrFaw 3
9q 34T 2 & afmWa § op wfeg
AT &1 T 41 e T fag & $4are
HTA FT IN ¥ IH 30 T =i fFaran
W4 AT FT GGT GF ATHRAT FA
I TAT qgl 9X FYAR AT Al
frwen fag 7 qEemmET & g8 <
AT (&0 | G WTAT FT ATHAG
goaT 92 59 way ft Hire are F g
afe frwar fam 7 ot o w74l &
e fear ) gEw A s g fe
T AY §F AOGART A1 IT & AT F
W@ ¢ Tg ®X Y g7 wriard aN A
ft Y & aw Afay wfird agt o
fasa wt e firm @ R Wk
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[@s Mfe <)

W qgt qEaardl w1 @ fedr qr
waT #IC ATHT A TG I ST I 67 T4
four qr 1 gwrt ddfr Y €T xE@
RITAT F XFT TAX AT AT I TG 6
fi ofz o 2w § ot sufvm o wansdi
w1d ®xar § ar w T wear @ A ;9
9T Q0 SqT7 TR AT | F ITHAG
fiza s wgm § fs ww @
Wi ga Aoy oy
W ey § aga faevq gur v fe
ST @A F w61 qT §IF avAr A
<& fad ot g w1 sarw § ag & faega
&% ¢, AT I WA § WIE TE
7 %g Friavt sfre A wfed

qGT AF FOATAL AT F  ATIU
mt:ﬁhmﬁ!fﬂml ﬁ'
I W a7 a® v § ¥ o
g1 W Wigor ¥ wfewim g7 w0
7 wads wrar g 1 OF a9 A IFAR
w4 ag Je fa fraw g A
wzr f& zardt Arawagade & @
g gu T W g9 Ay o e w1
wrawasar & e g vl go & faa
TR A Aifa B r@d go AN
mgRAagm F T A& 1 forg wwrC
wfaw /T Zo<t wgraad age ¥ &
& I T (W GWG gH X@ O WY
wgraar {41 wigd av 7€) ¥ wIE@w,
T 9T g9 AT A W "o §
sgragd® faere w¢d € graegwar § o
™ ¥ g wrerssa ST N e
dar fF s G0 o ¥ wgr, A 3T A
s § | Afwa ¢l & wq ww g
X8 9 fwry w77 ofr graeawar §

Ag A% o Ao Wlo T FH AN
¢, T o o wYe ¥ HAE §, 17 7o
e Mo ST ETT AN X 1 W 3w
e wrenwy fear & 1 &Y 2w g0 Qo
wre a7 wuey Aff § g g T v
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AT §, §% N o TFo WMo ¥ TF qoEy
R 1 ®fcar 7 go o Wo € ¥k
€ off, $far f wr w3 ¥ fad
FATR €19 §) €T A §¥ WY, Lo Yo
Qo ¥ W @ aq I fawrT IR
wTaweaT § R O &9 3o QAo We
W1 W7 §F §, T §Y FT W1 wdw
21 W o TAe o ¥ T T
TG 9 OF QX wg A °rwaor fey
tﬁﬂ'ﬁ\'q‘o QAo Wlo &7 TIR K §
9 99 F7 qg 7 § 6 go A0 We
fmT gt 3Td g0 & Ew * g
*@ & fad dare grar wfgd

®q gA ANA AN AN F OF
QYT ara wf fe & vaw o F faor w7
o% qgr a1a AL awdr 0 A wam
® wqraar § e QY T ad e s O
agr ava g 1 wwdt | ®fwa S0 wAT
aar A1 § fe adl a1a wd w7 oF
T 9T T {E) A TF 199 AT QY
arefr & 1 XfagrE TW T AW
& X ury § e fwar fe <fogra &1
Fur i g g A W g
fis aw 3 ¥ ¥¥ ww 62, Rrgfaw
w63 | qEEEE A7 A uRw A
g A G FT AT AT AR g R I
% fegr |« g T aifed, afr w
ft 1 7w Maw e §, TF Iww
wraATeRs gfer & wfr am o, Aoew
afy a1 g A gw A Fewfor sk
forer feafa & g wfy av e ) o€
7 ®Y qg FrwaT § Fir iy ard o wrw
v QA ¢ fad g7 w1 T v AW,
e g 1@ @ 9T Y W e
wraeaw § fis gaTr gy wre o i
faedy uw feafer o¢ w1 we e feg o
w3 amge wweef U @
AT W7 ST FOT e e §
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ww ¥ vg ar¥ FoerC ¥ WA
wawerfl JigEdwamw
wg a7 6, T% ¥%7 @ T W ArwRr g
Y d ye adt ¥ @ aw ¥ f, @
T A e W ofr JEer g9yt A
¥, %7 extwr F qgd A
witte § g fore ware & fadw Aifo o
weEeT Wt ] Wi A ¥ wg it
Fw AiE F7 T THT A WA @G |
wg Aifr g o wefa § I A
oo ¥ wqarc 3+ 7 Afa, wgrer
¥ 3 gart A o fagrai 1 @,
Figgri S o g1 F 9@ @
wWiw g Aer wada FR g1 N
TET FFF FOATA IT R A OF A9
*{t W@ wggar A Iw 9T wfaw
qfas faare 3@ € gromwar g,
fadiTes gl a% go Ao Wo T UK
w9 & gFY 2 |

q#, A A ofr 7 N ag w7 e
T 9T atg & < §, 3 g FO AW
g AT« AT AT FA T WAF
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Shri Asoka Mehta (Muzaffarpur):
Mr. Speaker, Sir, I was disappointed
with the speech that the Prime Minis-
ter made yesterday. I was disappoint-
ed because I expected from him a
different lead and I expected him ta
show confidence at this juncture. I

hoped that he would be addressing -
himself to those millions and milliens
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of his countrymen who are wholly
with him as far as foreign policy ix
concerned and not bother himself
about a few, very {few, if there be
any, in the country who have at any
time opposed or challenged in any
decisive manner the basic formula-
tions of the foreign policy. Instead,
he thought that he should spend his
time in trying to make the core of his
sprech the guestion of non-alignment.
——

As my leader Acharya Kripalani
pointed out yesterday, it is the natural
policy of India, The Prime Minister
himself has told us that before very
often. It is the natural and inescap-
able policy of India. It is widely
accepted in the country. Today, the
super-powers would be embarrassed
if we tried to change the policy. What
is most important is, when we are
ourselves the viclim of aggression,
would anybody be foolish enough to
throw away the possible support of
some countries by saying that we join
one bloc. When we are getting sup-
port today from countries belonging
to both the blocs, when today, both
these blocs are in the process of slow
disintegration, would any one be
foolish enough to come forward and
suczast that we should, at such a
moment of history, at such a moment
of crisis, deliberately align oursclves
with a particular bloc? 1 think it is
wrong on the part of the Prims Minis-
ter to make in this debate this parti-
cular thing the main issue. Because,
this is not in doubt. This is not in
dispute. Only foolish people, I would
agree with him, would be interested
in saying that we line up with one
bloc or the other.

-Eut, the question is, are we going to
allow ourselves to get isolated, or are
we going to isolate China. We have
noticed that leaders in Indonesia,
Nepal, Burma are coming forward
saying—they have got the courage to
say these things today—that the
Lhinese authorities are behaving in
an arrogant manner and that the Gov-
ermmment of Chinag is throwing its
sveight about. Is this not time that
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we try to rally these countries io-
gether? Is this not the time when we
say to the ocountries in South East
Asia that they have nothing to worry
about and we are there to see that the
legitimate rights and interests of the
legitimate rights of the people or the
Asian nations, whether they be large or
small, are going to be protected and
Inoked after?

It is not a question and nobody is
here suggesting that we become satel-
lite of a super-power. I hope, in India,
no onc at least on this side of the
House, barring a small fringe, no one
would ever think of making this
country a satellite of any power, how-
ever great it might be. But, the point
is this, We would like China to be
isolated because China is indulging in
arrogance, in aggressive tactics against
all the Asian countries. China cannot
behave as a bull in Asia today.

Secondly, we do not understand, but
we would like to know whether the
Prime Minister rcecognises that in one
particular direction, his policy needs
to be revised. He 13 a student of
history, He knows that by nature
China is expansionist. He knows it
better than anybody else. But, he
deliberately thought that by befrien-
ding China, by making overtures of
friendliness, perhaps, China could be
prevented, could be helped to over-
come its instinctive expansionism. The
Prime Minister, I hope, realises that
the instinctive expansionism of China
has been further aggravated by the
fact that China is today ruled by the
Communists, because, it is the com-
munist power in that country that has
made it possible for them to achieve
total mobilisation of the energies of
the people in a desirable or undesir-
able manner and built up industrial
and military power, which under
other circumstances would not have
It is this combination

which are ruthlessly and cynleally
exploited by the communist zrulers
there. That situation bas to be met.
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The Prime Munister tried to meet it
4 a particular way in the last ten
years. It may have helped us in the
last ten years, I do not know, I have
no desire to go into the past. In the
coming years, can we meet it in the
same manner or have we to realise
that that old policy towards China
cannot continue? It has to be a
realistic policy. Perhaps, that too was
a realistic policy. Perhaps, the Prime
Minister wanted us to concentrate on
the smiling portrait of Dorian Gray
and ignore and forget the other
portrait that was in the closet. Now
that the other portrait that wag in the
closet has come out, now that it is
there in our frontier, menacing and
threatening us, we would like to know
whether even now, the Prime Minister
would like the people of India to be
guided by, and our understanding of
the whole situation should be guided
by that smiling portrait that China
would like to create for itself.

I do not know if the Defence Minis-
ter has been properly reported. If he
has been properly reported. in a
speech that he made in his constitu-
ency the other day, he said,—this is
what the newspaper says—

“He said that he had taken up
many unpepular causes before.
He would say that what had
happened on the northern frontier
was not a mighty invasion
of our land fronticr. Is there any
countiry in the world vh~-~ fron-
tiers had not been viclated?”

would like to know, is this an occa-
gsion when the Prime Minister or the
Defence Minister should take an
unpopular cause. Should we not te
with the people to build up their
morale and tell them that this coun-
try is strong enough?

The Prime Minister and Minister of
External Affairs (Shri Jawaharial
Nohru); 1 am sorry to intervene,
could he not read all that the Defence
Minister has said?

Shrl Asoka Mehta: I am coming to
that if the Prime Minister will have
= little patience with me,
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I hope that we are not going to take
up an unpopular position on this occa-
sion and that we are going to take up
a popular position, because we have
to build the morale of our people and
carry our people with us. We cannot
afford to be unpopular on this occasion,
That may be or may not be;, he may
not have said that word; I do not
know. He says there that this is not
a great invasion of our frontier. May-
be it is not a great invasion of our
frontier. The fact remains that it is
an invasion. What is more important
i3 when he says, “is there any country
in the world whose frontiers had not
keen  violated.” 1Is this a routine’
matter—in a routine way every nation
has its frontiers and in a routine way
the fronticrs get violated from time to
time? Are we approaching this whole
development in a routine way? We
think that this is a crisis which we
have to face and for the next 10 years,
we shall be  confronted with this
menace which is going to be increa-
singly more and more difficult and
deliberote. That Is  where we want
the Prime Minister to give us an
answer; it is this sttitude of coucism
at its best, a cavalier attitude at fits
worst, of se2ing, let us be nice, let us
not call a spade a spade, That was
believed and probably that was con-
sidered in the past to be the best way
of solving the situation. It may be
that it is now believed that this is a
trivial, petty matter. Is this a petty
matter, or behind it forces are moun-
ting up which want to challenge and
menace the independence, the terri-
torial intcgrity and the chosen way of
life of our people? If this is so.—that
1s what we fee] on this side of this
House—we would appeal to the
Prime Minister to rally the entire
national opinion behind him. We
know he can rally it provided he
steps forward to create that national
consciousness and solidarity in  the
country to meet the crisis, That can
be created only by accepting the fact
that the situation has radically
changed.

What happens when a country is
menaced and threatened? Not only
is there an effort at closing the ranks.
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There is in the administration a new
urgency in the whole effort, in the
whele approach. Every one would be
ashamed of doing anything which s
not proper. To be corrupt, to be
inefficient, to be indifferent, all these
would become unpatriotic, would
become anti-national, We would
expect the Prime Minister today to
give that kind of ringing, challenging
leadership to the country where any
weakness in our country, any hesita-
tion In our country appears to each
vne of us as something that is unpa-
triotic, anti-national, detrimental to
the interests and independence of our
country,

Instead of that, the Prime Minister
and some of his colleagues want to
feel as if we are jingoisticc. We are
not jingoistic, but we believe that this
nation ig faced today with a terrible
menace, and this menace can be met
only by rousing the nation. The
Defence Minister seems to think that
nationalism is an obsolete emotion.
Maybe. He is a modernist, he is a man
of outstanding intelligence and ability,
and he probably considers that—at
least that is the impression I have
got—national feelings are something
which should be kept in check. But
India js never like that, that is my
impression. Maybe my impression is
wrong, but I would be wrong if at
this time I do not point out that cer-
tain emotions are created.

Shri Feroze Gandhi (Rai Bareli):
Come to positive suggestions, what to
do.

Bhri Asoka Mehta: I am asked
whether I have a positive suggestion.
The first thing we would like to know
positively is this. The Defence Minis-
ter said in a speech . .

8Shri Feroze Gandhi: What is your
suggestion?

Bhri Asoka Mehta: Will you please
listen to what I have to say?

The Defence Minister said that
India had made necessary adjustments
$0 ensure that further penetration
was adequately checked. We are very
Rappy about it. We hope that any
further penatration will be decisively
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checked. But 1 would ke to
i arrangements have been made
check further penetration. Why
we not prepared to check the
tration that has already taken p
Ig it is purely for the purposes
diplomatic discussion just now,
can understand, but I hope that you
will be ready for it if necessary. In
case China does not accept the tradi-
tional frontiers of India and in case
the discussions are not confined to
matters of minor rectufications only,
there can be no alternative except to
make every effort to see that the ares
that is occupied by the Chinese forces
is vacated. On that we would like to
have a clear and unequivocal expres-
sion from the Prime Minister,

We do not want to enter their ferrl-
tory. We do not want to counter
aggression by aggression. We do not
want to build up sny kind of jingoism
in this country. We do not want to
say any harsh things about the
Chinese, but in India the necessary
strength has to be built up. The Prime
Minister has been talking about heavy
industries. Yes, we know in Chins
heavy industries have been develop-
ing at the rate of over 20 per cent per
year. The rate of growth of heavy
industry has been very high. Chinese
industrial potential has been increas-
ing at the rate of 100 per cent every
five years. If this growing potential
is to be met, with what kind of
approach, with what kind of consoli-
dation of forces, will we be able to
meet this challenge? There, we feel
that an appeal is necessary to Indian
nationalism, an appeal to the urge in
the Indian people today to get united,
an appeal that Acharya Kripalanl
tried to make, to make thig a chal-
lenge that has to be accepted because
our very manhood is being chal-
lenged, Are the Indisn peopls s0
stirred today that they get mobilised
to meet this challenge not only today
but for the coming five or ten yeam,
is the question?

laggisg

Our positive
is this. This s not the time when thé
!’rl.me should ey to bavkis



the time. The Prime Minister
baid come forward as the lepder of
indign pecple, and warn the
in cleagy and unequlvocal

by withdrawing our

fopges. The Delence Minister himself
wid that we cannot create a corridor,
byt a corridor of 11,000 sq. miles is
In hig speech he said

says that we are not going to
withdraw in our own territory. Why
should we withdraw? That was what
the Defence Minister also gsaid. Why
ghould we be asked to withdraw in
our own territory? We agree with
bim. It is not that we disagree with
him always. Very often we agree
with him also. We agree with him
and ask: why is it we are asked to
withdraw, why is it being suggested?

What wil] happen 1n the corridor
which is being created, in that
veacywm which is being deliberately
created? Will the Chinese move in or
not? What is the guarantee that they
will not. If they move in, what will
we do? The interim proposals arc
there, but if China accepts them. we
must be sure—I am not saying that
not an inch will be given up—that the
treditional frontiers of India will be
maintained under all circumstances,
and any rectification by discussions or
negotiations will be only of a minor
character. That must be made clear.

To recognise the dunger of China
today is not to create any kind of a
ghost of cold war, it is not an invita-

tion to join up with this bloc or that.

bloc, but to face the realities, to
remove the frustration that has settled
down on our people today, to revive
the fame of confidence of national
hope and national endeavour that
burnt so bright from 1820 to 1047. It
is to rekindle that flame of national
hope and national endeavour that we
woyld like our Prime Minister to step
forward, not to denounce us by calling
us a motley crowd here.

270 (Ai) LSD—4
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Yes, we are a mothey crowd, We
are a motley crowd bacause this ceyn-
try ig made up like that; as the Prime
Minister has said very often, it is &
motley country, We have all to be
together. We have to be togethexr om
this occesion, and the only group
about which we have to be careful are
our Communist friends.

1 say 8o because see what has
happened in Indenesia. ln Indonesin
the Communists have come out and
said that the Government of China
has the right to protect the Chinest
citizens. They have come forward amd
issued a statement which has been
released from Peking first, in favoar
of the Chinese Government. Maybe
there are many good Comimnunists who
will probably break with the Came
munist Party. We must create a crisis
of conscience for the Commymist
1 am not attacking any single
Communist  colleague . of mine.
T know many of them ultimately will
be on the side of the patriotic forces.
But as far ag the Communist Party is
concerned, as the leopard cannot
change its spots, and as the Chinese,
in spite of their swee! words, have
remained expansionist, we must
realise that the characteristics of the
Communist Party will remain  that
they are. It is no use feeling that our
progressivism gets tarnished, that we
are compromising in any way with
our progressive approach and attitude
it we are going to be critical of the
character of the Communist move-
ment, that only by remaining silent
on the integral liberations of the Com-
munists that we can see ourselves to
be progressive. That 1s not our view.
We may be old-fashioned. We believe
in being frank on this matter.

The Prime Minister is worried
about my hon. friend Shri Masani. He
knows very well that I believe Shri
Masani's economic policies are wholly
wrong, and I believe if the Prime
Minister steps forward and moves for-
ward, Shri Masani and men like him
will either be dragged together or will
be consigned 10 the dust bin of
history, Shri Masani is not going to
be the menace of tomorrow if resur-
gent nationalism is going lo move for-
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ward in the direction of economic
channels and social change, It is these
friends here who are likely to be the
real danger. The danger from Shri
Masani’s side will come if you the
Prime Minister of India remain at the
helm of forces of stagnation rather
than forces that are moving forward.
This is the historic opportunity that
has been given to us, an opportunity
when the Prime Minister of India can
rise to the occasion, which we expect
him to do, an opporiunity where
every part, every section of this coun-
try and every group in this Parlia-
ment and outside can offer its allegi-
ance to him in the common task of
national defence, national reconstruc-
tion and natioal renaissance.

I3 hrs.

Shri Frank Anthony (Nominated—
Anglo-Indians): Yesterday, the Prime
Minister rightly observed that the
issue that we are discussing is of the
gravest magnitude. He said that it
affects not only the security of India,
but it is a question which trascends
the security of India, because it has
in it the potentiality of a world con-
flagration. The Prime Minister also
made an observation, which I heartily
endorse, and that is that it will be
extremely reprehcnsiblc in a time of
crisis like this for any party to
attempt to secure some kind of politi-
cal advantage, But, I believe, with
the Prime Minister, that on this ques-
tion, there is a certain essential basic
unity in the country, that instinctive-
ly, every Indian feels basically the
same; I am advisedly excluding
known and obvious fifth columnists.

Because of this supreme need for
unity at this time of crisis, I do not
propose to emulate some of my
friends who have criticised the Prime
Minister for acts of omission or com-
misgion in the past. It is axiomatic
that one can be wise after the event,
and this maxim applies equally to
international affairs, as it does to other
fields of human activity,
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1 was prepared to sccept the expls:
nation of the Prime Minister. What
did he say? He said this that this
issue in respect of the question of
India's frontier only emerged’ or only
took definite shape as -recently as
September, 1859, because it was only
in September, 1968 that for the frst
time, Prime Minister Chou En-lai—
‘that was what I heard the Prime Min-
ister to say—made claimg on Indian
territory as against the so-called
Chinese maps, And the Prime Minis-
ter proposes the thesis, and I think he
was right in proposing it, that at that
time we had to look at India's re-
actions in the light of India's basic
policy. No one has questigned and no
one today purports to question that
policy, that it is a policy which
involves a peaceful approach; it is a
policy which seeks to resolve interna-
tional disputes, and international ques-
tions by the approach of peace. At
that stage, 1 do not think anyone
would blame the Prime Minister for
having given every conceivable hos-
tage to the bong fides of the Chinese.
I think the Prime Minister ®said in
effect, ‘There may be a border incident,
but do we interpret every border inci-
dent as a potential casug belli? Do we,
because of some border incident, im-
mediately inflame our people and
generate some kind of war psychosis?’.
I feel that that explanation of the
Prime Minister is one which we should
all accept.

But, may I say this? I do not know
whether my reading of the Prime Min-
uster’s speech is the correct one, but 1
have read very carefully the various
letters which have been written by

‘the Prime Minister, and [ see in these
letters a basic reappraisal of the mind
and the attitude of Government, a

attitude of Shri Jawaharlal Nehru, I
do not say that there has been a
change in the basic policy, but I see
in these letters definitely a basic re-
appraisal of the attitude and the mind
of the Government of India as inter-
preted by the Prime Ministar,
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It you read those lstters, you will
soe that in the first series of letters,
the language is amiable; every con-
ceivable concession is being made to
China's good faith, and to professions
of Chinese friendship. And, when I
read the last letter, I was happy about
it. The Prime Minister has said, and
I think he was very right in saying
that the last letter which he has writ-
ten offers an honourable course not
only for India, but an honourable
course to China. But what I wag par-
ticularly impressed with in this letter
representing a change in the basic
appraisa] of the situation was the ex-
preagion in that letter that no amount
of expressiong of friendship on the
part of China can heal the breach that
has now been created. And I was
even more pleased when [ read in so
many words, the notice to China that
India cannot, even as an interim
measure accept an.arrangement which
will confirm the Chinese in their pre-
sent aggression, And I fee] that that
basic policy is there. As my hon.
friend Acharya Kripalani has pointed
out, and as my hon. friend who has
just spoken before me, Shri Asoka
Mehta, hag pointed out, no responsible
person has suggested remotely that
there should be a change in India's
basic policy, the policy of peace and
policy of non-alignment,

I am quite prepared to confirm what
the Prime Minister has claimed, if it
means anything, that India’q basic
policy has contributed in not a little
measure to the easing of world tension,
because Indla has adhered to it—it
has not been an easy matter—India has
been the subject of suspicion, even of
hostility, because of this basic policy.
But because of these basic policies,
India has provided, in times of crisis,
a bridge between two hostile and often
near-warring blocs,

I feel that the Prime Minister spoke
in a manner which suggested that he
was hurt and resentful, He seemed
to suggest—and perhaps, he was not
fuir, I think; he spoke, as I said, under
a sense of resentment.—that there are
dertain sectiona which are seeking to

AGRAHAYANA 3, 1881 (SAKA)

Indig-China 1938
Relations

take advantage of the present situation
in order to upset India’s basic policy.
I do not think that that is the position.
As Shri Asoka Mehta has pointed out,
the people of India will not accept a
reversal of India’s basic policy. Con-
ditioned and nurtured essentially in
Gandhian concepts, we would not
allow, if any Government even wanted
it, a reversal of these basic policies.

What I am seeking to underline is
thig that in the speech of the Prime
Minister and in the speech of Acharya
Kripalani, I saw a basic and essential
unity of approach, and that, I think, is
very important for us in this time of
crisis,

What did the Prime Minister in
effect say? He hag said this, that we
shall not tolerate, we shall not accept,
any violation of Indian territory; he
said so in so many words, That is
precisely what Acharya Kripalani has
also said; that is precisely what every
democratic party in this country also
says., that under no circumstances,
shall we accept or tolerate violation
of Indian territory. I am trying to
underline the unity of attitude that
we have arrived at, and I believe that
the Prime Minister has arrived at an
attitude at which we have all arrived.

The Prime Minister has enumerat-
ed a series of breaches of faith on the
part of the Chinese—the overrunning
of Tibet in spite of the assurance of
Prime Minister Chou En-lai, that
Tibet's autonomy would be respected,
the tearing to pieces of the 1954 agree-
ment with India, the rubbing of salt
into the wounds which the Chinese
have deliberately inflicted on Indian
feeling by murdering Indian police-
men, by treating harshly our Indian
nationals of Ladakhi origin, and last
but not least, what I would describe
as adding cynical insult to calculated
injury by delivering probably the de-
composed bodies of murdered Indian
policemen to the Indian party on the
Prime Minister’s birthday. I could
read into the Prime Minister's speech
a sense not only of deep but of bitter
disillusionment, and I think that is the
attitude which every decent person in
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India has arrived at. Today there is
this sewme of bitter disiHusienment that
in wpite of all the gewtures that India
has gone out of her way to make to
Chine, the only answers to these ges-
tures have been breaches of faith, dup-
licity and calculated aggression,

Acharya Kripalani said that he did
not, for one moment, suggest that we
should abandon our basic policy of
peace, seeking to solve international
problems by peaceful methods, But
he went on to add that we should
make it clear that in a time of emer-
gency we would be prepared to accept
aid from outside, Now, 1 listened to
" the Prime Minister carefully. I do
not believe that the Prime Minister in
his speech hag ever excluded that con-
tingency—that we will accept aid in
a time of crisis. The Prime Minister
said this, that he believed that we have
friends among large nations, friends
among small nations, but he also
believed that friendship is not symbo-
lised by the iron chains of military al-
lances. And I agree with him there.
I agree with him in this final analysis
that in this context of international
living today, if China is ever mad
enough—I do not think China would
be—if China is ever mad enough to
mount & frontal military assault on
this country. then India would get all
the military aid that she may need.

But 1 do feel that Acharya Kripa.an!
expressed one doubt His doubt may
be summed up in this way, that in the
future we may continue to give dan-
gerous hostages to professions of
Chinese good faith. That is the doubt
which I think he expressed. My hon.
friend, Shri Asoka Mehta, says that
the Prime Minister knows history. He
perhaps knows it better than most of
us in this House, And anyone who
knows history knows that consistently
throughout history, appeasement has
never been the answer L0 an aggressor
or an expansionist, Appeasement has
inevitably wheltled the appetite of the
expansionist and the imperialist, I
think every one in this House, except
a very small fringe, a3 Shri Asoka
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Mehta said, is convinced that China
today is expansionist, China today is
irnperialist. o

I believe that the Indian people
themaelves would not telerate any
policy of appeasement of China today.
1 believe this, that one more calculat-
ed act of aggression on the part of the
Chinese will mflame the whoie Indisn
people to resist Chinese aggression. I
also feel that the Chinese would be
committing a fatal blunder if they do
not understand this mood in India
today,

The Prime Minister has said, quite
rightly, that in the final analysis the
defensive strength of s country
depends upon itsé industrial develop-
ment. But 1 say—and 1 believe the
Prime Minister will agree with me—
that nobody, no country with any self-
respect will wait for its industrial
development in order to resist aggres-
sion. 1 say this—and I think 1 speak
for every Indian—that however ghast-
ly the consequences may be—and we
know that the consequences of & war
between ug and China would be
ghastly not only for us and for China,
but for the whole world—if, in the
final analysis, there is no other answer
to Chinese aggression however ghast-
ly the consequences may be, the Indian
peopie would not hesitate to face thase
consequences.

Finally, I want to end on this noks.
My own assessment is that the Chiness
are not a stupid people. They under-
stand that we have given them notoe
that we will not accept any further
act of aggression; and I myself do not
expect any overt acts of aggression em
the part of the¢ Chinese. But this is
my own interpretation, I believe that
the Chinese today are net aciing in
any haphazard manner. I believe the
Chinese actions are conditioned by a
deep and carefully calculated plan.
And I say this with all respect to my.
Communist friends—although I do nok,
know why I should have any feelings,
of respect in this matter—that there
is'a carefully calculsted Plan of expan~
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sionism concerted with the Indian
Communists. The Chinese know, the
Indian Communists know, that on their
own strength the Indian Communists
have no political future in this country.
That is why China now feels—she has
entrenched herself in her territory;
Ching is now one vast slave labour
camp—that she can embark on a
policy of overall expansionism in Asia,
and the biggest prize for Communism
today is India, That is the prize for
which they are playing in concert with
the Indian Communists. That is why
they broke faith with Tibet, they broke
faith with India over Tibet. They des-
troyed Tibet so that this buffer—age-
old buffer—between India and China
would be effaced.

There is, ag I submitted with great
respect, this overall plan for the ulti-
mate subversion of India. The attempt
is to see if they can get toe-holds on
the Indian frontier—they have a few
of them—and if India does not resist,
to get footholds on the Indian frontier.
1 believe that this ig the much-greater
threat that we are faced with today.

I do not wish to say anything here
about my hon. friend, Shri S. A. Dange.
But I feel that the Government must
have been somewhat embarrassed by
his alleged concern for the policies of
Government. He has tried with blan-
dishments and other means to seduce
the Government into believing in the
good faith not only of the Chinese but
of the Indian Communists, And he
asked us to believe—this is the con-
sistent theme of the Communists—that
China is not an aggressor, that China
can never be an aggressor. That, T
submit with great respect, is the role
par excellence of the fifth columnists,
- to induce a false sense of security in
this country. That is precisely the
game that the Communists are play-
ing. In the guise of supporting the
next Five Year Plan, they ask: ‘Why
divert the resources of the plan +to
increasing our military strength?’
They want to confuse, they want to
discourage any attempts at strengthen-
ing our security measures in this
country.
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I believe that this carefully-prepar-
ed plan, concerted between Chinese
Communists and their Indian counter-
parts in this country is going to be
multi-pronged. One prong is going to
be directed—it is going to be the lesser
prong—against the mountain princi-
palities of Nepal Bhutan and Sikkim.
I know that the Prime Minister has
stated repeatedly that we have made
it clear that any attack on Bhutan will
be interpreted as an attack on India.
But the Chinese and the Indian Com-
munists are not so stupid as to mount
an attack on Bhutan. What they will
do is to train a few credulous, poor
Bhutanese in all the techniques of
Communist violence, subversion and
guerilla warfare, and they will take
over Bhutan because we have no mili-
tary forces there. They will-say, ‘This
i1s an internal, domestic affair’ and then
the Chinese sponsored Communist
Government  will repudiate all
arrangements with India,

So far as Sikkim is concerned, we
are somewhat in a stronger position,
because we have got our own armed
forces there.

Nepal is an independent country_
But T do not know what the Nepalese
are feeling. I read an article the other
day saying that there is increasing
penetration of Chinese into Nepal in
various civilian guises. That is going
to be one prong of this concerted Com-
munist expansionist scheme, but the
much greater prong is going to be
along our whole border. We know
that we have had trouble with the
Nagas. T am quite certain that we are
going to have much greater trouble
with the Nagas, trouble which is going
to be deliberately and in a sustained
way aggravated by Chinese Commun-
ism on the one side and Indian Com-
munists aided by Chinese arms on the
other. They will dupe them with the
lure which is rather powerful of a
Naga Homeland, We know that our
tribals are somewhat cut off from us.
We have done a great deal for them.
But still there is a feeling of estrange-
ment between the tribals and the
plains people. My own feeling is that
in the next two or three years we will
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see along our whole border a sustain-
ed campaign of subversion of teng of
thousands of Indians because they are
poor, they are credulous and can easily
be misled, They will be trained as
communist cadres for the purpose of
subversion and violent guerilla activity
in this country. Already, I am told
by reliable sources, our people along
our whole border are being treated to
the theory that they have much more
in common with the Tibetans and the
Chinese because they are  of
Mangoloid extraction than with the
so-called Aryan Indians. The Govern-
ment has today to arrive at an aware-
riess of the military threat to this coun-
try. I believe that we have taken mea-
sures and that we will take measures
Increasingly to contain that military
threat. But I do not know whether
the Government has today fully realis-
ced what I regard as a much greater
threat to this country, a threat which
will be focussed through the Indian
communists working in concert with
the Chinese in order to create increas-
ingly cadres of Indians to subvert the
country.

simal gagr A (wearar)
g WEIET, WIT TIH F HIaT (e
medi7 fa97 2, 99§ 9T gy Arh 7
¥ #E AN AA-HFT 7 0 FUE | FH
@:aﬁ"r St T g fa S ogwF geR
Arefr & o SaTETErE AgE o 9 &
gfe @l 9%z #37 3T SHET aIT
Ter EWT 2, #ifE a7 95% gery w4y
g | AT HH ST A FI7 WA I
ot v 2 £ FaerA? S &, oY gFew I
gmT F4T R 57 @ §, faard a0
fa<ra ®& | 98 g1 ¥ a5 w2 § W7
Za I AT T 2 | 3Tt Fepamane &
Zfa®rE T gURT IF gIGT ATHT G3T
Fv e €1 9egia faadr arF w47,98 37
TG I AT ASSA 5 | IR Fal F ag
e TaAHE F qiferdT ¥, TETETAT
Fr aifet & faege wfafes 2, 2=
a1 gw § B, g AU AzAHT

NOVEMBER 26, 1959 India-China Relations 1944
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fafaez~ % faaiss Fg T7q-w w5l 4@+
3, uT geizfes Faew 7 gwa A1 vifad
gf, a2 IEFT JIT Wy §, Fiiw INE
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Mg, DupuTY SreAkEm i THR CmAIR)

RN Wiy # gRR ar @7
RuAT wxw wY A W fwyr, WiE
W w1 f§ Ao ufedt &
ag fasrs 2 ¥, 47 any wnt A IA
wfY, JuwT v fae wed § | T
9t & AT drga ® FER a1 W
Wiz foyi W AudT wgw & oA
TR e feyr, witfe Y 3 A1
TE A GH. . :

Acharya Kripalani (Sitamarhi): I
do not want to interrupt the speaker
but 1 think she does not understand
English properly. I have not quoted
Masani.

sfrerlY garay W - guTany wET-
=y, W9w oy g fE wasET of

sta qif . ww wwar w4, AT
W ﬁ §Vi' 7

s gaxT A ;. wEw oH
gw fw wwrd gatenay A A wwAT
RGL ATHTATERAT & M7 Taafied &
Famres AT w4 &, 47 F 9rga § e aadY
FRTHTH THET HIHAT FY &Y | T
s # fw gasfer Aoy @ fed
Ferfieas 3 oy gardr uifsdr 1 ooz
fqt, ag =faee 7% faar

Acharya Kripalani: I think T will

bhave again to interrupt her. I never
attacked what he did in the UNO.

Shrimati Subhadra Joshi: He said
that he could twist...(Interruptions).

Mr. Deputy-Speaker: Order, order.
Bhe may be allowed to proceed.

Mmm |Y, ey
HERE, IR qE g f g vrreAr
¥ e wfefer §, v et f e @
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ofrorelt sy vt - F e ffre
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280 & woreew 7 forg avy ¥ feawizife
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wrfeg |
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Br. Ram Subhag Singh (Sasaram):
Shrimati Renu Chakravartty is re-
maxising thet I am going to be the next
Minister!

Shrimati Renu Chakravartty
(Basirhat): I did not say that: that
:5 wishful thinking.

Shri C. K. Bhattacharya (West
Dinajpur): Did she mention the port-
folio? (Interruption).

Dr. Ram Subhag Singh: Well, Sir,
1 stand corrected. [ am sorry.

We had a debate on this subject on
the 12th September last, and had there
been any improvement in the situation
there would not have been any neces-
sity of discussing the matter today in
this House. But as the situation had
deteriorated, and deteriorated very
considerably, every section of the
House thought it  better that this
matter should be discussed here,
It has deteriorated in the sense that
the Chinese troope went on penetrat-
ing into our territory. On 26th August,
they had killed perhaps only 1 patral
persomnel of India at Longju. But on
the 21st they succeeded in killing 9
and grresting many more, The Prime
Minister said the other day that Shri
Karam Singh has got frost-bitten and
Dr. Baliga from Hongkong announced
that the Chinese troops have extorted
some sort of confession - from Shri
Karam Singh. .1 send my salute to all
the officers, soldiers and patrol person-
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nel who were Killed by the Chinese
on the 21st and 26th August, :

I would like to know how Shri
Karam Singh got frost-bitten,because
the day he went to patrol that area,
he must have been quite fitt What
was the time taken, by the time he
was belaboured by the Chinese and he
was actually put in detention or arrest
or whatever may be the confinement
there, by the Chinese troops: I want
to know if he was put by the Chinese
on snow or made to sit somewhete
near the Chinese trenches during the
night-time on the snow. If that was
the treatment meted out to Shri Karam
Singh, 1 think that is very inhuman,
Dr. Baliga is an eminent doctor of our
country. who has been enjoying all
amenities in the city of Bombay and
who might be the conscience-
keeper of a very eminent person. How
did he go to China and on what autho-
rity? As a free citizen of India,
everybody has a right to go to Peking
or anywhere he likes. But if he dis-
cussed with the Chinese Prime Minis-
ter any delicate issue, it should have
been his first duty to report that mat-
ter to the Prime Minister of India.
Rather than doing that, he made a
public announcement in Hongkong
that the Chinese had obtained a con-
fession from Shri Karam Singh. I
think it is dishonourable for any free
citizen of this country to make such
an announcement against a person who
was under confinement at that very
moment, What will be the feeling of
Shri Karam Singh and all hig friends
who are alive? I can even think of
the feelings of those who laid dowm
their lives for protecting Shri Karam
Singh or Dr. Baliga, because we are
here at the cost of persons who are
protecting our boundary.

In this context, I think of the state-
ment which appeared in the papers
yesterday that it is impossible to build
a Maginot line throughout our boun-
dary of 9,000 miles. Of this 8,000

. about 4,000 miles is sea-coast and it is
_necessary that we should take all pre-

cautions; and, we are already taking
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all adequate precautions in defending
our sea-coast. For this I give all cre-
dit to the Prime Minister and his Gov-
ernment. But I am not convinced of
the statement that it is not possible to
protect the remaining 5,000 miles,
because it is the first duty of any Gov-
ernment to take care of the boundary,

. Even if I leave out 2,500 miles, which
is our boundary with Pakistan the
remaining 2,500 miles is our common
boundary with the Tibetan region of
China. I am using the words ‘Tibetan
region’ purposely, because in our nego-
tiation with China, in our treaty in
1954, we agreed to recognise Tibet as
a region of China, under the suzerainty
of China, with all the implications that
the word connotes. But I do not like
that we should give anything more to
anybody or we should ask anything
more for ourselves than what is con-
tained in this treaty of 1954. But we
have gone beyond that. Now we are
mentioningl Kailas and Mansarovar in
China and not in Tibetan region of
China, That is the one grouse I am
pointing out in this context,

If we think of defending or properly
patrolling those 2,500 miles of our bor-
der, it means on a rough estimate 100
checkposts will be enough to patrol
that area. I do not mean to say that
100 checkpostg will be enough to coun-
teract the advance of the Chinese
troops concentrated there in lakhs. But
for patrolling purposes, 100 checkposts
will be quite adequate. Nowhere in
Himalayas is there a mountain where
there is no water resource, at a dis-
tance of 50 miles, Ewven if it is not
possible to open checkposts at distances
of 25 miles each, it should be feasible
to have checkposts at distances of 50
miles where water resources are avail-
able.

When people say that at 17,000 or
18,000 feet not even a blade of grass
grows, I concede that, but everywhere
there is a wvalley or dale and then a
steep mountain, In the valley people
can stay and upto 9,000 feet you can
grow gardens. Beyond that, it may
not be possible to grow. So, when I
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talk of proper protection of the border
or setting up adequate checkposts, 1
am giving a concrete suggestion. I
inay even suggest full industrialisation
cf those aveas, not industrialisation of
Calcutta, Bangalore, Poona or Bombay,
but industrialisation of NEFA and
Ladakh including Spiti and Himachal,
because no factory in Calcutta or Bom-
bay can work if those areas are not
protected.

There are immense resourceg in
those areas, You can easily set up
a paper factory in the NEFA area.
Mica is available in plenty in Ladakh.
You can make further investigation
and probe about this industrialisation.

Regarding setting up of checkposls,
Rs. 1 lakh will be enough for 1 check-
post per month—I do not say uncon-
nected checkposts, that there should
be one checkpost at Haji Langar and
another at Khurnak—but everywhere
a chain of checkposts and all of them
must be supported by supply-lines, So,
the expenditure would not go beyond
Rs. 1 crore for maintaining 100 check-
posts, If you set up 100 more check-
posts as a second line, it will cost you
another Rs. 1 crore. So, roughly
Rs. 25 crores will be enough in a year
to support these checkposts. So, I do
not agree with the suggestion that it is
not possible to maintain the check-
posts, When we are keen on indus-
trialisation of the country, we must be
keen also that development pro-
grammes should be ecarried on with
much more enthusiasm and zeal
We must be thorough in implementing
those programmes. I think it is un-
necessary to worry about this addi-
tional expenditure. The Prime Minister
yvesterday was kind enough to refer to
Chairman Mao Tse-tung and every one
of ug has the highest regard for him.
We are having regard and respect for
our Prime Minister, The country has
reverence for him and if he wants
Rs. 25 crores, every person will contri-
bute, For the defence and protection
of the nation an ordinary appeal from
the Prime Minister will be enough te
bring Rs. 100 crores or Rs. 60 crores.
™ that way, without curtailing our
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development expenditure, we can easi-
1y strengthen our patro]l posts in thome

Ja this context, I would humbly sub-
" mit to the Prime Minister one thing—
and here I agree with Shrimati
Subhadra Joshi—and that is that if
anybody wants go to any place, par-
ticularly during a period of crisis like
this, he should invariably obtain the
permission of the Government. He
should not manceuvre to go there
without any permit through some Em-
bassy or some such thing; and this
applies to everybody, irrespective of
party affiliations,

Now I think I should say something
about the points raised by Acharya
Kripalani and Shri Masani. Two poiuts
were raised by Acharya Kripalani, of
which one was about taking military
aid from foreign countries. He refer-
red to Yugoslavia and said that when
Yugoslavia's relationship with Russia
was strained, General Tito did not
hewitate to take help. Here I fully
endorse the policy of our Prime Min-
ister, the policy of non-alignment,
which har done immense good to our
country. Even if it has not done
anything to our country, it is not good
to give up thig policy at this moment
of crisis, because this wil]l unneces-
sarily create confusion; I warn every-
body, Yesterday, Shri Dange said
about war psychosis. 1 do not want
to elaborate that point, but I think
that nobody, particularly Shri Dange,
should talk about war psychosis and
attribute motives to others, If they
do so, then 1 would say that persons
who talk of others as creating war
psychosis, they are responsible for
credfing surrender psychosis in this
country, and this surrender psychosis
must be resisted at all costs, because
we should stand by the Prime Minis-
ter as one united nation, a solid and
strong nation, at this moment of crisis.

Acharya Kripalani said that there
is nothing wrong in taking military
aid.. T say that we need not take any
military aid because, as I said, an ordi-
nary simple appeal from the Prime
Minister to the nation will be enough
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1o meet this contingency. Them the
Chinese would not indulge in making
further aggression into our territory.
In this context, I support the recent
stand taken by the Prime Minister. Y -
think there is no harm in carrying
negotiations, even at the cost of some-
thing, But there must be honest effort
to give full opportunity to everybody
to explain the stand. Premier Chou .
En-lai had written to our Prime Min-
ister on Tth and on 16th he replied,
that is, after a lapse of 9 days. Now,
ten days have passed and still he has
not received any reply. This shows
that they are not very keen on nego-
tiation, The next call from the Prime
Minister to China should be to vacate
all the areas which have been oecupied
by the Chinese, because we must be
firm on our boundary which we have
declared.

Shri Masani said that we must take
arms from other countries, [ think
there js a serious danger in that
because & banker ig a4 man wha
advances money. Another, his brother,
is a manufacturer of arms. His third
brother is an exporter or importer.
So, I do not want that our country
should get entangled in such things
by getung arms from other countries
in that way.

Then, we must gear up our ordnance
factories to meet our requirements [i
we require anything today, it should
be our effort to meet that contingency,
rather than appealing to any foreign
country. Our primary effort should
be to develop NEFA, Ladakh, Spit
and other Himalayan areas and build
up our lines of communication. It is
a good thing that we are developing
all big establishments in the plains
where all the facilities are available.
But, as far as smaller institutions are
concerned, according to me, it would
be wiser to establish them in Musso-
orie, Leh and other places in the hills.
Therefore, I would suggest that schools
for officers etc,, should be set up in the
hills. There is another reason for this
suggestion, The personnel of the arm-
ed services should get themselves ac-
climatised to the conditions prevailing
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in the hill areas, in our boundaries.
Finally ‘I say that we must show firm-
ness and keenness to stand by our
leader and to oust the aggressor from
our territory.

Sbri Manaen (Darjeeling): I rather
agree with Dr. Ram Bubhag Singh
that the situation, instead of improv-
ing, is deteriorating. ‘The problem
ereated by the Chinese incursion is
becoming acute and the people in our
country are getting more and more
confused, What we fail to understand
is why should Communist China
do something which, to an average
individual, would appear to be utter
tfoolhardy? The Chinese have disgrace-
fully betrayed the friendship which
we had held as a time-honoured sac-
red obligation. The slogan “Hindi
Chini Bhai Bhai” and the conception
of centuries-old friendship between
these two great countries have been
exploded, and exploded not because
of us, but because of the rash, foolish,
chauvinistic and adventurous brigan-
dry and incursions by the Chinese,

There should have been no border
dispute in the first place and even if
there had been one, it could have been
settled, solved, in a more civilised
manner. There was no justification,
nor reason, to take recourse to violer:
incursions, killing our people, The
Chinese are forcibly occupying our
territory and they have also killed
nine of our dear countrymen. And
here I may say that five of these people
belonged to my part of the country,
Worst of all is that all along the bor-
ders the Chinese have entrenched their
troops with the most modern weapons.
We would like to know why are they
there, armed to the teeth? Are they
afraid that we will invade their coun-
try? Or, do they want to invade us?
The whole thing appears to be abso-
lutely inexplicable.

Coming as I do from the north east-
ern frontier of our country, I am more
concerned with this region. What is
going on in Kalimpong, for example,
. - I8 neither looked at in its correct pers-
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pective, nor is it understood in all Its
proper bearings. As we all know,
Kalimpong does not immediately bor-
der with China, It has on the north
Sikkim and on the east Bhutan. It
is very glibly said that Kalimpong. is
a nest of spies and that a large num-
ber of Chinese curio shops have been
opened in the villages at Kalimpong.
I can claim some personal knowledge
of the situation there. In fact, I was
in Kalimpong, going round that area
only on the 22nd and 23rd of this
month, [ tried to study the situation
in my own way. As far as the ques-
tion of Chinese shops are concerned, 1
could gather that the number has come
down,

-

Last year there were 35 Chinese
shoe shops and 29 hotels and res-
taurants. The present figures seem
to be 27 and 21 respectively. The
figures which could be considered
official are even lower. There has not
been any addition to curio shops, of
which there were already very few,
and I could not see a single Chinese
shop anywhere in the villages in
Kalimpong.

14 hrs,

Therefore it appears that we are
running after the shadow and the
substance is lost sight of. There arc
spies and propagandists in Kalimpong.
Some are spying for international
Communism, some are spying for
China and some for the Westarn coun-
tries. The hon. Prime Minister says
that Kalimpong is a nest of spies.
Why should we then not take proper
steps to expose this nest, pick out all
the spies from Kalimpong and throw
them out? But in order that the nest
could be blown up, I am sure the
Intelligence Bureau and other security
measures in Kalimpong will have to
be tightened up. There is enough
damaging propaganda being done by
Red China. I am sure the House will
be amused, if not intrigued, if I say
that the volume of espionage done by
KMT in Kalmpong is not less.
Surely, just because we have a bresch |
with Communist China at present, it -



1968% - Motion re:

does not mean that we would allow
or encourage XM T, propaganda :n
Kalimpong. I have in my possession
a large number of Urdu, Chinese and
Tibetan leaflets distributed by K.M.T.
among the Tibetans, refugees, Chinese
and others, It has got to be stopped
by all means and immediately. -

This leads me to the question of
encouraging or permitting heavy con-
centration of Tibetan refugees in and
around Sikkim, Kalimpong and even
in Bhutan. At present there are
about one thousand Tibetan refugees
in Kalimpong. In Sikkim there are
about eight to ten thousand refugees.
Strangely enough, most of these
Tibetan refugees are working very
near the northem border of Sikkim.
The consequence of permitting heavy
concentration of Tibetan refugees in
border areas can very easily be con-
jectured, particularly in view of the
large-scale propaganda carried out in
this area.

Another very intriguing aspect of
the situation ia the continuance of
Chinese Trade Agency in Kalimpong.
We all know that trade in that part
is absolutely in slump and yet I could
notice that the Chinese trade agency
there was vibrating with life. We
have trade agencies in Gyantse and
Lhasa. If our trade agencies are not
doing any trade now or they are not
likely to do any trade in the foresee-
able future, they should be withdrawn.
Then the Chinese trade agencies in
Kalimpong and Calcutta would also
be withdrawn.

Mere accusation that espionage is
done in a large scale should not
satisfy us. We must have the boldness
to remove all possible agencies, which
may be suspected as spy or agent pro-
vocateur. [ personally feel—and feel
very strongly—that if you really do
mean business, the Chinese trade
agency in Kalimpong should at least
be withdrawn from there. I do not
think there will be any difficulty
because we have Consulates and
Embussies who can maintain the nor-
mal diplomatic relations,
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During my tours of this area [ had

also reason to feel strongly that the
Tibetan refugees will have to be very,
very strictly screened. It is only the
strict screening that can give some
sort of a guarantee against the infil-
tration of agents provocateur and
saboteurs into Kalimpong in the garb
of Tibetan refugees. 1 am not one of
those who believe that just because
the Chinese have occupied Longju or-
have done other excesses, we should
go into a war or sever all our diplo-
matic relations. Whatever land they
might have occupied, whatever excesses.
they might have done, we must seek
remedy in negotiations. But then our
policy now should be one of thus far
and no further. We shall not allow
another inch of our territory to be
occupied by the Chinese nor shall we-
allow another of our countrymen to-
be murdered by the Chinese brigands.
Let ug fortify our borders properly
and strongly. Let us not. as we seem
to be doing sometimes, dismiss cer-
tain parts of the Himalayan borders
by saying that the terrain is difficult,
mountainous, snowy and s0 on and so.
forth. I do not think that the youth.
of this country is dead. Our young-
men are prepared to hazard any risks
and brave any difficulties to protect
the sanctity of our borders.

1962

1 am confident that the borders in-
Sikkim are very, very strongly
guarded and fortification is in progress.
But with regard to Bhutan I am
inclined to agree with what Shri
Frank Anthony said. In regard to
Bhutan we have got to have a definite-
policy. We entirely endorse the view
of the hon. Prime Minister that any
attack on Bhutan would be considered
ag an attack of India. 1 am sure the
progressive Prime Minister and the
Maharajah of Bhutan also endorse
this view of our revered Panditji.
But some practical steps will have to
be taken before it is too late. What
can be these practical steps? Gov-
ernment should be more liberal in the-
grant of funds for the overall develop-
ment of Bhutan and the roads to and:
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within Bhutan should be speedily
improved. 1 am sure, whatever be
our treaties, they have got to be
thanged. Some alterations will have
to be brought about ¥ need be. I am
-sure the Prime Minister and the
Meaharajah of Bhuten will welcome
the idea of stationing a few contin-
Zents of the Indian Army in the
northern border of Bhutan. If neces.
sary, we might also send a military
misgion to Bhutan to re-organise and
modernise the Bhuiwanese Army. Un-
predictable s Red China has proved
herself to be, any development may
occur in this region st any time. It
is better to take precautions when
there is time. If we do not take pre-
-cautions in time, I can warn this
House and the country that Bhutan
may be the Achilles’ heel in the North
Eastern defence of our country. Let
‘Government take heed of this.

The hon. Prime Minister has rightly
-said that the sirength of the nation
lay in the unity of the people. People
living in the north eastern frontier of
India will defend the borders with
the last drop of blood in their veins.
"The Gorkhas, living there, with their
great military tradition, will stand to
the last man to defend the integrity
of the country. But then Government
also have certain responsibility. Who
‘can deny the significance of lumpmg
the border people coatented and in a
bappy frame of mind? Agents provo-
cateur and fifth columnists very often
exploit the poverty and the ignorance
of the people. Our Communist friends
brazenly extol Red China and defend
the incursions in our country. Day
in and day out they preach discon-
tent and violence. In my part of the
country I once challenged the Com-
munist Party to have the boldness to
say that if Premier Chou En-lai attack-
ed our country, they will fight against
him. They could not answer me. I
hope my Communist friends opposite
will have the boldness to say that if
Bad China will attack us they will
fight fo the last man and defend the
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motheriand. By motheriend let thom
undsrstand India and not same othar
country. '

An Hen. Momber: They are ketping
uam.,

Shri Mansen: I appeal to the Com-
munist friends opposite to give the
lead to the rank and file not to betray
the country. We saw in the
that we have about one lakh Com-
munists in this country. I shudder to
think if these one lakh Communisty
should turn fiAfth columnists in the
moment of crisis in this country. Bul
1 am certain that if these one lagh
Communists should turn fifth column-
ists, they will be consumed in fthe fire
of patriotism of millions of our coun-
trymen.

I was speaking about Sikkim and
Darjeeling. Some hon. Members of
the West Bengal Assembly are report-
ed to have said that disloyalty against
Government is being spread in Dar-
jeeling and Kalimpong to create a
situation of open rebellion against the
Government. 1 went to Darjeeling,
Kalimpong, Siliguri and to other
places. 1 could not find anywhere
such propaganda for rebellion being
made. Some propaganda is carried
out but it will not, in the least, be
able to disturb the deep sense of
loyalty and patriotism of my people
living there. 1 do not see any reason
to complain about the failure of the
West Bengal Government to take
effective steps to stop such propa-
ganda when there is no such propa-
ganda. What I think the State Gov-
ernment and the Government of India
ought to do is to take adequate stepe
o stabilise the rapidly deteriorating
economic conditions of the peeple and
remove all ressonable grounds of
grievance and mistrust. Smail things
here and there seem to irritate and
the least cause for irritation ghould he
removed. In order to create a healthy
psychological and emotional atmos-
phere, the publicity of the State Gow-
ernment and the Governmant of m
should be geared up....



Mr. Deputy-Spesker: The hon.
Member's time is up.

!hﬂ Manaen: I want just one more
minuts.

Dr. Ram Subhag Singh happily
touched this point. All strategic roads
in Darjeeling and Kalimpong have got
fo be improved and extended. I need
ot go into the details as to where we
hxve such roads, but I would appeal
to the Government of India to have a
map of Darjeeling on their table and
study as to how vulnerable are
different roads and how important it
iz to extend certain roads. I would
also appeal that some of the existing
roads should be made national high-
ways. I appeal to Panditji to focus
his personal attention to the internal
matters of Sikkim. I have no time
now to discuss the internal matters of
Sikkim, and I would not wish to do
it now. But if the Prime Minister will
focus his attention he will see the
malady, and he has the remedy for
it.

1 could not understand the logic of
the proposed restrictions on foreigners
going into Kalimpong. I wonder
whether the proposed restriction is in
order to eliminate the possibility of
infiltration of spies. After all. what
interests will the foreigners have,
most of whom are tourists? If you
look upon every forcigner as a poten-
tial spy, then God alone can help us.
This unwise policy, 1 am sure, will
disturb the tourist traffic in my part
of the country. I appeal to the Gov-
ernment to review the policy in this
regard. What they ought to do is to
tighten up the intelligence machinery
and other security measures and not
get panicky. We do not want our
people to get panicky, least of all our
Government.

Shri Dinesh Singh (Banda): Mr.
Deputy-Bpeaker, the problem which
we are discussing today is not a mere
problem of a border violation but a
much deeper problem of conflict of
ifleclogies. For the first time we have
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on our borders another big country

following an entirely different ideo-

logy, end this conflict of ideology will

not be resolved so easily.

On -this vast border of 2,600 miles
that we have, we have suddenly seen
a new situation. This situation has to
be studied deeply. To be able to
understand what is really . happening
there and what is likely to happen
there we must try to understand what

the motives of the Chinese are on that
side.

Many of us here have been told
and there are interested parties who
want us to believe that all this is
happening because the Chinese are
angry with us for having given asylum
to the Dalai Lama or to some Tibetam
refugees. That is not the case. It is
an over-simplification of the matter
and, if 1 may say so, a rather naive
one. Because, all this trouble had
started much before the Dalai Lama
ever thought of coming here or any
Tibetan refugee came here.

The coming of the Chinese has
already raised many problems. They
'may have come there to claim the
territory which they consider to be
legitimately their own, or they may
have come there to extend their
occupation of Tibet, or they may have
come there and created this trouble
to give some wrt of force to their
economic reforms. We all know that
there has been a considerable leap
backward from the leap forward that
they are supposed to have taken.
Whatever may be the reason, there
can be no doubt that in the minds of
the Chinese there is a definite feeling
of expansionism, and we shall have
learn to live with it,

Now, Sir, we have seen what has
happened on our borders, and I am
sure that the Chinese, as soan as they
are able to consolidate themselves
there, would turn thecir attention to
Bhutan, to other Himalayan States,
and in fact over the whole of South
Asia and South-East Asia. How are
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we going to meet this challenge? It
is not a question of meeting a few
border incidents; it is a much deeper
problem and we need a more sarious
remedy for it. Now, there has been
much criticism of our pélicy about
guarding these borders, I feel that
there has not been enough realisation
in thizs House of the difficulties that
the Government face in defending this
border. Twelve years ago, before we
achieved our independence, there was
no problem of defence of this border.
There were no check-posts, no com-
munications, not even an administra-
tion in those areas. All that the
British used to do was to keep some
forces at the foot-hills and send puni-
tive expeditions whenever they
thought it necessary. Therefore with-
in twelve years we had to build this
vast machinery for defending this
border. This was not the only con-
cern we had. We had other borders,
and a lot of trouble on those borders
%00. It was therefore a question of
apportioning priority. And those hon.
Members who had been here in the
last Lok Sabha will realise how from
the beginning the emphasis has always
been on other borders. That was the
mandate of this House also. It is easy
now to sit here and blame the Gov-
ernment that “they should have done
something. But where did they have
the resources to do it? Where was
the time to do it?

So, whenever we think of these
criticisms we must bear in mind the
geographical situation also. In some
places there are small jeepable roads,
in others there are mule tracks, and
in some places like N.EF.A. there is
practically no road at all; one has to
walk, and sometimes on all fours to
get to places. It is not a very easy
matter.

But because of that there is na
¥eason to panic, no reason to feel that
the Chinese will come in and that we
shall not be able to defend ourselves.
As the Prime Minister has already
stated, we are in a position to defend
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ourselves if there is an invasion. And
I am quite sure that any of ux who
have been there or who may go there
will realixe this when we are there
that there is no question of any sort
of mass invasion taking place without
being checked. I am sure that we are
in a position to defend our borders
should there be a mass invasion,

There has been some criticism here
yesterday that the Government is not
doing anything to defend the border.
I am afraid I do not understand what
this really means. How does one
defend the border?! By sending the
armed forces. That is what we have
done. Government has handed over
the security of the border to™ the
armed forces. They will certainly
defend it.

But we must bear this in mind that
it is not possible to defend every inch
of that territory. Just as the Chinese
have come into our territory we can
also go into their territory if we so
choose. But that is not a solution and
therefore we have not done it.

There has been much criticism of
our foreign policy and also of our
policy of Panchsheel and 1 am very
glad that Shri Asoka Mehta clarified
the position today. It is therefore
very important for us to consider what
we are going to do in the future. Qur
policy of Panchsheel is a policy
which has won universal acclaim.
There was a time when that policy
was being rejected, not only rejected
but ridiculed. Today that policy is
being followed not only by uncom-
mitted countries but also by the coun-
tries which are deeply involved in the
cold war. So, now, when our policy
is bearing its fruit and is leading to
the relaxation of tension all over the
world, if there are some people who
feel that we should abandon it, I am
sorry, Sir, that 1 am unable to agree
with them.

There has been some suggestion
made today that all the tribal people
living along our border fee] that they
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have a rvertsin affinity with China
because they belong to the Indo-
Mongoloid races. I am glad that is
not true. The tribals who live on our
side of the border consider themselves
Indians, and with the extension of
administration that is taking place
thiere, they feel very much part of
India; and I am sure that should there
be any conflict they will be with us.
There is no doubt about it.

1 was referring to this great con-
flict that ig taking place. Acharya
Kripalani yesterday referred to the
challenge that we are facing and he
asked us to pick up the gauntlet and
accept that challenge. I would say in
all humility that this challenge has
already been accepted. This challenge
is not a challenge of fighting on the
border. Decisive battles in our coun-
try will not be fought at Longju or
Aksai Chin, along thousands of gmall
villages and check posts along our
northern frontier. The battles will
be fought here in this House, and in
the thousands of these development
centreg that we are building. That is
the main struggle. If I may do so, I
should like to read a brief passage
from an article by an eminent econo-
mist that appeared in the New York
Times. It says:

“Behind the struggle of batta-
lions and frontier posts, of claims
and counter-claims to sovereignty
and territory, the real contest
goes on—in tons of steel and food-
grains, in kilowatt hours of elec-
tricity and acre-feet of irrigation,
in savings mobilised and man-
power set to work. Here are the
true indices of success or failure
in Asia...."”

It turther says:

“In spite of the alarms and
excursions along the frontiers, the
fundamental duel is still what it
has always been from that day on
which both India and China
launched their development plans.

- China cannot press forward as a
conqueror or claim infallibility
for Communist methods if its
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economic foundations are crum-
bling. India cannot either defend
itself or vindicate its free methods
of persuasion and inducement if
its economy fails to achieve self-
sustaining growth.”

This is the real challenge and it is
for us now to meet the challenge. I
am very glad that all sections of the
House have raised this question of
meeting the challenge. 1 am quite
sure that if they join with us in meet-
ing this challenge, we shall come out
as the victor in this great struggle of
ideology.

Yesterday, the Prime Minister asked
this House for a direction. He asked
us to tell him what he should do. I
should like to say that we are with
him and that we appreciate, not only
appreciate, but we fully support his
direction of our foreign policy and
our policy with regard to these border
areas. The direction that he has
asked is not necessary. Direction,
that he has been giving is sufficient
and we are with him. Today, it is
not time to discuss these small matters
in this way. Any of us, who may
have certain difficulties, who may
want to put our peint of view, are
certainly free to do it and we should
bring it to the notice of the Prime
Minister. What we need today is
unity to show to the world that in
adversity we can stand together and
meet any challenge that may come.

Shri Siva Raj (Chingleput—
Reserved—Scheduled Castes): Mr.
Deputy-Speaker, at the meeting of its
working committee held in Ahmedabad
on the 9th of November, the Repub-
lican Party has passed the following
resolution, inter alia, referring to this
matter:

“The Indian Government should
take stern action to remove the
Chinese aggressors from the Indian
soil and to recover the occupied
territory. The Committee pledges
its full support to the Govermment
in any move that the Government
may take in this matter.”
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1t is in pursuance of that resolution
that we here moved this amendment
which reads thus:

“This House having considered
the White Paper II on India-China
relations lai:l on the Table of the
Housu on Nivember 16, 1959, and
subsequent correspondence bet-
ween the Governments of India
and China laid on the Table of
the House on November 20, 1953,
is of the opinion that stern action
should be taken by Government
of India to remove the Chinese
aggressors from Indian soil and
to recover the occupied territory;
and that on no account should
India withdraw from her own
territory.”

It the Prime Minister had carefuly
considered our amendment in relation
to the other amendments that have
been moved to this Resolution, he
could easily have noticed that we have
taken a realistic view of the situation
and moved this amendment without
going into the pros and cons of how
the situation has come about. It is not
that we charge the Government with
failure to take the people of India into
confidence in relation to this matter,
nor that we charge the Government
that they were careless or callous in
this matter. That shows that we do
not want to make political capital out
of the national crisis, That is the first
assurance that I could give to the
Prime Minister in th's matter.

Secondly, our Resolution at Ahmeds-
bad says that in any stcp that the
Government of Indiag takes to resolve
this problem, we will assist them. We
may not be of great assistance in the
matter of financial or other resources.
But, I may assure the Prime Minister
and promise him all support in the
matter of sweat, to'l and bleod when-
ever it comes to a question of the
Government demanding it of us.

When anybody reads or even cur-
. mopily glances at the White Paper and
_!be netu- em&mged hetween the
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Ptime Minister of Chins and our
Prime Minister, he is forced, in g way,
to come to the conclusion that the
dragon does not care for the protests
of the cow, but on the other hand, it
tests the sharpness of its teeth en our
Himalayan frontier. That seems {o be
the trend and tone of the correspon-
dence and the notes written by China.

It is very important for us to
remember that for a long time, theé
history of India has shown that she
had been subjecied to so many inva-
sions; 1 suppose it is one of the coun-
tries in the world which has been sub-
jected to the greatest number of inva-
sions. More particularly, the people
of the Gangetic plains and ‘these
Himalayan borders have got in their
blood this fear of invasion. This
impact of China upon India has got &
different effect on their minds than our
other people coming from the far
south of India. It is very natural for
them to get into a feeling of indigona
tion at the Union Government. One
can unders'and that. That probably
explains the nature of the amend-
menis given by our friends of the
PSP. and other gentlemen from the
north of India.

The Prime Minister referred to the
basic policies that underlie his foreign
policy with regard to any country. 1
wondcr whether these bas'c policies
coua'd be permanent, and would they
not at some time or other be amended
or changed to suit the changng cir-
cumstances and fluctuating times. I
feel that, no doubt, our principles
seem to have been accep'ed by the
world at large—the principle of non-
alignment and the principle of neutya-
lity, We may claim credit that India
has made this contribut'‘on towands
world peace. It is not certain whether
it is due to fear of war or love of
peace that the big nations have accept-
ed this principle. 1 do hope that it ix
on mecount of the policy that Indie
wanted to preach to other nations that
it has been accepted by the bigger
nations. Even go, it is not certain that
by the adoption of this policy, we will
betbietocmveﬂ oﬂmmgo:p
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reheve in it For instance, China has
itself given the go-by to Panch sheel.
Nobody can be held responsible if
China has committed a breach of faith
so far as India is concerned: not even
the Prime Minister or the Government
of India or even the Defence Minis er,
for that matter. What 1| wish 10 sav
is, even if we believe in Panch sheel
and its application as far as possible
in every aspect of external affairs ihe
fact remains that we must be always
prepared for a contingency. What is
to come is still unsure. So, in that
contingency, as the old English saying
goes, if you seek for peace, be prepar-
ed for war. And I think the Prime
Minister has also come round to that
view, because I read somewhere that
be used Cromwell's old expression in
support of the new line of action that
he is going to adopt with regard to
China, namely ‘“Trust in God, but
keep your powder dry”.

The Prime Minister in his speech
mentioned the possibilities of war or
the probabilitics of war, but moderu
wars have got a knack of jumping
from probabilities into realitics, and
this is a matter which 1 want to bring
to the attention of the Prime Minister.
Consequently, he must see that the
nation is strengthened against any
such contingency, It is the duty of
the Government, does not matter what
policy it follows, to see that it affords
adequate protection against external
aggress.on. Whatever may be the
strength of our defence forces today,
every attempt must be made by the
Government to strengthen them and
to bring them up to such a powerful
position that they can ultimately gain
victory if it comes to a question of
War,

* The Prime Minister also mentioned
about industrial potential. Along with
efficiency and equipment of our
defence forces, industrial potential is
necessary to present the full force of
the country in a case of crisis. I will
go further and say that it is not suffi-
clent that the defence forces are effi-
cient, that we have got enough equip
mant and that there is enough indus-
frfal potential © What is more neces-
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sary in all these things is the will of
the people to win, their unity and their
determination; that is more important.
I find in these eleven or twelve years
of independence, the Congress Gov-
ernments, both at the Centre and in
the Stales, have not been able to
bring about that state of mind amongst
the people of the country. 1 wonder
whether the people have got the will
to win in any war, or have got the
disciphine to win. As it is I sce that
on the student front, there is lack of
dizcipline. There is amongst the peo-
ple lack of faith in law and order.
They scem to have lost faith in the
ma:ntenance of law and order. These
arg condilions which militate against
the strength of a nation in a crisis.
However, there is one bright frature.
In spite of the difficult situation creat-
ed by these Chinese at'acks on our
frontier. it scems lo have had some
wholesome effect in certain respects on
our people. In the firsy place, at any
rate i1t has brought the Prime Minister
to consider things on terra firma. I
thought he was all the time talking in
the air about Panch sheel. In the
second place, I find it has had another
wholesome effect, to inject nationaliam

inte our internationally-minded Com-
munist friends.

An Hon Member: Are you sure?

Shri Siva Raj: Thirdly, I find it has
alsp brought about a change in the
very non-violent disciple of Mahatma
Gandhi, Acharya Kripalani. While the
Prime Minister takes care to see that
he would rather go slow in the matter
of meeting this aggression, Acharya
Kripalani would egg him on to take
immediate action and even very wio-
lent action, if necessary, with fore'gn
military assistance. In that way, I

find this Chinese aggression has had
some wholesome effect.

Whatever preparations any Gov-
ernment may make, it cannot be cer-
tain thal it can always succeed in
giving the necessary protect'on against
foreign enemies. Any Government can
fail. Take the case of Britain during
the Second World War, in 199
England was then very nearly Jost
Bhe had very inferior resources [
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pared to Germany, but what won the
war was the morale of the people of
Britain. Well, that is the thing that I
am seeking to establish and trying to
remind our Prime Minister that his
efforts in the future ought to be able
to see that the people of India get
that morale and get that unity to
withstand any aggression.

After all, war is a game. It is a
matter of chance. Anybody might win
or anybody might lose, but it is up to
the Government to make its people
realise the immensity of war, the
immensity of the effort that every
individual should make in furtherance
of the defence of the country, and
ultimately to protect the honour and
prestige of the land. In this respect,
I am sure the Government of India
under the leadership of our Prime
Minister, is taking every step, but I
would really like to see that the Prime
Minister and his Government satisfy
the people of India on some of the

following points.

Firstly, 1 should like to know whe-
ther there iz & state of emergency or
near-emergency. In the second place,
it it comes to a question of peace or
settlement with China, is it peace at
any price, or is it peace with honour?
Thirdly, would he make what I might
call a sacrifice of a bit of our territory
for the sake of peace and for the sake
of world peace? It is these things
that the people ought to know. Then

will be in a position to state what
exactly the Government of India has

done.

In the history of India, there is &
lesson which has been drawn by his-
torians, and that is that India is pre-
pared for such foreign invasions, it 1s
prepared to submit to these invasions.
This is what a poet said after the
Mohammedan invasion:

“The East bowed low before the
blast
.In patient, deep disdain;

She let the legions thunder past
And plunged in thought agein.”
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This is what is said of the Inllia of the
past. I wish to know whether modern
India under Nehru's rule is the India
that is pictured in this stanza. I only
wish that the Government takes steps
to see that this kind of picture is no
more true of our modern India.

Shri Mahanty (Dhenkanal): I may
perhaps at the outset reiterate that so
far as we 8re concerned, we stand
solidly behind the policy of non-
alignment enunciated by the Prime
Minister. I may perhaps assure him
that we respond most heartily to his
call for unity at this hour of national
crisis, I can further assure him_that
we do not wish to make any political
capital out of this national danger.

Having said that, I might say that if
we have been signatories to that
motley amendment, it is merely
because we wish to point out certain
inconsistencies in the action of the
External Affairs Ministry, inconsisten-
cies between the principles which
have been enunciated in the White
Paper and the action which has fol-
lowed subsequently. If 1 have taken
my stand here this afternoon, iy ia
merely to point out these inconsisten.
cies, and 1 believe there is nothing
offensive in it, and the Prime Minister
should not have been scared of it in
the beginning.

The debate on this White Paper II,
by a strange turn, has been entirely
misdirected. It is only the genius of
the Prime Minister who can confuse
issues from a very high pedestal. Thet
is what he has done in this debate om
White Paper II. ] ask him in - al}
seriousness: Is the issue today bet-
ween non-alignment and alignmént?
Is the issue today betweéen war psycho-
8is and peaceful development?

Shri Nath Pai: May I make ane
request? Shri Brajeswar Prasad is the
propounder of a profound theory
the Peking-Delhi axis. We are
eager t0 hear him. He may be
& chance.
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Mr. Deputy-Speaker: The hon. Mem-
ber can hear him somewhere else, but
i can give him a turn only when I
think he can be given.

Shri Nath Pal: It will be of great
interest to us.

Shri Mahanty: Before I was most
unfortunately interrupted, I was try-
ing to submit this. The issue today is
not between non-alignment and align-
ment. The issue today is not between
war psychosis and peaceful develop-
ment, The issue today is not what
the targets of the Third Five Year
Plan should be, but the issue today is
to meet the aggression which has been
committed.

This White Paper I is a unique
document, It is 8 wonderfully con-
celved mosaic of epic, of poetry, of
history, of geography, of diplomacy,
and of firrm and courteous words, but
if one were to look for firm actions,
one was sure to be disappointed.
Therefore, I would like to invite the
attention of this House not to those
vague abstract concepts about which
nobody had any difference, but to cer-
tain questions of the hour, and I
believe the Prime Minister will be
doing justice to his office as well as to
this House if he cares only to answer
those questions.

Now, I come to the question of
Tamadem. The House will remember
that when a check-post at Tamadem
was established by India, it was said
that it might be somewhere slightly
further north of the MacMahon line,
in the north-east. But then, in our
note that was sent to China on the
subject on 26th June, 18959, we said
that we were prepared to examine
this question of Tamadem but the
Chinese were asked not to disturb the
status quo by force. This advice was
good. This advice was also in respect
of Longju and Khinzemane. We had
gepeated this in our note of the 10th
September, 1950. We also reiterated
this position in our pote on the 27th
September 1050, wherein we said that
We were prepared to consider vacation
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of Tamadem, if it was on the north of
the MacMahon line, provided the
Chinese also withdrew from Longju
and Khinzemane. I would like to
know from the Prime Minister who
gave him the authority to withdraw
that check-post from Tamadem with-
out arriving at an overall settlement.

Shri C. K. Bhatiacharya: We gave
that. The House gave him that
authority.

Shri Mahanty: When?

Mr. Deputy-Speaker: Order, order.
The hon. Member might address the
House.

Shri Mahanty: He is addressing me.

Mr. Deputy-Speaker: The hon
Member might address the Chair.
shall ask the interrupter also to
address the Chair.

Shri C. K. Bhattarcharya (Wesl
Dinajpur): I did so; I did not use the
second person at all

Shri Mahanty: If the hon. Member
says that the House gave the authority,
I would like him to say when and on
what occasion the House gave the
authority to the Prime Minister ta
withdraw the Indian check-post at
Tamadem. If somebody is saying to-
day that non-alignment iz abject sur-
render, let us have honest difference
of opinion on that point. I h ave not
much time at my disposal. So, I now
come to Bara Hoti. Bara Hoti on any
map looks quite-ins ignificant. It iga
botanist5s paradise, where you find
only flowers, and where mule bells
can be heard from miles. But the fact
has to be remembered that on this
plateau which might not be more than
30 acres in extent and area, many im-
portant passes converage, leading from
India to Tibet and from Tibet to India.
Therefore, it assumes & strategic
importance on any map, be it Chinese
or Indian.

On the 18th of September, 1959, we
sent & heroic note to Peking-wherein
we stated:
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“I{ the Government of China
are not agreeable to this sugges-
tion, {the Government of India will
rontinue as in previous years to
nend its civil personnel to exercise
jurisdictlon over an area which
the Government of India have
always considered as pary of
Indian territory.”

This note was sent an 13th September,
1959, but on the 17th of this month,
#he Prime Minister made an announce-
ment in this House that the Govern-
ment of India had withdrawn their
civil personnel. It is no good giving
us a homily on non-alignment or
Panch sheel; these have been reduced
to Panch Shilas, five pieces of stone,
by his friends. But we would like to
have an answer from the External
Affairs Ministry as to who authorised
the Prime Minister to withdraw our
civil personnel from Bara Hoti, even
though in our note, dated the 13th
September, 1859, we had emphasised
and reiterated that we were not going
to withdraw our civil personney,
because Bara Hoti was ours. There-
fore, this is another instance where in
the name of India-China friendship,
where under the facade of non-align.
ment and under the facade of Panch
sheel, we have been appeasing the
agEressor.

I may perhaps come to Longiju now.
Much has been said about jt.

Shri Kalika Singh (Azamgarh): It
was a seasonal withdrawal.

Shri Mabanty: Seasonal withdrawal?
Are the civil personnel of the Govern-
ment of India made of butter? Why
can they not stand the rigours of win-
ter, if others are able to stand it?

Shrimat} Ila Palchoudhuri (Nabad-
wip): Butter hardens in winter; if
they were made of butter, they would
withstand the winter, but they are
made of sterner stuff.

Shri Makanty: What I am trying w
is this. If one were to analyse
ihis White Paper item by jtem, one

will find that behind the facade
kind of talks, the mo#t inde
appeasement his gone on.

Now, I might perhaps cc
Longju, In the latest note
Prime Minisier, it has been sa
withdraw from Longju, we st
reoccupy it'. We are all
students of the English la
Longju is our territory. What
mean when it is said that we &
reoccupy it? 1 do not know «
been advising the Prime Min
all these matters., But [ only
to say that he has been very 1
advised.

Then, I come to Ladakh.
give you the background of th
note about Ladakh. We had
our note, dated the 4th No
1959:

“But where aggression
place, the people of India
tably have to resist by all 1
available to them, The ind
dence and integrity of Indi
what the Indian people lab
for during their long strugg
freedom, and they cannot
any injury to or infringem«
them.”

This was our stand on the 4th
ber, 1859, when we had left no
of doubt in the minds of the
that we were going to defe
integrity of our couniry by all
We had also reiterated it furth
had also said that the vaca
aggression should be uncondil
do not find that reference
moment, but that was what
said. That was our stand.
said that tere could be no neg
with the Chinese, so long as t
nese insisted on the maps th
h ad drawn and on the basis o
they had committed aggressior
was our stand. Now, I woul
to know in all humility, who
the Prime Minister now to e
latest nate to Mr. Chou En-Lai,
in he has accepted the Chine

T



. ‘Therefore, 1 venture to think, even
shough' 'we accept his policy of non-
alignment, even though we yield in
sione in our hAdmiration for the prin-
ciples of - Panch shéel, we feel that
there has béen some detraction from
the’ principlés and the policies which
‘Iﬂf lnd um doﬁm ru-.' oursclv-

ﬂll'l Kllii.l Slllh Where is the
-eeeptance by the Prime Minister of
the Chinese frontier as drawu in their
maps?

Shri Mahanty: 1 am sorry the hon.
-Member is so innocent as not to have
read this document.

. Bhri Eallkka Siogh: I have read it.

Shri Mahanty: If he will turn to
page 6, paragraph 14 of our Prime
Minister’s letter of the 16th November,
he will find as follows:.

“The Government of India
should withdraw all personnel to
the west of the line which the
Chinese Government have shown
as the international boundary in
their 1958 maps, which, so far as
weé are aware, are their latest
maps. ...

Shri Kallka Singh: Continue read-
ing.

8hri Mahanty: I am continuing.

“Similarly, the Chinese Govern-
ment should withdraw their per-
snnne!l to the east of the intema.
tional boundary which has been
described by the Government of
India in their earlier notes and
correspondence and shown in their
official maps.”

The position is that we withdraw to
the west of the Chinese line as shown
in their maps and we request the
Chinese to withdraw east of the Indian
line as has been shown on our maps.

Ch. Ranbir Singh (Rohtak): It is
conditional.

Shri Mahanty: True. But 1 ask: who
the authority to the External
Ministry to acknowledge the
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Chinese maps, to acknowledge the
in.ernaticnal  frontier as  shown in
Chinese maps? At least that was not
the position we had taken up in the
various notes, heroic notes, that we
had sent to Peking.

In this connection, I might invite
the attention of the House to para-
graph 12, page 23 of Wh.te Paper II,
the note that was sent by the Ministry
of Ex.ernal Affairs to the Embassy of
China in India on 4th November, 1854,
That, I believe, will set all doubts at
rest. The paragraph reads:

“The Government of India have
always becn willing  to respect
the traditional frontier between
India and China and have indeed
dong so. They cannot, however,
rceognise any boundary in the
Ladakh region or elsewhere,
which includes in China areas on
the Indian side of the traditional
frontier”.

In the Note of 4th November, we
had stated that we were not going to
recognise the international line drawn
on Chinesc maps at any rate. But in
the subsequent correspondence, in
the letter of 16th November 1959 to
Premier Chou En-lai, we have ac-
cepted, though conditionally, the in-
ternational line on the Chinese maps.
Who authorised the External Affairs
Ministry, who authorised the Prime
Minister to acknowledge these Chi-
nese maps. Whether it is conditional
or unconditional is immaterial for
the purpose. Therefore, I venture to
think that even though we may be
speaking brave words, at least our
actions have not reflected that brav-
ery.

In this connection, 1 would like to.
touch on a very delicate point. I am
sorry that I should have the occasion
to have brought it before this House.
But I believe, however humble we
may be, we have a duty to perform,
though painful it may be. This re-
Intes to the Defence Minister who
should have rightly spear-headed the
defence of this country today. Un-
fertunataly, he iz a toy Defence Mi-
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nister, because the Prime Minister
says, It is my defence peolicy’. If it
is his defence policy, what do we
Thave a Defence Minister for? If it is
for production of ordnance, let wus
have a Minister for Military Produc-
tion,

Mr. Deputy-Speaker: Does the hon.
Member want a Defence Minister
+who should have a defence policy
different from that of the Prime Mi-
nister?

Shri Mahanty: No, Sir, That s
not my intention.

Ch. Ranbir Singh: It comes to that.

Shri Mahanty: If the Prime Minis-
ter is also to have a defence policy,
what is the need of a Defence Minis-
ter for?

Shri Jawaharial Nehru: 1 do not
wish to interrupt the hon. Member.
But he is quoting me. I do not know
where ‘he got those statements from.
The policy of defence or any other
policy is decided by . Government,
neither By the Primt Minister nor by
the Defence Minister., . Implementa-
tion is done by wvarious Ministers.
Basic policies are decided by. Gow-
ernment.
broad policy accepted by Parliament.

Shri Mahanty: I crave his forgive-
ness. Of course, I have no statement
here immediately. But I have notic-
ed any number of statements—I can
forward them to him—wherein at
least the Press had reported his state-
ment saying, ‘This is my policy which
the Defence Minister has been im-
plementing’. I am sorry the Press has
misquoted him.

Shri Ansar Harvani- (hthegur‘l It
is not hig policy but Government
policy.

Shri Mahanty: I am coming to that.

Myr. Pepuly-Speaker: Can he dis-
own responsibility for what the De-
fencp Minister might have done, when
he peys that it is his policy and he
a&u up responsibllity for it?

We broadly lay down the.
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Bhri Mabanty: I submit that evea
though the Cabinet may determine
some policy which is the national
policy, it is for the Defence Minister
to execute it. Therefore, it is no good
saying that the ‘Defence Minister has
been executing my policy’. After all,
the policy is lald down by the Gov-
ernment. Therefore, he should not
hesitate to withdraw if the jmple-
mentation of that policy has been
a failure, and criticisms have been
levelled against that failure,

The other day Shri A. P. Jain had
to resign. Why? Because the poiicy
of State Trading in foodgrains, a
policy not only of the Prime Minister
but of the Cabinet, resulted in relative
failure, and when there was criticism
both inside the House and outside, the
Minister had to resign and the Prime
Minister had to accept his resignation.
I do not say that the Defence Minis-
ter should resign, which he should
have done long ago, because I have no
personal aXe to grind, nor have 1
the ambition to step into his shoes.
I do not think I can ever come with-
in a measurable distance of his emi-
nence.

Shri C. K. Bhattacharya:
interrupt for a minute?

May I

Shri Mahanty: 1 am not vielding,
Mr. Deputy-Speaker: Order, order.

Shri C. K. Bhattacharya: A request
came from the other side of the
House that he should not resign....

Shri Mahanty: I am not yielding.

If the Defence Minister goes about
Bombay and says that no aggressiom
has been committed, I would like to
know if it is the Government's atti-
tude that no aggression hag been com-
mitted.

Bhri Ansar Harvanl: He never said
that.

Shri Mahanty: This. was reported

-mmehmmdnoem&ndicumm
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Shri Ansar Harvani: He has not
read it carefully.

Shri Mahanty: The hon. Member
need not tell me in my 40th year how
to.read newspaper. 1 myself publish
newspapers. I know how to read
newspapers, After all, he must con-
cede ta me at least the intelligence to
read newspapers.

If anybody goes through his speech-
es at the UNO, I would like to ask
him how they compare with the
speeches the Prime Minister had made
on the floor of the House in regard to
Tibet. True, I yield to none in my

admiration for the Government’s
policy of restraint. But my point is
more fundamental. A Defence Mi-

nister is not merely a8 Minister. A
Defence Minister is really the spear-
head around whom the national
morale will concentrate. But when
we find our Defence Minister saying
in important place like Bombay from
a responsible pedestal that no
aggression has taken place,
that it was merely silly antics on the
part of the Chinese, I think there
must be some propriety to be observ-
ed: either the Defence Minister should
not have opened his lips, if he felt

like that, or he should
not have mislead the country.
When a fifth column is taking its

shape in this country, if our attention
is directed towards an imaginary
Right dictatorship or Right reaction
and if Defence Ministers go about
saying that no aggression has taken
place, I would like to say that here
we are abetting aggression being in
responsible places—which I do not
like. The Defence Minister should have
the courage to say on the floor of this
g:;me.-‘l was misreported’. If some

y has misreported, I am sure thera
are any number of laws in our coun-
fry. to-deal with such newspapers
which have been misreporting res-
ponsible persons and creating this
confusion in the country.. I . would
not like to stress this point further.

iﬂ hra
Lastly, I would say this. Regardlng
\h.htutlﬂhroiour?nmelﬂma

AGRAHAYANA 5, 1881 (SAKA)

‘ter one quesfion.

India-China 1986
Relations

tar to the Chinese Premier, I do real-
ise the sincerity of the Prime Minis-
ter's proposals. I do realise that a
war will serve no purpose and that
we need not go into those conflicts if
we can settle matters peacefully, But
I would like to ask the Prime Minis-
He has been pro-
posing, in Ladakh there should be a
strip of territory whose maximum
depth will be about 100 miles at par-
ticular points and that it should be =
neutralised area. In all humility, I
would like to ask him this question:
What machinery hag he got to super-
vise the neutralisation of that terri-
tory? We know how these neutralised
territories have fared. In Bara Hoti,
we withdrew and they stepped in. We
know what happened at Longju. BSo,
he must tell us what machinery he
has got to supervise that neutrality.
Can he guarantee us that the neutra-
lity will not be violated by the Chi-
nese? I have to ask another simple
question. Who authorised the Gov-
ernment or the Parliament to create
a no man's land on our own territory?
We know what happened in Kashmir.
Then also our Prime Minister simi-
larly said: It is my Government’s
policy. Naturally, as we symbolise
in him the nation, we accepted it.
We know what is the fate of Kashmir,
Similarly, we want to know what is
going to be the fate of this neutralis-
ed territory which he has been pro-
posing. Can he assure us that this
neutralised territory at no point of
time will evar be conceded to the
Chinese demands and aggressions? .

. It is na question. of supporting or
opposmg the motion.. It ig absolutely
immaterial for our purpose. We all
want unanimity and we all want
unity. If we have wvoiced these cri-
ticisms that is merely to invite the
attention of the Govermment to cer-
tain basic issues and certain doubts
and guestions which have been agitat-
ingour minds. Let there be no doubt
that the Prime Minister is the tallest
among us. Whatever be the opinions
or differences, nobody will ever re-
sist responding to his call for. what
it is warth. With these words, I say
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that I respond fully to the sentiments
those he had expressed earlier in
bringing this motion,

SBhri Earni Singhji (Bikaner): Mr.
Deputy-Speaker, Sir, our country is
facing a great crisis and 1 am sure
that I will be voicing the feclings of
everybody in this country when I say
that each and every loyal citizen of
this country stands mnow with the
Prime Minister to defend our land.
I am sure I also voicing the senti-
ments of the Members of the Inde-
pendent Parliamentary Group of
which I am a Member that we shall
support the Prime Minister through
thick or thin. The only proviso is
that we want a definite assurance that
the Chinese will be pushed out of our
territories and that next time no sec-
rets will be kept from Parliament.
While we do not wish to embarrass
the Governmént with too many cri-
ticismns a* this juncture, I think that
I will be failing in my duty if I do
not make a passing reference to the
failings of the Ministry of Defence,
particularly with regard to our Hima-
layan Frontiers. As far back as April
1959, when I spoke on the Defence
Budget, I had mentioned that the cold
war had been brought to India’s door
step and that we should pay more
attention to defend our borders. Un-
fortunately, we were lulled into secu-
rity with our Panchsheel. Nobody in
India ever thought that China would
play such a trick on us and, therefore,
for all these months, the Defence Mi-
nistry did not pay adequate attention
to protecting our borders. We have
been lulled once more into a false
sense of security due to our 2,000 year
ald history which shows that China
had maintained friendly relations
with India. But we did not count on
the fact that the Government of China
had since changed and to recall the
Frime Minister’s phrase, that Chi-

mese Government today was of one-

M mind,’ Speaking on the China

@ebate lapt session é;;h.dmé
pessing  refecciice 1o absence
serisl reconnifssnce being done on

the border by our aircraft sad the

Prime Minister had veplied “that the

mere act of taking pictures wauld

have endangered that plane which

took them and would “ave endanger-

ed it not onlv fiom the physical

features point of view but would

have endangerci it from thc point of

view of action by die other pa :
shocting #t dovn. whatever the riska®™:
Wiin all due rvepect to the Prime

Munster, I say that I do not know

wny we have yn Air Force if we could

not risk an aeroplane or two. Further

more, in modern times aircraft re-

connaissance is most important and

aircraft are made to go ang photo-

graph such areas. 1 am sure that if

they flew within our territory, we

could still be able to pholograph the
roads and other communications built

by the Chinese Government with the

use of spccial telephoto cameras. We
also have aircraft which can fly at

these altitudes. For instance, there
is the Canberra which 1 believe s

equipped with the latest photo equip-

ment. Furthermore, we have a land-

ing strip at Ladakh and we also ope-

rate a regular airline there which

supports my peint.  Obviously, that
wag not & very convincing answer

{rom the Prime Minister which I may
say so with due humility.

I hope that we will not make this
mistake again and whatever may be
the outcome of our negotiations with
the Chinese, we will patrol these
borders from the air and see that
they are regularly photographed. Un-
fortunately, our trust in the Chinese
Government was misplaced. We did
not realise what type of people we
were dealing with. The Chinese
Government, as we all know, is ruth-
less. They are also an expansionists
country. . A great deal has bean said
about the Chinese expansionism but
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The .only languasge thai a communist
country understands is that of
atrength. Untortunately, our Prime
Minister's hand-shake of friendship
was misunderstood by them for weak-
ness. If you study the plan of Chi-
nese expansmntsm you will see hew
perfectly it is planned. They (.
plan their communications and they
build their roads. Everything is done
methodically and then they strike.
They first struck at Tibet and now
they go further and strike India.
Everybody in this country will 1
‘hope now wake up and sve that we
defend our borders gallantly. The
Chinese assurances of autonomy to
Tibet and also their make-believe in
the theory of Panchsheel lulled India
into a false sense of securily and I
hope that the Prime Minister and
everybody will now wake up to
reality and see that no matter what
happens we will not make the same
mistake again.

The question now is this. Can &
neutral India like us withstand cold
war and—God forbid—even a hot
war, entirely on our own strength. As
a soldier, I would say: ‘yes’. As a
practical man, I am not so sure, If
the answer of the Prime Minister is
‘yes', well and good. If the answer
is ‘no’, India may not be quite so
strong to face this colossus of China
with her 600 and odd million popula-
tign, 2!l ruthless and armed. Then
sy answer to that is that we should
consider in termg of looking out to
find friends who think like us, other
countries who. are prepared to help
us in our time of emergency if a
show-down became imminent, with
arms, men and material, provided no
gtrings were attached tc such aid.
I suppgrt the Prime Minister's policy
of npon-aslignment and I also believe
that India should not go into any
power blocs, but ams practical men we
ape going to defend our country We

aondd not loge our territory just he-

" we m}s}ubhﬁgmly following &
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particular theory -or are refusing all
help. The practical aspect of this
question cannot be denied. While I
am subject to correction about the
exact number of forces that China has,
I may mention the following. I am
told that they have anything from 30
lakh to 50 lakh men under armg and
approximately a crore of men or more
a3 home guards. As against that,
I lia has an army of approximately
7 lakhs to ten lakhs. ©Of course, I am
again subject to correction about the
figure.

An Hon. Member: How can he get
that figure?

Shrif Nath Pai: Who can correct it?
We do not have any Chinecse authority
here!

Shri Karni Singhfi: Therefoge, it
is all the more important that we
start preparing for owr defence and
go in, if necessary, for conscription
and get our country prepared to meet
this Chinese colossus and drive it out
of our country.

The question comes about other
countries. One thing is quite certain:
in the event of a show-down, would
a8 country like Russia help us? Per-
sonally I have grave doubts if any
Communist country could help India
to fight against the Chinese. And that
makes it all the more important that
we should do some soul-searching te
find out the possible countries which
might stand by us in such an emerg-
ency.

Pakistan was given ald by countries
before and that strained our economy
to the very limit. Now, we are far-
ing even a bigger threat than that,
and, therefore, we have got to raise
our economy and our industrial poten-
tial and do everything possible to
meet this emergency, and I sugges’
this as a positive measure. Of cours»
now, the Ministry of Defence having
woken up has already taken sufficient
steps to see that our borders are pro-’
tected, and the proper deployment of
troops, aerial gegonnaissance and the.
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preparing of mountgin fighting troope
have already been taken on hand, 1
believe that we already have schools
of this type to train our troops to
fight at high altitudes, but we require
many more of them because we have
a very long border. We must also
improve our roads and go in for heli-
copter because some of these places
are extremely inaccessible, and the
use of helicopters would come in very
use of helicopters would come in very

handy.

In passing, I shall say a few words
about the failure of the Ministry of
Defence. As we know, our country
has a parliamentary democracy a.d
the responsibility of the Cabinet iv a
joint one. Therefore, it is not cocrcct
for anybody to single out any one
minister for criticism. The responsi-
bility must be shared by the whole
Cabinet and must therefore rest fair-
ly and squarely on the shoulders of
the Prime Minister for whatever good
or bad has been done. I am proud to
say that our Prime Minister nas had
the strength to accept that stand. BPat
still, I have an apprehension in my
mind that unless we are very firm
about this business of getting the
Chinese out of our territories we may
repeat what we did in Kashmir against
Pakistan. If we study the latest reply
of our Prime Minister to the Chine<e
Prime Minister in his letter dated
18th November, 19858, we will see that
our Prime Minister has made a sug-
gestion that our troops should move
back west and the Chinese should
move back to the east. That means
there is a no-man’s-land going to be
created on Indian territory, and if
some settlement is arrived at on this
particular point, it means that we
have to surrender a part of our In-
dian territory. Therefore, we would
urge upon the Prime Minister to stick
to his original suggestion, namely, of
asking the Chinese to withdraw to
the international -border. We cannot
negotiate for losing our own territory.

I would not like to take much more
time. I would only appeal to the
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Prime Minister. He - has asked for
unity among the nation. We are pre-
pared to shed our blood for him and
the country, but I would very humbly
request him to remember this: when
he makes an appeal for unity, let him
please make that appeal in such a way
that he does not make people angry
against him. Yesterday, the entire
House was assembled here with only
one purpose, that is, to support him
through thick or thin, no matter what
happened. But one uncharitable re-
mark was made by him and he has
had & complete flood of questions
put at him.

Of course, the hon. Prime Minister
is old enough to be my grandfather
and I am hardly fit to give him any
advice. But as a loyal citizen 1 am
sure that his call for unity will be
answered, but I would humbly re-
quest him to try and win the support
of the country by proper approach by
which he can achieve that unity.

The Minister of Defence (Shri
Krishna Menon): Mr. Speaker, Sir,
the Prime Minister will be rTeplying
to the debate tomorrow and there-
fore it is neither necessary and proper
for me to traverse the whole ground
of the arguments in this debate on
various points nor it is my intention
to msake any debating points on a
matter of this kind.

We are discussing the issue of the
integrity of this country and the
threat that has been immediately
posed to it by an attitude and actien
on the part of a neighbour with whom
we have not only proféssed but prac-
tised friendly and neigbhourly rela-
tions. Much has been said about the
defenceleseness of our frontiers and
that the Defence Ministry is going to
sleep about it and so on. As a mem-
ber of the Government, and recogni-
sing collective résponsibility, the
Defence Minister, like every other
Minister, accepts full responsibility
for whatever that policy was, and so
does Parliament, Because, times
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without number, it has been stated in
this House, and in public—perhaps
there was not any contradiction from
anyone—that we have no military
deployment anywhere on our inter-
national frontlers,

It is one thing suddenly to wake
up to the facts when a new situation
arises and another just not to accept
the position that this was the policy
of the country. The policy of the
country was not to deploy military
troops on our international frontiers,
whether the frontier is with Goa, with
Pakistan or Burma or China as the
case may be.

So far as China is concerned my
knowledge of history may be imper-
fect, but even in the British days,
apart from leading punitive expedi-
tions across the Himalayas, I have no
knowledge of any military action in
that area; so, that frontier has been
left not to police protection as some
people make out, but has been very
much like the frontier between
Canada and the United States in the
hope that neighbourly relations will
prevail and no cause for military
action would arise. There have been
checkposts on this frontier but those
checkposts were not of a defensive or
a military character. Their main pur-
pose was to guard the trade routes,
protect the merchants and probably
deal with the customs and other mat-
ters. I have no doubt that they would
have been used also as a means to
gain such information as they could.
Therefore, to regard them as positions
Inadvertently left weak would be an
error in fact.

Incidentally, reference has been
made to the fact that I said there
was no aggression on this country.
First of all, I have no recollection of
using the term ‘aggression’. But it
is in use, and the United Nations have
been sitting for seven years trying to
define what aggression is! Each year
they postpone it to the next year. All
I said was, this country was not in-
vaded. It may be wrong, at a meet-
ing where about a hundred thousand
people are present, to say anything
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else. The invasion of the country is
very different from incursions upon
the border even though casualties are
inflicted and military action has to be
taken. . .

So, when this new situation arose

‘both in regard to Pakistan some time

last year and now in regard to China,
Government ¢ame to the decision that
with its limited resources, what could
be done at that time was to take over
what was called over-all control of
the border, viz., to see that such
police action by police—State police
or Central police—that was taken
was not of a character that would be
wasteful in fire-power, would be in
the wrong places and perhaps taken
without knowledge of consequences.
So, we did that in regard to Assem
some twelve months ago, when there
was serioug trouble.

I want the House to be aware of
the fact that taking over border con-
trol does not mean displacement of
all the bodies. It simply means over-
all directions, because the displace-
ment of all fhe bodies and placing
them on a war footing would require
resources of a character far different
from what it is now. The House
will not expect me T am sure, and it
will not be consistent with one's res-
ponsibility, to go into the details of
deployment of troops, their numbers,
etc. The previous speaker referred
to the size of the Indian army. T
have no desire either to affirm it or
contradict it. Many people have been
trying to find out what it is. We have
not given the figures.

At any rate, when this situation
arose nearly in September, the Gov-
ernment decided that the Armed
Forces of India should take over over-
all control of this border. Now that
has been done, but it is a progressive
position. It is not as though over-
night something can be done or
should be done, because India has
other frontiers as well. Moving the
army just done not mean, as hon.
Members very well know, moving &«
few people over there, The ballistics
and the logistics connected with this
has to be taken into account.
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It has been the concern of wmy
Ministry, re¢enfly &t any " .rate, "1
Tecognise the fact that a modern army,
even an army as modern as ours, ¢an
‘only effectively function with the
necessary equipment. Qur srmy has
been based in the past upon the
United Kingdom; that is to say, the
resources in the way of equipment
came from the War Office. If it was
not here, we could indent on it. The
same applies to our coastal defence
and what not. Thereforc, a considera-
ble amount of energy had to be devo-
ted to that purpose, not at the ex-
pense of, ag someone suggested, for-
getting other matters, but one thing
could not go without the other. So
Tar as border defences are concerned,
all 1 can say in the House, consistent,
as [ =aid, with my own responsibility
and what the House will expect, and
not to give unnecessary information
10 those who should not have it, is
that the necessary adjustments are
being made., I cannot say whether
the best way of defence of this fron-
tier is by checkposts or in some other
form. Equally it would not be possi-
ble for me to affirm or deny whether
their number should be 100, as the
previous speaker said, or less or more
All one can say is that the necessary
troop movements consistent with our
resources have taken place.

If 1 may say so with great respect,
1 have no desire and 1 do not intend
to answer anything of a character of
personal reference or the gquestion of
one’s integrity or patriotism. When
the time comes when I have to carry
the card of patriotism, it would not
be worth carrying it, though other
people think it necessary to proclaim
it. At any rate, the movement of
troops is a matter in which even the
newspapers ghould -not be allowed to
publish full information; I mean It
should not be given to them, when I
say they should not be allowed to
‘publish it. What I said in Bombay
was that the necessary adjustment,
in this .matter was being made. I
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Reference has also been made
the position at the United Nations. I
think it was said yesterday that we
lost a number of votes and that shows
our lack of prestige. If you contest
an election only on the certainty that
you win, there will be no parliamen-
tary contest at all. Somebody must
fail for us to come in here.

Shri Ferose Gandhi:, That is why
we leave some seats uncontested, so
that some friends may come in!

Shri KErishna Menon: But equally,
I hope, those who say this would
study the other votes at the United
Nations, not so much where we get
a plate or we do not, but where mat-
ters of policy are concerned; and
then probably they will get a diffe-
rent picture. In any case, that is not
particularly relevant to the present
issue.

So far as the position of the Gov-
crnment calling for the discussion of
the subject of the representation of
China in the United Nations Is con-
cerned, it would be a mistake tq re-
gard this as though we were oblivious
of the new circumstances or
something arising merely from “our
special relations with China. Our
China policy in the United Nations
and -the world is governed by world
considerations and the United Nutions
could not command the streagth snd
could not achieve the purposes of the
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a result of the recent posi-
ur frontier, we resiled from
would have been regarded as
g wrongly and would have lost
much the position and the pres-
we had. I do not use the word
‘prestige’ in the wrong sense. It would
be an entirely wrong act, because,
year after year, we have told other
countries, including the western group
' countries, that irrespective of their
attitude to the internal gystem m
China, we are not asking them to be
friendly wi h them; but, we have to
strengthen the United Nations and,
therefore, they should be allowed to
come in. Recognition should not mean
approval; it simply means, they ought
40 be there.

Qeeondly, looking from a narrow
point of view, whether in regard to
i situstion about Tibet however it
8 interpreted, or in regard to their
attitude towards us or breaking of
sny Conventions—whether the Geneva
Cotiventions or the Charter of the
Dhilted Natlons—we would be in a far
bétter position to deal with it,
Clilia were there as a member of
the United Nations and be amenable
& world opinion on the one hand and

erable for her conduct to a cer-

, #xtent. That has come into this

te, because I represent this
egntry in the United Nations and
@ beosuse China is the wusue inval
vod
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Reference has beén made to ong of
the speechés I made in Bombay.
There about a hundred thousand peo~
ple were present and they did not take
this view. First of all, 1 did nob
make any reference to aggression. 3
did say that the frontiers of countris
have been violated, but the speech
must be read as a whole, The fron-
tiers of other countries, by and large,
are violated, our frontiers have beem
violated and, therefore, we must take-
action against it.

Our position is that we should noé
in any way be intimidated by the
Chinese, either by their size, or thel#
capacity for quick movement,

a country with a different form _
Government. It is possible that they
have, in the short time, achieved re-
sults quicker than we can. But we
are not to be intimidated by this posi-
tion. We would maintain the sover-
eignty and integrity of our territory.
The Defence Minister, or anybody
else, would be either a fool, or =
knave, or both, if he were to guarantee
what would be the results of any
military action. Al that he could do
is to say that all the resources would
be put into it and as wisely as people
concerned understand them. The re-
sults of deployment of military
troops, even in the case of large
countries, are judged by a number of
circumstances. So far as we ean
judge at present, it iz possible for
us with the limited accentuation an
our resources, within the time, as
progressively as possible, to take ob
this limited task, and to that task
the armed forces are applying them-
selves. But it would be very dificuld
for any Defence Minister, this one or
any other, to come and say to this
House “this and this is being done”

Yesterday, some hon. Member as-
ked: why did not we bomb the road?
I ean answer it. But it is not wise %6
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‘The Indian defenoe forces have been
ecndn?lmed.. not for the purpose of a
foreign adventure, or of marching
inte other peoples' territories, but for
trie defence of our frontiers, and that
task they will seek to perform as best
an possible. If the hon. Members
were to eonsider the kind of concern
—not congern but feeling, I think—
that they expressed, that is not
likeky - b0 improve the morale of the
armed forces.

Now three things required in

ence in our context are material,
men and moralé. So far as material
iz concerned, we, both on account of
olir economic circumstances, our
nafional policy and, what is more, the
deflciencies created by our past his-
tory, could not concentrate on this
S6, we have gone into production on
a comparatively large scale, improv-
ing somewhere from about Rs. 14
crores of production in 1856-57 to
Re. 26 crores this year. So, in a gap
of 28 months or so, this has been
achieved and, what is more, this has
not been done by any increase in the
staff of the personnel, or the total
commitment in regard to ordnance
factoriés. Furthermore, I would like
the House to know that today it is
estimated to the satisfaction of the
cofrect au‘horities that for every
hundred units in money of products
we are getting 130 in value, because of
the re-organisation in this way. Now,
especially because of the present cir-
cumstances, by a certain modification
of our procedures, and the recognition
of urgenciés, we would probably be
able to improve it better.

Acharya Kripalanl yesterday re-
ferred to the faoct that ordnance fac-
tofies—1 moy be mistaken; I stand
corrected if I am mistaken—were
being tdrned on to civilian produc-
tiom, while they can be used for some-
thing elss. I would like to make two
obwervations in regard to that I
Were possible to us in normal times
© um ordnance factories on te
civilisn pfoduction, it is good for
defence becAuse if there were a larger
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capacity it can at once bu

defance purposes. But.

we have not got that camdtr
have absorbed all idle capacity
existed and all that we have now i.l
in terms of money, Rs. 9 lakhs wortl
of idt¢ capucity. Buf in those yesr
[ am spegRing #bout, im the érdnane
tac ories, as produrtion has gone m
to Rs. 20 crores, out of that fte civl
lian productiott has been R 33 crores
and that Rs. 3§ crores includes meta

for the Commerce and Industr
Ministry, brass and various othe
things. Then there i3 a certal

amount of bye products which e
only be used by civilian industrim
explosive facfories or otherwise
Equally, in the last 12 months w
have moved away from dependene
o other countrles for the vital ele
ments of production and have concen
trated on our own. Then, while |
may not be strictly relevant to th
more colourful part of this debat:
it would be impossible for our armie:
our fighting forces, to function wit
any confidence if they were not sur
of replacements. Then, I think w
have to face the fact that this is
very hostile terrain, where it is fm
possible, where it iz very difficult—
do not think I should say impossibl
—to plan in terms of war positior
and, what is more, the lines of sy
Ply necessarily must be long, even
they are not as long as the ero
flies, because, leng'h can only 1
measured in this sense, not by tt
length in the sky but by the tin
taken to cover the distance. I wi
not go into greater details in regaz
to this. And no army can afford !
lengthen its line of supply more thau.
its resources would permit. These
are the positions one has to accept,
even though they may not be colour
ful in many ways.

I have nothing to apologize for in’
the spéeches made in Bombay, of
Ameries, or anywhere else, and I
to the best of my ability, reflected
policies of the Government, and thee¥
policies our Primé Minister expoundel
yesterday and so many times befor® ~
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Acharya Kripalani asked whether
agm-aligament megnt nam-alignment
with gurselves, an the one hand—now
1 kave no desire ta aplit hairs oo that
—and whether it also meant that we
may not take equipments from else-
where. Mr. Spesker, it must be with-
it the knowledge of this House, from
the numercus questions asked and
mimerous replies given, that the mili-
tary supplies—by military I niean all
the defence fotces in this country—
Have been received from several
places. The only thing is that we do
npt seek ald in a particular way.
There is nothing wrong in our pelicy,
there is nothing wrong in our convic-
tion, to prevent us from getting de-
fenice equipments, or Weapons, or
whatever it may be, from wher-
ever we choose at whatever time,
whether it be the east ar the wcst.
The only thing is that we would like
to pay for it, and not come under the
internal legislation of those countries.
It is probably not understood that the
receiving of aid is covered by certain
domestic legislation in that particular
land, because their legislatures have
to pass them. Therefore, while on the
one hand our defence may not be de-
pendent, either upon the capacity of
any other country to shut off supplies,
or, on the other hand, by the conditions
that they may impose in regard to
procurement, we have done everything
we can to obtain them from wherever
they can he obtained, at the most
economic prices or, what we call,
conditions best to ourselves. There-
fore, there is no question of our say-
ing that we ghall not touch such and
such equipments because they come
from somewhere else. And what is
more, it shoyld be recognized that the
Indian army—I think I will take the
army, becayse that is the latest form
of our fighting faroes—was not born
yesterday, or After independence. I
has its equipments and its standardisa-
tion, and it is committed to a certain

patéern, and without considerable ex- -

pense and the passage pf a fair amounf
of time, it would be impossible to
olter that pituation. Tharefors, that
Miaration takes place gradually with.
ot impeirpent #f our dstencs.
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I think it will be a mistake, it I
may say 89, ta convey tha impression
© our fighting forces that there i
some lack of confidence on the clvi}
side of the administration, mpart from.
the armed farces. I have no desire
to go into the question which hag im-
plications in that direction. So long
as there is a parliamentary system, the
policy of defence would be decided by
the Government, and just as the civi}
gervice carries on the civil side, tha
defence services will carry them ep
the other side. That is the only W
we ean do it now.

Then, in spite of whatever may bf
said, whatever you may hear and
whatever you may read, with grest
respect I would like to repeat what
the Prime Minister said—I believe he
said that yesterday here and in other
places too—that the morale of tha
services has never been higher at any
other time. The question of emoly-
ments, their hope of security and the
prospect that belongs to those who
are prepared to make this supreme
sacrifice, they have been consolidated
very much more than ever befors,
because of the changing conditions
of the world.

It would not be in my provincs,
specially when the hon. Prims
Minister is winding up this debate, jg
g0 into the question of higher policy
as to how to resolve these disputas
But I hope [ may be permitted to say
that the frontiers of a countiry can
only be settled in two ways, eithag
by conquest by one party or the other
or by negotiation. There is no othar
way of cdoing that. Either you con-
quer them or they conguer you.

Shri Nath Pal: Conquer or d;ettndf
I think you mean defend. How can
we conquer our pwa land?

Shri Krishna Menon: I was speaki
sufficiently loudly to be heard. I
¥hat the frontiers of a country can
pnly be settled in this way. We have
pever said that these frontiers are nod
known. We baye said that they are
getermingd by history, as Shri Asokp
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Mehta sald this morning I believe, by
cenvention, by practice and by our
own experience of what we see. We
sre quite conscious as to what are our
feontiers. We have not said that they
are not unknown. We have sald that
itllwmngtouy that it is not de-
limited. It is not demarcated. They
are two different things. Demarcation
has to be carried on by a process of
negotiation and it must be left to the
wizsdom of the Government, if you
accept it, as to what is the best way
of establishing that negotiation.
Negotiation, on the one hand, cannot
be brought about by an attitude of
undue aggressiveness nor on the other
hand by an attitude of surrender. I
believe the Government is following,
what the hon, Prime Minister a couple
of months ago said here, what is call-
ed the dual policy. A dual policy is
not a double policy or a double-faced
policy. Dual policy is a policy with
two aspects. Both aspects are equal-
ly important and one corroborates the
other.

That is all I have to say. I think
very few other matters have been
raised in this connection. But some
reference has been made to the quali-
fications required for a Defence Minis-
ter. In a Parliamentary system of
Government, ministers, rightly or
wrongly, are not appointed by the
Opposition and none of us can be so0
sure at any time that they command
complete public confidence, As far as
1 am concerned, Government policy in
our system is one and unified. Ahy
suggestion. . . .

Shri Suremdranath Dwivedy (Ken-
drapara): You have at least the sup-
part of one Opposition party!

Shri Krishna Menon: On the one
hand the Opposition pleads for the
umity of the country and on the other
hand if either by error or by mistake
or hy opportunism one party offers its
moﬂonawﬁcular issue we are
uned upon to reject it We either

ojected it or accepted it We are

pllowing a policy. If that policy
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appesls to right people hen ey
should join in that. Anywey, this i
& matter for the hon. Prime Minister
to desl with.

At any rate so far as [ am mm
ed there has been no difficulty from
the working people in the ries
and while production—that I have
mentioned a little while ago—may to
A certain extent be due to thé drive
given to it Ly the administration
generally, it is in more than™a small
measure due to the enthusiasm and the
understanding of the men who work
in these factories. I think we should
all be conscious of the fact that they
realise that that production is not for
the purposes of private profit but for
the defence of this country.

That is all I have to say.

Shri Vajpayee: May I ask a question
of the hon. Defence Minister?

Some hon. Members: No, no.

Shri Nath Pal: You must take Shri
Feroze Gandhi's permission first

Shri Ferose Gandhi: Sometimes you
are with us; sometimes the Commu-
nists are with us. What are we to do?

Mr, Speakar: Dr. Aney.

Shri Nath Pai: When we do it we
do it openly. (Interruption)

Mr. Speaker: Order, ordef. The
House is still sitting. Dr. Aney.

Acharya Kripalani (Sitamarhi): I do
not know whether the hon. Defence
Minister was referring to what 1 sald
about the Defence Ministet as to what
he ought to be. I never said thit he
should be selected by the Opposttion.
(Interruption).

*  Shrl Burendranath Dwivedy: Who

are you to interrupt?

Acharys Kripalasi: What I Favh
nldisthlthisnoitnuugbhl&m-
cracy for the hon. Ministéy %5 enjod
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the confidence only of his Chief but
piso of the pyblic. I hold that-this
s the correct position.

Ferose Gandbi: How does one
that?

ﬁrluwnlnlll Nehrn: 1 do not
‘know how the hon. Member has got up
# explain in the middle of a debate
‘I have g lot to say as to how public
confidence is to be judged.

Acharys Kripalani: But I submit it
has nothing to do with a point made
by the Opposition. It is only perver-
sive argument in order to . . . (In-
terruption). That is why 1 say that
whether you are right or the public
is right is a question to be judged by
others and not by you, nor by me. .
(Interruption).

Bhri Jawahariat w~ehru: The hon.
Member is needlessly getting excited
when it is said that the Opposition
does not appoint him . . . (Inter-
ruption). Nobody thought that the
Opposition did it. But that was a gen-
tle way of pointing out the place that
Government occupies and the Opposi-
tion occupies in a democratic system.
Presumably a Government functions
because Parliament approves of that
Government and presumably the peo-
ple approve of that Government be-
cause Parliament is being elected by
the people. Presumnably in a Govern-
mrnt the Prime Minister is appointed
because he has a certain measure of
confidence of the people through the
Parliament. These are normal things
which sometimes require pointing out
when they are forgotten.

Shri Nath Pal: The Opposition never
appoints a Minister, but in a demo-
cracy it can always succeed In com-
pelling the Government to resign or
the President to dismiss that ministry.
It does hapen .. .. (Interruption).

Skrl Tyagi (Dehra Dun): I submit
that this is irrelevant. It is not a
matter for discussion now .. .. (Inter-
rupion).

Jir. Spoaker: Order, order. (Inter-
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Shri Ferose Gandhl: What ia this?
If you want some more, we can give
more to you. (Interruption).

Mr. Speaker: Hon. Members talk of
democracy . . {Interruption). I amn
afraid, while they are talking about
the principles of democracy, they are
not practising it here. Dr. Aney.

Acharya Kripalani: I had only rais-
ed a question that there might be a
misconception. I take it that the
hon. Prime Minister had admitted the
proposition that every Minister must
enjoy public confidence. Now, he
makes himself the measure of that
confidence. I have no objection to

that. But my proposition iz absslutaly
correct.

Mr. Speaker: That is all right. Dr.
Aney.

Dr. M. 8, Amey (Nagpur): Sir, I rise
to support the motion moved yestar
day by the hon. Prime Minister.

While recommending the White
Paper II and the correspondence bet-
ween the Governments of India and
China for consideration of the hon.
Members of this House, I wish to make
a few observations to express what I
feel on reading those papers.

The first thing that must strike the
reader of this correspondence is that
one of the two corresponding nations
cannot be recognised as beliévers in
and adherers to the principles of co-
existence, one of the cardinal tenets in
what is now popularly known as the
doctrine of Panchsheel. Co-existence
implies that both the countries re-
cognise the boundaries of each other
and respect the geographical integrity
af the nation. Violation of the boun-
dary of the one by the other delibe-
rately and not an accidental trespass
is aggression and a crime by ome
nation against the other.

The Papers thamselves contatn proof
of deliberate violation by the Chinsse
of certain territories in Ladakh which
are undoubtedly inside the traditional
and - international boundary of Indim.
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The atlack ob the Indlan Mkn &t
Longiu by the Chinese Army tesulting
in the death of several Indians and
mmemuto:uln:genumberto
which reference is made in the letler
o Premier Chou En-lai of the 8th
September, 1059, and the lelter of the
Indian Prime Minister to the Chinese
Prime Minister dated the 26th Septem-
ser, 1869 will convince amybody that
de Chinese army men ettacked and
killed the Indian men deliberately.
The attackers stated that they had
orders to attack and stop the Indian
personnel from going further. Is that a
prool of settling matters of difference
by negotiations and in e peaceful
manner?

.The elaborste rteply which our
Prime Minister has given to the letter
of the Chinese Premier of the B8th
September is simply left umreplied.
How can there be any negotiations
where one party does hot even show
any willingness to listen, read or
consider?

YThough moare than once the Chinese
Premier hus referred t0 our Prime
Minister s the author of Pancheheel
and described himsel as -strictly ob-
serving the tenets of Panchsheel, the
vorresponfence Jeaves the reader in no
Pdoubt that the writer is not keen in
4ascertaining the truth sboit the boun-
daries end Ms loyslty to Panchsheel
i only ‘some ¥ind of lip service. 1 am
‘obt at all suwprised -t this. My sur-
prive is thet it took the Government
of Indm s0 much time, nay, so many
Years, to find it ott.

Hir, this leadg me to snother im-
poriant -point. We Jecame an inde-
sendent -astion in -the year 1947, in
Augct dast we have finished twelve
years and wodebreted the <twelfth
anniversary of our Indian Independ-
ence ‘Day. Soon ‘sfier our indeiind-
iende we Jnnéuncid our Tecognition of
s Obinfnuhist Clilnese Governmient
o ifhe de flicto igovernment -of xClina,
aiid igihce thien wie have bevn cham-
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ploning the talse bf that pstion apd
pressing on the UN. the urgehcy of
its recognition by that bady s &
nation and its admission as a

of the UN. In al] this we have been
following the path of justice, squity
and international faimess. But we
have done something more than thet
for Chios. We have recogajeed
China's suzeraiaty over Tibel, owr
immediate neighbour in the north, By
this recognition we hate in a way
fnvited China tb be our next-door
#eiihbowr. In doing that we tried to
et an assurance from China that thie
surerainty over Tibet was not to
interfere with the sutonomous status
of Tibet and its Lamaik Buddhist cul-
ture, But we find that the Chinese
Government, for reasons best khown
to them, have occupied Tibet and
virtually ended the rule of the Lamas
in that State. The hospitality which
we have shown to the Dalai Lama
and the people of Tibet who migrated
from Tibet to India has infuriated the
Chinese Government and the Chinese
people also. The various incidents of
aggression on Indian territory in the
Himalayas as well a8 the anti-Indign
propaganda of a very virulent nature
that is being carried on in China are
indicative of an attitude of active
hostility of China to India.

On reading ‘the notes I feel convinc-
ed that the Government of India never
suspected t{[l very recently that there
would be such a terrible change .in
the attitude of China towards India.
Tt treated all symptoms of this change
as insignificant. The publication of
maps by the Chinese Government
shawing large traocts of our country
as Chinese territory -eliciled only a
mild protest from us. And any ex-
planation of the oock-and-bull stosy
4ype given by the Chinese Govem-
ment was thought of by us, for the
time being ot lesst, us mtisiaciony.

As against this oconduct of the
Chinese Government, our Governgent
has tried to be consistent in its atti-
tude Howurds ‘Ohina. Obe Waniple of
this is that in ‘eHe miep ‘of India .4ad



another mistake which we have com-
mitted in all these twelve years of
eur independence. We were not able
to take a proper view of our frontiers
from the point of view of our defence.
et me say here that the Defence
Minister just now made a statement,
and I heard the explanation given by
him. I think there is good reason in
what he hag stated. But notwithstand-
‘ing that, the remarks which I propose
to make still hold good. It is admit-
ted and clearly seen from the White
Papers that we did not regard our
snorthern frontier as a matter of any
<oncern at all. And that is what he
has stated also. A few outposts for
patrols in aid of the pilgrims and
Jraders ware all that was thought to
e necessary. That wag probably the
srrangement in the British days. And
our Independent India simply conti-
nued the same arrangement.

d .am .told—and 1 speak subject to
oorrection—that the part of Ladakh in
occupation .af the Pakistan Govern-
ment bordering on the Chinese bord-
ars is well .protected. I do not know
whether this information is correct or
aot. But that our border was not at
all protected is clear from the white
yapers themsalves.

Puring the -British rule China had
not the courage even to assert its
surerainty over Tibet, much less to
‘invade -that territory. Therefore they
‘rad never cared to make any effec-
tive arrangements for protection of
4hat -border. ‘But Independent India
+hould have been ‘able to foresee -the
eonsequences ‘of leaving the border
aMogéther
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been taking place siwxing this period.
That means & danger to India. Aa
unprotected border of India means a
danger not only to India but to Nepal,
Bhutan and Sikkim.

Vigilance is the price of liberty,
they say. Mon-vigilance is likely jo
endanger liberty itsel. In this cop-
nection I do say that the reduction of
our m litary budget by Rs. 25 crores
last year ig certainly an indication of
the fact that our Defence Ministry
was not sufficiently vigilant in press-
ing its claims and demonstrating the
urgency of making our border out-
posts sufficiently strong to meet the
menace to India which has arisen by
the eradication of Tibet apd bringing
China closer and making it our next-
door neighbour.

16 hus. "

In cong'dering the last letter whigh
our Prime Minister has sent, 1 ¢an
certainly say that he has shown gn
admirable spirit of firmneas and salf-
restraint, properly combined, in
making his proposals. But, thexe is
gne point to which 1 wish to .inpite
the attention of the Prime Minister in
all humility. In his desire to put
an end to interminable discussions .of
status quo, he has suggested that .in
the Longju region, the Chinese shayld
withdraw their men and we, as an
interim arrangement, will not send
our own patrols to occupy the same.
There will be a no man's land
between the twop borders. The Prime
Minister has given his reasons for
making this proposal and they
deserve consideration. In thig con-
nection, I wish to bring tu the notice
of the Prime Minister and also of the
Members of this House and the
Detence Minister, what -Shri Cariappa
the ex-Commander-in-Chief has to
say. -He said that f the Chinese
would not be ousted from the
occupied positions now, it would be
very difficult to do so later on, In
the White Paper, we have an instance
where a post which we wvacated was
immediately occupied by the Chinese
my hon,
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' friend referred to. Can this th.ng
‘got tike place here? What is the
Punrantee that the Chinese, having
wacated it for some days, would not
iater occupy it, making it imposs.ble
for us again to recover it? I am
vonfident that this is a point which
the Prime Minister will take into
- congiderat.on.

The second point is, that this
portion is a part of the Jammu and
Kashmir State. What effect our con-
duct .n withdrawing our patrois from
Longju will make on the minds of
the people of Kashmir? Will they
‘feel that we are strong enough to
protect the Kashmir people, of 1t
becomes necessary to fight at allt
Or, will it have an adverse effect on
their mind? Will they not also try
to make a contrast between the con-
duct of Pakistan Government and our
own Government as regards making
&fort to preserve the territories
w.thin their respective boundaries in
spite of the clams made by the
Chinese in their maps for themselves?
These are the points that I wanted
specially to bring to the notice of the
Prime Minister and the Governmen$
of India, before they make up their
mind to hand over the territory, in
case they agree to accept the pro-
posal.

I am reminded of a wverse in
Sanskrit:

oY @ 1A A FYAT A g & A
fafamame -

It mesns, a person who is void of
Indignation is nether honoured by
friend nor by his enemy. I hope
that my apprehension will prove
groundless. Whatever might be the
differences about certain steps taken
or not taken before, about the com-
missions and omissions, there is
undpubtedly one strong pont in
fayour of the Government and that
. I, that the whole country has faith
i the leadership of Shri Jawaharlal
MNehru and people of all shades of
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behind him and support him iu .Jjuis
pollcy and the measures that he will
take in dzfence of the honour of this
country and preservakion of s
geographical integrity.

I support the mot.on.

Raja Mahendra Pratap (Mathmrs):
Just a minute; may I say a few
words, Sir?

Mr. Speaker: I zhall call bhim lager.
Shri J. B. S. Bist.

Shrimati Mafida Abmed (Jorhat):
What about us, Sir?

Mr, Speaker: No hon. Member can
force herself or humself on the
Speaker and force him to call her
or h.m.

Some Hon, Members rose—

Mr. Speaker: It is open to all hom.
Members to go on standing until they
catch my eye.

Shri J. B. B. Bist (Almora): The
Prime Minister's counter-proposals
conveyed to Mr. Chou En-Lai in his
letter of the 16th November are
practical and realiste. I, however,
particularly welcome his statement
that as far as the Himalayan border
is concerned, there is no dispute about
it in the centra] area where it touches
U.P, Himachal Pradesh and Punjab.
This would be welcome to the
inhabitants of that area which I have
the privilege to represent. This
would be welcome to them also
because they had been apprehensive
that the Chinese m ght indulge im
aggressive activity similar to those In
NEFA or Ladakh.

While the initiative now
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reasons. Firstly, Tibet formed a kind
. buffer State, and secondly they
shought that the bleak and inacosssi-
le mountains whch separste Tibet
-sad inda were the best proteciion.
Despite this, from the admin strative
point of view, they kept a close watch
on border developments.

After independence, our Govemn-
mént, taking into consideration the
traditional friendship between the two
eduntr.es, gave up the concessions it
snjoyed in Tibet, and believing in the
friendly intentions of the Chinese, d.d
mot strengthen ity borders. Thus,
while the Chinese, even in the old
Dalai Lama regime, were construct-
ing a network of roadways on their
side of the border and building up
sheir defence potential, we on our
side did not pay any particular or
special attention to this area, and
proceeded in the ordinary way.

Take my own district of Almora
which is lying quite contiguous to our
boundary with Tibet. Three passes
in that district, namely the Lipulake,
EKungri-Bingri and Darma, provide
access to India. While the Chinese
in their part of the border have con-
structed motorable roads up to
Takulakote and Gyanimandi, our
villages in the border are still diffi-
cult to reach. This not only creates
a defence problem, but also hampers
the growth of this area whose
economy was so far dependant on
trade with Tibet. With the establish-
ment of Communist rule in Tibet,
unless the economic development of
the border people is promoted, the
Chinese agents wil find good ground
f?r sowing seeds of disaffection.

I may also suggest that since rdad

India-China 2014
Relations

will reach any important village on
the border.

I wouwld also take this opportuniry
to inform Government—possibly they
have the information already—that
Garbyang is the last village towards
the Lipulake pass. It is a flat piece
of land whch is fit for an airfield
It would be for the military authwri-
ties to enquire into this matter and
see whether it could be put to any
use for any purpos¢, and I have
nothing to say on that; 1T do know
that the v.L.age has a flat stretch of
land, and aeroplanes could land there
very easily, but it is for the m'litary
authorities to see the ste and con-
sider whether it is in their interest
and in the interest of the nat.on to
use that area

Ags revival of trade with Tibet is &
remote possibility, Government would
have to consider alternative means of
livelihood for the people in these
areas. Bheep-rearing and wool indus-
try on a sc entific basis would be &
success, and I think that iz a genuine
need, for, in these areas, every famuly
is connected with wool: as the hon.
Members of this House possibly know,
the Pashmina and similar kinds of
woo! are manufactured by the Bhou«s
who live on the frontiers and who
trade with Tibet. Also, other avenues
of livel.hood will have to be explor-
ed. I would suggest that an economic
survey should be carried nut, and I
think, just as some speakers have
remarked before, that this survey
will provide Government with muny
facilities which they migbt need; of
course, I might say here that Govern-
ment will have to improve communi-
cations, if these facilities are to be
enjoyed. The time has come now
when these matters cannot be delay-
ed any longer. I think a sound
economy and a good economy is &
good defemce.

Now, I would like to touch oo &
delicate issue. It is being stated that
the areas where incursions are
place are inaccessible, without hahits.
tion and #¢ nr erqnomic consequence:
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I would like to say that it is this very
inaccessibility which provides the
greatest security and protection.
Once these areas are not with us, the
feeling of safety which the border
people have, will disappear, and ths
must affect the defence of the whole
of India also.

In regard to administration, 1 have
to say that the State Governme:nt
treat these border districts on similar
I'nes as other districts, though these
border districts have thecir own
special peculiar featuves. I do not
blame the State Government for tlis.
They do not have the resonrces and
to incur an expend ture ot of p.o-
portion to the population and acea
causes heart-burning in other areas,
while there is a comparativ:ly sirall
return on the investment made. The
remedy les in special subsidies from
the Centre ear-marked for those
areas. This money should bz not only
ear-marked for specific areas but
should be for specific purposes and
for the benefit of those areas.

I regret to say that I have noticed
that officers posted to the border
areas treat themselves as having heen
penalised. There may be some
exceptions to this. Therefore, I would
suggest that officers of the Indian
Frontier Political Service formed for
adminjstering the NEFA and Naga
areas should be posted to these areas,
and the d'strict officers should be
asked to tour those areas and con.e
into contact with the people there.
My impression is that they do not
tour as frequently as was thought
essential even in the British times.

Ever since the Chinese activities on
the border started, I have been think-
ing as to what precisely they have
in mind. I am neither a politician
nor an expert, but a man from the
border areas having a stake in what
is happening there. Personally, I
think the Chinese game is to deprive
us of the security which the
H malayas provide us and to placc
themselves in a position of vantage
which will be a permanent threat to
our security.

NOVEMBER 26, 1959
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Anyway, 1 was glad to hear the
Prime Minister say yesterday that he
was trying, in the first place, to
settle things by peace. 1 appreciate
this line of his, for after all, war has
its horrors, and possibly many of us
may not be able to imagine those
horrors. I pray God that he becomes
successful through these  peaceful
means. But the Prime Minister has
also said—and I think everyone of us
will agree with him when he says it—
that India is not going to stand any
aggression. I am certain that Gov-
ernment are taking all matters into
consideration. There is no need to
think that nothing is being done by
Government. After all these are mat-
ters which cannot be clearly exposed
fn public in the interest of the coun-

try.
Mr. Speaker: Shri A. M. Taria.

Raja Mahendra Pratap: 1 do not
want to catch your eye, but if your
eves catch me better.

Mr. Speaker: My eye always catches
the hon. Member.
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Sl P. ©C. Berooah (Sihsagar): Mr.
Speaker, Sir, 1 venture to take part
i this debate because I and the people
o my State, Assam are vitally con-
dedted with this problem. I have
Béen reguesting the Government to
#¥é a serious thought to this ques-
Siohk even on some earlier occasioms,
:'ﬂr with reference to the Indo-

istan borders and the disruptive
d@igvitien of the Naga hostiles.

Q¢ the 9,000 miles of frontier tha)
indis hag got to maintain, nearly one-
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third of it goes to the account of
Assam alone. Bounded on the north
by T.bet or China, on the east by
Burma and on the south and west by
Pak stan, her entire boundary is a
frontier except for a small stretch of
land, measuring about 40 miles,
through which Assam today is keep-
ing connection with the rest of India.
As such, Assam’s importance from the
defence point of view needs no
emphasis.

The constituency which I come from
is eont guous fo the Subansiri &vi-.
sion of the WNorth East Frontier
Agency in which lies the now famous
Longju, fthe little vilage. The Chinese-
are reported to be strengthening their
occupation forces at Longju and are
consolidating their posit on by build-
ing a new road from Longju to tireir
base in the Tibetan plateau only 1§
miles from Longju. They have also
bridged a river which runs across
this road about a mile north of
Longju. .

1 do not want to take the tme of
this House by repeat ng the v'o.ations
which the Chinese have committed on
our borders and the many incursions
that have been made into our terri-
tory. But, in spite of all this, I would
like to make it clear that ths ques-
tion of Sino-Ind an relations should
be viewed in a dispassionate and
realistic manner. Whatever we decide
to do in this matter must be guided
by our man objective, the adherence
to the policy of non-alignment, the
greatest g ft our Prme Minister has
given to the nation. It is not an
idealistic policy as is supposed by
some people. It i3 a policy whch is
feasible and practicable in the present
circumstances and .n the foreseeabls
future.

The question of the safety and
security of our borders, whether
related to Pakistan border or to the
Chinese border, must be dealt with
in its true perspective. For instance,
the Pak stan authorities are in 3
reasonable frame of mind just at the
moment. But it does not mean that
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wte should be less v gilant in regard
to our Indo-Pakistan border. Pro-
téction of our frontiers is our national
duty and it should be discharged
ceaselessly. Similarly, if the Chinese
Government is adopting a Thostile
attitude towards our country, it
should not be taken to mean that we
should be vgilant in regard to the
safety of our borders only now and
do nothing later on. As a matter of
Iact, the safety of the border is a
permanent obligation of any Govern-
ment that may be there. Hence I
would request the Government to
split up th s question into two parts:
Firstly, the immediate steps that are
required to be taken for meeting the
challenge of the Chinese aggression
and secondly, the long-term arrange-
ments that should be made for the
protect.on of our borders as a whole.

As for the immediate steps, much
would depend on the attitude of the
Chinese Government to the proposals
made by our Prime Min.ster. But
all the same, the initiative remains in
our hands and we should meanwhile
remain prepared for the worst that
may happen in the immediate future.
India is a peace-loving country, but
it is also a land of patriots, who
would not hesitate to lay down their
lives for the safety of their mother-
land. So, we hope that better
counsels would prevail on the Chinese
Premier and he would accept the path
of peace as suggested by our Prime
Min ster,

As for the long-term steps for the
protection of our borders, it may be
suggested that an efficient machinery
to keep contact with the border areas
be set up, communications to and
from the borders improved, roads and
bridges constructed, railways right up
to the foot-hills extended, air-flelds
and air-str'ps built, miltary forces

armed with the modern weapons, ,

Territorial Army, NCC and ACC
units enlarged, proper facilities for
developing the economy of the people
living in the border areas offered and
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last but not the least, strict vdm
kept o those having extra-fuiris

allegiance and combing out thase who
want to break our national soHdarity.

I would also like to say that ws
should not rest content mersly with
expressihg sat sfaction at the steps
taken by the Government and remain
unconcerned. We have to strengthea
the hands of our Government We
have to make our Pr.me Minister feel
that the country is behind him and
is prepared to stake everything for
the step he may choose to take.

1 also feel that we are a bit tou
much repeating that we are #&he
originators of Panchsheel, we are
wedded to non-violence, we ghall not
go to war, etc. . Who in the world
today does not know that we are not
30?7 Yes; we are opposed to 'war,
above all with a country like China,
with whom we were in friendship for
the Jast two thousand years. But too
much repetition of these principles, I
am afraid, may be misconstrued by
others as our cowardice.

We give our whole-hearted support
for what the Government under the
dynamic personality of our Prime
Minister have done so far in this
matter. But, Sr, 1 shall be failing
in my duty if 1 do not mention abous
the doubt and the distress which the
people, particularly those in my part
of country, are feeling in one matter,
viz.,, the question of our declaring
China’s suzerainty over Tibet, which
we feel hag brought all these troubles
for us. I the early hstory is gone
into, it will be found that in 741 A
China used to pay tribute to Tibet,
In 1244, Tibet was ruled completely
independent of China. Of course,
there were occas ons when supremacy
was exercsed over ome anolhey
amongst the Mongolians, Mancha-
risns, Tibetans and the Chinese #t
different times. Though Tibet wme
long [-»2 from Chinese dominakion
the rising of the communist Govern-
ment in China, reversed the s'tuation.
The Tibetans fearing the expansisilit
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urge of Ching, wanted to wend
missiong to England, America, India
and Nepal. This the Tibetans could
not do for fear of the Chinese. The
Indian Government advised the
Tibetan Government to send their
misgion to Peking. The day the
Tibetan mission left for Peking, the
Chinese liberation army marched into
Tibet.

In November, 1849, our Prime
Minister declared in a Press Confer-
ence in England that India recognises
Chinese suzerainty om Tibet. Two
days after, the Chinese Government
declared the liberation of Tibet by
1050. So, the liberation of Tibet has
taken place and we have seen the
suzerainty in action in the killing of
80,000 Lamas, indoctrination and
naming Lord Budha as a reactionary.
Having brought ‘all quiet in Tibetan
front', the Chinese are now indulgiog
in violation of the Indian border. I
may be permitted to mention here,
Sir, that the then Chairman Mao Tse
Tung, in one of his communications to
Shri Ranadive, the then Secretary of
the Communist Party of India, wrote
that the Chinese liberation forces are
always ready to liberate the people
of India. This was in the year 1948,
and now in the year 1859 we have
seen what is going on in our
Himalaya borders.

Concluding my speech, I would like
to state that we know Chinese are a
great mation of 600 million of people
against ours of 400 million. They
bave an army of 2‘68 million against
ours of ‘4 million; of course, I stand
to be corrected. Chinese are, there-
fore, militarily superior to us. But,
Bir, as our Prime Minister has said
on many occasions, in these days of
scientific warfare and nuclear
weapons, supremacy in number will
not matter. If in going to defend
our borders we are to get ourselves
involved in a war with China, let
us not fall back, though we know very
wall that such a war at the present
moment will not be confined ts China
and India alope; it will be & global
waz, and a global war of today means

I (Ai) LSD-T,
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destruction of the world. But, then,
it will yield place to the birth of a
new world. Then where is the fear?
We will all die together, and that
will be dying for truth, dying for
non-violence and dying for Panch-
sheel.

With these words I want to express
my feeling and that of the people of
my constituency and thereby I want
to strengthen the hands of our Prime
Minister. Let him go ahead in the
path he has laid and principles he
has followed, with the great teachings
that he has received from his great
Guru in mind, fearlessly and force-
fully, not only until there is peace in
the Himalayan region but also in the
world at large. Victory will be ours.
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¥ WY §F a<g W IS F, TF W
T Ag & tfa¥z & faure =@ awan
X &, 3% faq & g0 # g8 T
R A U G ) Gl Ll
drarc @t 3, Wi I A qAnaf
HA FT A4T AT &1 KW ATEX K
SR HA WEET A ®EAT Agar
fe % ITT WA 1 TN N I
wr9e 2, g wwdataee §, farrcandy
2 g faemart Aify aff ¢
o1 gw I farandy Afy v waA
At xAwr g AfT & wga @
Z & xq go wgra w A gae A
& wn o fefafaz v & dicgaw
Tt ¥ fog ¥ wadra w4 & foxg
& g1 g & e e Arerefer w farenre
Wt QT nfgg, sww fx e oY wyn
wfgq | wa warve qf dev Qv §
fr oy &7 fgqg woC ¥ W X
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i ¢ fr aoir § g wig fe
fowwer wfed ¥ e @y §, e e
g g # vy gk fF oy ¢ s
&7 oy polt TEG WY TN QT L,
o &Y ® & iy 39 97 gELAET o
© e s & of7 goRedy 9 77,
thge v fr 31 w3 Nt o
fosarx ¢ feqe &, S g xEwaT
g, IEer I§ Aife 7 zerarn o |
fowre cxow @, & I oo W T
faervar g €1 foswm oY T
w1 wq&r fegr ang, mg ag A &
f g F A g v wd fag
B AW q Y wwrk e v T, W@
v e § 0 AR W ag feer
g A gewr g A ¥ aw a7 W
ATy ot it Frnd F, IAF A F oA
gAfaa w7 qv fE |y g IEY
orar #t T w2 § ow w5 deneT
Tar g e 1 W X o AR
™ A Fgr wngy & B deirgw T
® ATy 0% ¥ WA T
1 gl e ¥ TR & IR
Y 7 &, ATy WAt aCwTT Wy At

§ I T T g, W 9w wWa -

o o § o ww wrae A 9
aft grae ¥ gw IX WY wF | wwfag
& s wgar § e AwT ¥ a9
g ircy faares® | Fersaer o wromdy
& fog wore 7 &1 ) g § -
o ¥ yicg o g waw fag of darc
g fe ot wraedrae e dama &, awi
¥ Rt oy werlt §, o ¥ ww W
fid W fwedr gonod, frw W
gegfe, fea o e, freer thogre
fpgemr & a9 o ger ¢ SwW
@ Temiv ¥, gaer gw o w2 oix
W 5 Jo gff v ver ot &
afes ot 2@ §, wgrgy fow g
™ et & win wor $it wmenk

AGRAHAYANA 8 1881 (SAKA)
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WA aff ¥ g5 waow g aff
t B gv @ wodl BT dam @
gt gw ek spe ¥ A AT
g fe s g fag gitvee S
Qfr, I8 gart Tw ®Y WK aTA T
o gEr qes feasr geT qow
¢ o R § feia fawr g

@ dad ¥ a o wgd € fwogw
AT Taadta FrxAral ®r e wwar
w9 Wiead 9w &, ¥ g% FgAw
T g 7y o s e A vl
Jfwq aTe "9 ¥ AT W AT TEE
t fr 3w & & a<g wr ATy 91X
firqr og frqd ¥ 7 Fewrg a1 A,
formd & &are o wad W e
v & fa, audft wrandy ¢ wr '@
* frg) ox age wramEw 30 X®
ared # wgA wgan § fe k@ don W
o a7 v & fou gw Ay ¥ w§
W § wawan § fw wror at ot w1 vt
7 ot § ¥ v & fag dare g wmg
o wfRge It wET w3 I YEw
fare dare w<ar g, st €T 0w
w o & foe aOaT yasr At e |

TR YA wAT wgRw e §
fe wg wredfafer ofar 8, @Y
e A §, SN wrwrlr T §
W wg ff 'e g wa WAt
T ¥ qwar sqTfi X ® wifEw w7
@ Bfwr gz ¥z *T fr g wa-

§ e g Wit fafewr fife aomb
gttt F off wgw fe 6t Wt
® &l 11 ¥ nfeR v @ wme
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[#r asrorsr fag]
Hd F 9T 39 A9 F1 gA &L
ATA-TATZAAS & o7 TifAer @ Sgay
A & ATIIFaT AE T IgH
AR FITT T H AGRGFTAT |
A wiad faTr F49 FT ATIRIEAT
3 foa wradr savel Fr qra«r fGrar
ST &%, A6 [GATH TS T ST dF,
qIAT TEEIAT FI AT FI OFAR TG
R | W W IT TLE B AT U
FAT TA7 Fgegeara F7 wrSwrdr Hr @A
ERTr =17 feegeara #1 wromdl 7
Tg @t A faea | aifea <g |

SY ATRAAY : TeaE WIIEA, IAL
q@T 9T FAT ARNT F GALTET
3 A A wEwE 9T gl T 2
e § % 3§ 6% F fqusr
& fag s gozwnT § fasre g
ST qF 47 & &% Fq 07 947 i
T WIS qIT A FF AT I1T F47 FAT
¥ TH F3T T FIC AW H A1 UEF TFHAT
ERERARCURIIEEE R C e (il
qgdr &1 3 ¥ 1% a9 dar adf 2
I UET GFE FT A TE F AT
% f9T ST wear war g

ST 5T qEaeT § GLFL 4 ST
FAMR qad< §, WATs 797 &, 93
gH A9ET 3 F WA @1 AR T
TI0T qAT AT X ;A FEUw R oI
HIAG! & WL 9T 98 I 7 GWA 0
eI UG 9% FaEiF AT F
faT ITIRT FTAT 180 &

FT 7317 AT F3T Iy w1 9
HIZS F IS F 9 FeE(q GEHT A IA
¥ FELEET F ATGT FYog0AT a9 Wy
SHE HAT ST w0 o=mwdy fEarogn
IH TAT A1 IEAT A W F9S
TG T | I AT AL AT GAAA
3% a7 1 A/ gardy AT r=AT W BF
2 AR 95 il ¥ w1q 99 9% AR

NOVEMBER 26, 1959 India-China Relations 2040

FLA4T Afgr 1 gAT WA XA
T FRT THR B0 FATE T AT
far &f wegiaesi F Zat T AT
amar 41 5 gw wdffadr § fasx
FXA & | Bl ga12 qraq w2 7 gara
FEAT T FXT § ARIT T GHE 4T,
FHAY ATTT & HTAIT FI GATH gH
I HFE & (983 @3 T AT FiAl
HOHAT F FILA AT T I 6 &
TAMA 50 HITT F ATAT A FL AT
gT &

STT HAT 50 7 F47 § % g9 oF
HIAAT § CF 74T T FIAAT A5 )
qd 7HNg § 5 59 g7 OF HraT
F AT KT FITT @ § a7 98 0T
BUWd &1 H a8 ¥9a w0 § v a8
FA FAT ATGT &1 TC | F47 FH(AT

Al qAFENA A€ ¢ F faega
AT AEN FAT

A anaqd : qE A ATIHC A
g & & =g arog 78 g e
gq =igd fF ot wa garw gl
g 39 9T =17 fa=re #:¥ )

gqm 47 S T ¥4 & oag @
95 #1 UL AEAT qEd § | 9
Hqag @ 3w Aea § | qA S UF
fasma g\ o =% ga-arg &7 9F
\» ATFIL FT ATHT WX IS0 sta1a fagqm
TET 4% FAFL B AT Q% AGFC T &Y
ATEH TAT F1 A5F ATLET g8 | 9L T8
dqg &0 faa= stmar =g 4 Ao
AMHUA-ATE F GAET & 4L & Jv 98
T I T AR AATIFT 91 TR
IT% AEUET [ F FLA &7 faq a7
I ST [T & G A6 QAT $7 455
F Fror A/ A faa g s S gwar
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411 39 fam 919 gua wesiidaE qiaa
Ha fFT @1 wam w47 wEiay F Fer
W g A faut 8, sta 4g g s
e fa=e gt s wwr fRge &

fo& max & e &y gy fam =T
qaE wA F gaEt ® e wma
F Faax fagr soar ar Ay 9T
T HAT ST AT FAieetafed T
TET § ITH © Ty T AT | AT
TE GETL L&, g dray & fqarg o
T & 9% a« 347 7@y & & gl @
au &, gz afadi T oy &, T ¥ ag g,
AW & q¥ §, A AAT FT AC fGX F
I T T BIS qaTA Far TG0 v |
| 29 A GUFT & IH A FT qAET
g2 1 T AT S g5 e 93
T 3q W R R % gW aa aF A3 A
R T S a5 e A aw Ay
HIHAT FAT & | T A FHHT AT
qudT fFar 1 F=E wAC ST T ug
+ft wgr & BF s &7 a1 @ awdr
& WX 98 1T HIZ AT & a8 § ar
B gFdr &, ard @Ay w S¢ A ¥
faame &1 faay 7&t awmn s wFar |
TEFT AT W T & W@fEA qE
faa g 5 gam 597 St F S a2
fazdr faet § su# o fagra & 9@
AT g TAX FC AA W § | A
I m fagr § & s SFT dmng
T T ¥ g2 g a1 g9 AT AT
AT § oo et wdf Wt 1 gEr
AT FTAT WO | woAr uft ¥ ogw
WA HIEHT 97 4 A ¢ T 43 A
FTAHAT AE FF 7 (A€ Faa
Wrg? # wwaAar g F g s aw
& T &I e g9 & f@ars g |
ST T & fasg AT gEar S A
&1 woaTs T v fee At wr gk
1T GET Az FLA & fax = a0
Fepar ST oEFaT | AW & HeEAT F 1A

AGRAHAYANA 5, 1881 (SAKA)
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OF AT fRarg I E | 9 T IE
FAX g T ALY ZveAT o7 s | A
F1 wrwra fasareardy &1 wF 9=
e A grew WA 7 W w0
qET FT A5F 7 Fay fF A 7 TR
Rooo W%g‘fﬁﬁ_ﬁ[‘m%wqﬁl
dfFa gme guw gAY F27 & B A
e ¥ femeadr wr g1 foa
ata % fazama frr Sy ow W F
T AT | AT & Fgr gar g o
f79 719 8 gaX 3,000 ad ¥ wicghas
qra o ag HrT 9T T, g A
AT g1 47, For S F1 gy STRAF
g WA qF FT F2;A A FT T A
7 S Fi Fegfaeet 7 aor w2 faur
wer & gram AR wifwn w3 4
forat v o=2w & &, 98 S 7T T
I I 19 &1 f5a7 950 F FI| TF
T A @30, ATy T aw
& Freameardr S war &1 fagd At
§ < ¥ oot drar Brat a7 & 5w
7 g8 forare e anfed 1 i wgf
289¢ TF FIH 9T Y FLAT 97 ATH
FY T T AT Frary aF aver A )
qg <A T IO TAT AT WL TG T 2 |
ST ot gitwear ar a8 fafFuair o= w=r
2| zax wnifer ao wfma &
a51 & | gdgrr fGsa o . #v
aaarfl gy 1 T g1 Tw e | A
T TAT 3 AT FAA 9 ATG A A
%, freg wafeur, o amben, #7y,
taes, fafwain qur fasaa #1 R @
Tt #rer qfy ax S F w7 ARHR
star frt €1 W SEAY 93 3 WA
1 ¥e Zame @ we 4T w A

ww QUOrHt arar A 4g  GAGAT
o wgeiEaea fEar & 5 <A ug
TR X @ &, 7w e {9 & g
1 gAY § e g, e, e,
Jorer #Ye wrEw 9| & g It
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[ mowg
g ez § fr afc o wie sy
% i B TreRIToNs wrdangEt oy
o sfy Fere et fagri oY e o
w1 wgrar fivdm o gardr gean g
& gy w@d

T A ofr F e avet ¥ e
W spfedm 7 o gt
faxr € ww wark § Wk Ay wafre
iR & fag wavr & wr€ Sy O g 9w
W 29T | F 97 ¥ quAT Tngen
et aawant sga
w=r g ? ol wew @ owm ¥
ford satn & sk o oY & 70 wGFre
ra¥fag e T  gw W
frodg #A 1 ? Wl w7 wror At
Tz e Y § 1 7g w0 fr ag
wifre wrm § o dfw, qo W€ 9
. W iy afY |

14 hre

LERLCEL It ALl f §
# ¥ 99 ¥ ¢@ T@ w7 IO WAy A
wiferer # § For wei oy T A R
ragerd) R Ie firn g fw
o 1+ W Ay ¥ el Y g
# @ 'y § @ w1 wer {5 Ag
18xE W v ¥ g @ @
SreT et B fed g OF At ST
fiwnwgm |\ sud fewr §
China wil not be so foolish as to
antagonise the United States im the
east and again to antagonise India in
the west...,.... We cannot have two

sentres of attention, nor can we take
frisnds for foe. This is our State

o ¥ ug ARt vy fe aife orewe &
fievwr & firg 1 witfer s & Qoo
w3y Yr ¥ feww ¥ fad, qify
. WwRes § AT WY ofrr oy wafy ¥
feg 1+ o & fod W # wify
worfifer o o fgmr & 1 wilfe
Tt T T FwAr aff W €@ o
W ¥ farr wwa £ e @& oY
"Rt @ wifer we g § fe witf
wTea N9t g af) wy wwar o fod
W g §e Gd e, wy 3R
UL WY arr & X wa wA W ¥
qEAT g fF i gy wrea X R
€ ft w AT, AT W
frorys wwc 87 3 ¥ faa Forar
TF waET ST W X & QY &
TEA N deMmw & &R e,
AUt %1 AT ®TRG, S6 €T F §
I a1 fr gw foemrn & AT F wAw
7 ¥ war foswa &7 wandt W R
RAE T o g g AR A
A www fe W fream Y ofw gt &
ok @t oY deg o 3w e am’t WK
FATR ST %1€ w6 Al WA | WX
g cfrgre ® dw w3 fear o
UTSHY & GTHA VeA IFA § ATREE
1w frzdy aft §, e N ag amer 0
g faaw & farm wr yg qfons
= 5 e gardy drad o ® o
ey & o ot § 1 W ® oW
sty gy & fram we ot W Ay
worgrey feww e F A @A & fad
fifwg a7 & ¥ T g §
i ae % 3w e & fg
N wragre fiew wr g §, weeRT
wage femr @ o §, WOTAAE
sy fexn oy gy £, 7y O w1 o
% wfiy frar Wy v fewrar §7 QW
WIC ot v W o ¥ oy wrldw ¥
wrraTe ¥ wwelt o Wiy ot T § @Y
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A AW AF fead & gAY TH
FITTT G4+ F1 fq7 T F2E F7 39 77
AT AT A FTTET R | AZ 3T A1 I
afcams 2 BF ra zare arg G41 787
Tiga | # fqgza s oz 9%
T WAAT F99 F fHq 29 79 9% T
Freafa®ar 1 qaaar wifgg | FAE
AT WAL F 3y T, 84 FT FIA
Fra=T faarg | wraor FvF gg FaT 47
% w17 wa #r SFar w41 Feglaez
ar S a1 WA WA G4 T ) adr
ard | 9T T A gar & 1 A+
QAT FIA AET & 1 FAIL ATHA AT
AT FT®T GITE | FHIL AW AT
st sfrem & straw &, seEla sfaema
faar 2, azsfmm aar g g 7% =
Hq arar sfagra Mwa & @19 39 F0
Ieqd ®OM | Afwq T FETadr
? F03F TN TFEAEATZA AHT ZATE 7
FT EH TF AT FT TAT IH 1A T3 ALY
O FET T 7 F0 FH OATAT ATAT AT
TAT AT qEqT 7EY FT AFT 77 qHA
18 &% & q1q Fgar azan g fF oaw
T AATAAET F FH fagr 1 gH A HIAT
AfFT 9% ATET FIA F g A9 AT
fraar o sy wdmr fear A7 =@
ZH fA2ra FT ATHAT FIAT 7Y LT |

TA W, HWIF FHIL AT
|41 F wiaor faa &1 gRar q4r ud
afer & foa %0 Zfaem a3gqas 2,
fora &1 qd A A= wafasF g |
A7 FAaT 9 g & M A FIg I F
I HTHTE WG § | TAAT F T8 FAET
F ACE FF 3T E AT A JAAA Z
¥ 79 faq 3 gamT 997 F AT T F
AT YZF F1 A1 1 721 37 & Fraifeaq
&l FT qFF | wafaw &= fraa 0@
el w1 "eaw fagr 9w 7 oF fafe=x
T FEr | IRA FT F oWRT A9
WAT T 796 FAT(F TgT 97 T@AT AL

AGRAHAYANA 5, 1881 (SAKA)
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HIfdr F AT Adl 2, a7 §47 29T
faq afaF afi 2 1 w7 a2 au=Ay 2
faF aST FA7 &1 vaTr AqfqF 2 ar 5w
I FAT FT FATAT  FAT AT A8 AT
31 AAfaw & AHAT T | wAT
grr 947 w15 0F = & 1 a9 4
vaqr FAfas auAd § 91 7 qa9aar g
fe 2o ot geenr & fa Axe &1 ww
a9q9 97 I8 wdfaF qawaAy g a1 e
I8 AT WAT F 9% F FJETIA T AW
AT AT 79T | afenfa g iz
AT AMAF AT FT FH AT 1T A
AT AT | AS1 AT 7T F1E HAfAF
F AL | TT FIHA gL HrATAT
T WEEET TET @ a9 35T A qET qAT A
AT HAfAF FH F AT AT AT
AT TH & 0T E

TF aTd | ATT FEAT LAl £ |
FA7T FAT AV 9 FaT fF F1 A F1T &
T AIF FEY T | F AT wAT F
UF g3 YFAT ATGAT 41, FIAT HeqL
21T, JIT 7 IAAT ALV Y | H 9%
azg a1 5 o f s @ar & Jaw
fa4aT & ANTTT ¥ HIT T 49T A0
AT AT gAY f7 A v w1 S F
ZEAAT § 9§ 9937 39 AT, F47 qE AT
78 & 5 39 fa e 1 gy T &
OF FAA A AT FL LA AT ATH 77
39 Y Pasta & fod ga wraqE A4y 7

TEA WEIRA, WA I FHA F
faeT® HZ & | 41341 & q1 969F q
g ag smawr ¢ fF geac /4 gard
feda §1aq q w79 qf7 fAesr v@q ama
TR FATX FL TR 8 | Tg AT HqTHT
2 f gar w47 QT qardy #3 wE
&4 T AT Ag€ A3 9T AL EW a7
w97 fagaed WHAC & WTT 9T 9T A
a1 9T FeAr FT AT | g1 gFar g fF
o ATHET AT &1 AL F AZAT (F a7
T fawar, (g ag wwiwr g @&
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[sfr amend)

Wi gAr e wf qq e W oAy
wged. 7 ug fe AW wft oo ad
XA E | W wgd § fF I I
qF, AT AE AT T § W LT AT 61
ﬁrtmwrﬂ-ﬂwfhizl g A %
Fraxex mfer afi § & 9o xq R
ax faRel wrwaor F w1 & €9 @@ 6
rrsgwar § e grar gy oF aafe
& gt & gHr g A A K oo
T ag ¥ gAY ¥ 0T § W AT AR
Fq a7 ¥ 3T afwe FA & fav
S & gF | gg FW ATL IFA04
T AN AZ FCAET 1 T W FAT
§ & wavr s sufema fora €1 ag
& figar ¥ AT o AT A T

2047

o faaz § fodg #fa &1 5=
ot wy ey mar 1 & A gaEar
e g I 2T & & fodt & fqy a7 A
T oz qa@ AT AT F qA 3 o
TS AT FATQ AT I qUFAT FY @ €
74 fadar Afer 7 $1€ a97 avw =4
g wgiee I w1 gewt aa
g g7 7 B 5@ A F agwa g e
& fodr 1z ¥ sfr mfvm @
aifge 1wt 9t w7 AW F T
wofag famr f& wafee orff R
ffema gz § wfm 5@ geew
miferr w0 7 g o) fedt
a7 gt faga Aifq & fagrdr @&
Y THE FAA IR TI4F J7 7§ A
Ty AT gvdw RE W NgA 9
oA T &1 § 1w a6
ez T 37 rgar § o w1 fadwftar
=fer a3 aff o fe v felt
¥ a1 Tam o 1 g gk 2w ¥ figw
q i 81 9z e arew wAE &
forars & fis g PedY e & faw o,
it @ afw ager & o W
mmmm«wml

NOVEMBER 28, 1980

o ol oo wawre gef, i
Wi § oY 47 woft  oefar ¥
BTN I T W AT §r W sl
oo & g agar g vafeg @t
feft & dfrw qsaraT sTF W S
frdaradi Qrar 1w fedt e § e
g1 ta ) o€ wragwar 7y § 1 AfsA
& fedy e F arfaer @ ar A €, vt
77 & oF fare saw ar o dmw
AT XAA FA § £ A ©7 XA
It | 3w ¥ wTarHIET ¥
WIAT FTAT ¢ e @ wrwae B wern
T W TAFT garT & fe afier gey
® o, s7 we afe A g a2
®Y afex #1 v.gar7 fear arg ok g4
qA §f 3% wTEM s A @ AW
qr T, TAT I WG WTHAT w7
AEAET §I7 § g grar wwfgy @t

| TR & §rAT geq 297 & fg i

I UL

gr AT & fe swiasfi N Fgw
qAqT g1 | AU 2w gy wngar § o
qAHZT FT I ¥WA T A AAr o
A g wrew wEgTA WY T DA
arfyge, 2o & far €1 war Hifr arfyg
q wq ff fF ¥ s s e e
ezt s ga-amE 7 ITE Rt Ay
&1 T feq @Y GIET W OHEI
ag 3% gEAl W of awg § W
CaF Y sft Fgw oft &Y ofr or § withe
FxA 5Ar o 7 T7 wwx T qywgrw
for e 2y P o ofrere At win
afer vy i wwdft fY ) e
FAY %Y qg der § Wi wre g wer el
g aft & woer vy it 1 @A
ZRTE GRrAT BT A JTAT AW W4T e |
s Wi 7y Wy st fe g gErt

garal WY Y wvdr, Yy e ot

wtet & Y ey gw o gt ot v Atk

whuh&um-fu wwﬁgﬁr#
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qTHTH ¥ R w3y wigh § i gafay
% W § ¥ 1A AN Y eqer
e & 1wy XU faagy
L '

Shri H. N. Mukerjee (Calcutta—
Central): Mr. Speaker, during the last
74 years I have often panticipdted in
dedates on foreign poliey but I ecan-
not recall one occasion when a graver
responsibility had been “cast on this
House. I say this because we have
Just listened to two very vehement-
ly eloquent but completely misdirect-
#d speeches on the subject under dis-
<ussion.

Shri Nath Pai: We shall now hear
a third one.

Bhri H. N. Mukerjee: As far as we
are concerned, we have already ex-
pressed  ourselves in agreement
generally and basically with the Prime
Minister's foreign policy. The policy
of non-alignment and co-existence
which in the name of Panchsheel is
redolent of India’s history has won
the plaudits of the world. I feel it
is necessary on an occasion like this
to reiterate it in this House because
openly and even more, in varying dis-
guises, voices have been raised here
in Parliament and outside in the
country asking not only for a rc-ap-
praisal of our foreign policy but for
a basic change over in that policy.
There is no getting away from it if
we read the amendments of which
notices have been given and which
have been moved. Many of them seek
to reverse the independent foreign
policy of the Prime Minister and the
principles of the Panchsheel and some
of them, whom my old-time friend

(Interruptions). That
» reported in the papers. T am not
‘saying anything about - Shri Maseni.
Al Bt § sty §s that he would re-

AGRAHAYANA 5, 1881 (SAKA)
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i nave nated to see here and out-
side the petty-minded man-hunt
which has been conducted against the
Defence Minister of this country. I
have had occasion from time to time
to express myself 1n disagreement
with the Defence Minister. I recall
even having said that I am not perti-
cularly fervent admirer of the Defence
Minister. But today, when he spoke
and made an uncommonly capable
speech, I think he injected a great
deal of sanity and seriousness into the
discussion which has led into waya
which I can only regret as extremely
deplorable, by some people for whom
I still have a modicum of respect.
More than this man-hunt against the
Defence Minister 1 have detested the
not so courageous but perhaps more
pernicious attack on the Prime Minis-
ter himself, I know the Prime Minis-
ter can look =after himeslf, but we
ought to have our say in regard to
this matter.

I noticed in the Eastern Economist,
a very influential journal, of the 20th
November, the first editorial leader
entitled “Jawaharlal Nehru®”. 1 am
quoting the words. This is what it
says:

“Since the Prime Minister has
been g0 wrong on China and so
reluctant to share his judgments
and choose advisers outside his
own immediate circle, the belief
has grown that he is no longer
capable of taking, what is con-
veniently left undefined as a
strong line against China or a
radically new line go far as
foreign policy is concerned. Like
every great man of our time he
is in fact heavily handicapped by
his own past”. -

That is a very recondite observation
of the Eastern Economist.

This kind of propaganda has gone
so far that I find in the Econowsit
Weekly of Bombay, a very respome
ble journal which is by ' no meams
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aympathetic to Communism, e special
article from which I quote. It is
dated 14th November. This is what
it says:

“Why this clamour for Nehru's
overthrow? One can understand
a District President of the Jan
Sangh calling upon the Prime
Migister to carry out military
- operations against the Chinese im-
mediately or even to declare =
war on China. But responsible
leaders of the Opposition should
not allow anger to get the better
of reason”.

I have listened, and I have had the
mortification of having listened, to the
speeches made on the floor of this
House which really say good-bye to
all reason.

As the lesder of our party, Shri
Dange, gaid yesterday, we welcome
proposals which have been made
the Prime Minister in his latest
to Premier Chou En-lai of

The Prime Minister has laid
an approach that is reasonable
ourable, and it is aimed above
the avoidance of war and the
psychosis which is being
exploited by certain elements
the country.

9§

e

The test of & policy, particularly the
policy of the Prime Minister in re-
gard to foreign affairs, is in times such
as these. There is no doubt that
India-China relations Rave received a

[Sbri H..N. Mukerjee]

Pakistan had transgressed repeatsdly
and seriously into Indisn terrtory,
there was a demiand for military
action. In spite of our, I mean the
Communist party's detestation of
Pakistan's membership of the western
war bloc we raised our voice most
emphatically ageinst it and we were
of course slandered in the usual way
as agents of Pakistain. The Prime
Minister happily took ¥ very correct
and reasonable view and in spite of
the recurring pinpricksT&la pursued
a8 dignified and, in the end, as far as,
we can see up to now, a largely suc-
cessful pelicy in regard to this matter,

Surely the lessons to be drawn
from these incidenta which continued
for a very long time and which have
not been liquidated have to be applied
as far as our relations with China wre
concerned. Much more stridently and
dangerously now on this question has
right reaction, assisted by all manner
of people—we find representatives
here as well as outside—raised f{ta
fead at this present moment.

Acharys Kripalani spoXe yesterday.
Shri M. R. Masani and his Swatam-~
rists on their own, I' am afraid, are
of very little account: - But Acharys
Kripalani who still his 4 certain fol-
lowing I expect in this convtr¥, ..

Shri Nath Pal: It is a substantial
following (Interruption).

Shri H. N. Mukerjos: He said thad

the Prime Minister Yollows a policy
of appeasement, an ugly word which
we should pronounce after a great
deal of very careful thought He said
that the Prims Minister follows ‘w
policy of appessement. He said that
the latest letter of the Prime Minister
was wrong. He said that the Defence
Minister should ‘go. He msald Pakis
tan's proposal of joint defence was
welcome. He said, negotiations with
China were no good, beckuse

the
Chinese tiad never Kopt their woed.
It this is the sound diplomacy néd

NOVEMBER 30, 1900 India-China Relotions 2058’
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wisdom, which is to fall from the lips
of a person like Aclmrysa-Kripalani, 1
am very sorry; but, that is their own
businest. All this adds up and the
sum tota] is too ugly for words.

Even in the Congress ranks, 1 am
very sorry 1 have to say this, there
are dangerous symptoins.© While the
Prime Minister in his latest letter tn
Mr. Chou En-laj hag said very cleariy
and rightly:

“] am always ready to meet
and discuss with Your Excellency
the outstanding differences bet-
ween our countries and explore
avenues of friendly settlefient”,

when the Prime Minister was writing
this, the de facto leader of the Cong-
reas in my State of West Bengal, Shri
Atulya Ghosh, was making a speech
at Howrsh near Calcutta, I am
quoting from the editorial article in
Amprita Bazaar Patrika of the 24th
of this month, where there is a quota-
tion from Shri Ghosh's speech, Shri
Ghosh said:

“With China continuing ner
aggressive activities, no man of
self-respect would entertain this
proposal of a meeting between the
Prime Ministers of India and
China”.

It makes no sense, but that 13 the kind
of thing which goes on.

I can understand, if Shri Ghosh
and some of his friends who appeared
here yesterday, if they wish to have
the head of the communists ou u
charger or that sort of thing, if you
wish to do so, do it straight like Shri
Mamni or my gooed friend, Shri
Anthony; he does it. Do it straight
and go ahead with it and see the re-
sult. I the country throws us out
We go; there i3 no point in our trying
to cling to the country if the country
doea not wapt us. If you want to
Bave the heads of the communists on
a charger, proceed honestly and in a
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straighforward manner, as some of
these friends here are trying to do.

But even subterfuges work; they
have a certain effect. That is why
vesterday, I was very mortified 1o
find the Prime Minister referring to
a report, an unmitigated falsehood,
about a communist-sponsored medt-
ing and procession in Calcutfa. “The
. mrita Bazaar Patrika, the Congrass
newspaper to which I referred a little
while ago, reportied this meeting and
this procession, with this heading on
the first page:

“Jyoti Basu, (who is the leader
of the communist parfy in West
Bengal) hails last note of Nenru®,

On the seventh page, lthe speech of
Shri Jyoti Basu, the communist
leader, is reported in this Congress
newspaper. [t says:

“Shri Jyoti Basu has challeng-
ed the contention that the com-
munists were not patriotic. He
said, if—let it not happen—India
was attacked by any power, he
doubted whether those who were
clamouring for war now would
then stand by the side of the
communists to defend the
country™,

This was the speech made by the
leader of the communist party and
this is the headline in a Congress
newspaper.

Here is my friend, Shrimati Renu
Chakravartty, who said yesterday to
the Prime Minister that she was ac-
tually present at the meeting and in
the procession, and what happened
was reported in this newspaper. I
can quite wunderstand the Prime
Minister being very upset by what he
was shown as having appeared in the
Indian Express. Is it that amongst
the Prime Minister's entourage there
are people who show him the Indian
Erxpress when it contains something
damaging to the communists, but they
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do not show tWings which appear
aven in one of the leading newspapers
n the country? Y inside the Prime
Minister's entourage there is this
kind of discrimination in regard ~ to
the supply of information to the Prime
Minister, then surely it is a very bad
sign and something ought to be done
sboat it

I have heard some cheap jibes at
the patriotism of the communists.
Such jibes are vulgar, completely un-
worthy and completely useless. We
are here not for the possession of any
magic formula we have got to secure
the support of the people. We are
here because whereyver we have
waorked, we are secure in the affec-
tions of the country. You may con-
demn Calcutta as a perverse city.
But you know it is not so easy as all
that to dismiss & whole phenomenon
in our country. I have come to this
House twice after having been elect-
ed. 1 did not bask in the sunshine of
the support of the higher-up people
in Delhi or elsewhere but twice 1 got
exactly double the votes the Congress
candidate got. T am sorry, 1 have to
say this kind of thing, but reflections
on our patriotism provoked me 1
did not need such taunts to know
what [ feel, and what every Commu-
nist feels, in his bones, and that is
that we love our people, that we love
our emerald country which is crown-
ed by the Himalayas and engirdled
by the sea, and nothing that we hear
by way of slander in this House or
outside iz going to deflect us from
that patriotism. And it is because of
our being impelled by  patriotic
motives of the highest water that in
this time of crisis, when the cry has
been raised for something like a war
with China, when the cry has been
raised for a complete change and re-
wversal of the independent foreign
policy of our country, we stand by
fbe Prime Minister, whether he relish-
#9 it or not, and we say that we sup-
port him entirely, and we are going
‘S0 vote in favour of the amendment
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‘“which has' been given noiice of and

moved in this Houu by Bh.ri mm
Mr. Bnnnr' Shri A.naar Hurvmi

Raja Hﬂendn Pnhp. Hny I say
a few words? - 8o far, Mathura has
not got an opportunoty to have its
say.

Mr. Speaker: Mathura is far south
of the Himalayas,

8hri Ansar Harvani: Mr. Speaker
whenever a country is threatened with
some foreign aggression, it is cus-
tomary in every country that all the
political partics forget their domestic
differences and they unite for the
defence of the country But it has
been a pathetlic sight in this country
that when this country is threatened
with foreign aggression, the political
parties in the opposition are taking
revenge on the domestic differences.
This morning I was glad when Shri
Asoka Mehta made an appeal to the
hon. Prime Minister that he should
issue an appeal to the people to unite
and rally and to get up. But his
appeal has a different interpretation.
‘While he makes his appeal on the
floor of this House, the small proces-
sions that his party, in collaboration
with the Jan Sangh and the Swatantra
party, and in Delhi, has been taking
in Bombay, has been taking out in
other places, are photographed by the
cameraman of the United States of
America who have been showing
these things on television asd fllmx
in America to show that India is not
united behind Jawaharlai Nebru. To-
day in this House, in this atmospbere,
Shri Asoka Mehta made 2 different
type of speech. But if the speeches
of the leaders of the Jan Sangh, if
the speeches of the leaders of the PSP
outside this House, are to be belioved,
then we have to believe that our
Prime Minister is completely aleeplng.
Then we have to bélieve that our
Defence Minister is standing in front
of the various passes in Himdlayss
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with garlands in his hands to garland
the Chinese aggressor. Is that the
way to create morale in this country?
Is that the way to arouse the people,
as Shri Asoka Mehta has been asking
the Prime Minister here today? We
have seen that ever since in Nagpur
we adopted socialism as our creed,
ever since the Nagpur session in which
the Indian National Congress decid-

Shri Braj Raj Singh: Avadi. You
seem to be too distant a Congressman.

Shri Ansar Harvani: ....to imple-
ment the socialistic pattern and
socialist programme, the big business-
men in this country became jittery.
It.is a pathetic sight to read everyday
in the newspapers owned by three of
the big capitalists in this country
screaming headlines that India is
going to....

Shri Nath Pai: They contribute very
substantially to the election fund of
your party.

Shri Ansar Harvani: You also get
their contribution.

Shri Nath Pai: Some of your Mem-
bers are connected with those papers.
We never do.

Shri Feroze Gandhi: Shri Haridas .

Mundra is one of the biggest share-
holders in a publication of your party.
The shares are owned by Richardson
Cruddas, and you know.

Shri Nath Pai: I did not know that
we owned shares in Richardson
Cruddas.

Mr. Speaker: We are discussing the
defence of this country, and not LIC.

Shri Ansar Harvani: Shri Sodhani
plays host to one of the top leaders
of P.S.P. whenever he visits Delhi.

As the hon. Defence Minister point-
ed out, when there are border inci-
dents there are only two ways of
settling it, either by conquest or by
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negotiation. I will say that there ara.
three alternatives. They are either
surrender, or war or negotiation. As
long as Pandit Jawaharlal Nehru is.
the leader of this country, is there
any man or woman in the country
who would believe that he is going:
to surrender? The man, who led us
to the freedom of the country; the
man who has fought for 50 years inch
by inch the British aggressors; the
man who threw out the mighty
empire of the British from this.
country; the man who stood like a
rock against all imperial designs will
surrender to aggression against this
country?  When some of these big
capitalists and some of these big
financiers of this country used to
ridicule him that he was not going to
hobnob with Hitler and Mussolini, it
was he who in company of Shri
Krishna Menon, went and watched the
activities of the international brigade-
in Spain. When some of our capita-
lists here were supplying war
material to the forces of Mussolini,
he stood for the freedom of Abyssinia.
When during the war days many of
our hon. friends here were making
big capital, it was he who started the
cry of ‘Quit India’ and went to jail’
and many of our friends, under his
guidance, went to the gallows.

Shri Braj Raj Singh: Not to the
gallows.

Shri Ansar Harvani: Do you think
that he would surrender to the border
aggression? As long as Pandit-
Jawaharlal Nehru is our leader, as
long as he is at the head of affairs,
India can be and sure that surrender
cannot take place. As far as war is
concerned, if it is forced naturally
anybody will go to it. But no coun-
try in the world, specially in the
world of today will go to war willing-
ly. If it is forced, it is a different
thing. Therefore, the only alternative:
is negotiations and our great Prime
Minister has in his own way started
negotiations. We remember it very-
well that when he negotiated with:
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‘the PSP today. But we found that
‘through those nagotiations, Lord
‘Mountbatten came and we succeeded
in getting our freedom.

Shri Braj Raj Singh: And the par-
tition of the country! -

Shri Ansar Harvani: You helped in
it

30, when he has taken to the path
-of negotiations, it iz the duty of every
man and woman of this country to
give full support to him. If we
demonstrate to the world that we are
‘mot united, if we take out processions
-and if we hold demonstrations asking
‘for the head of the hon. Defence
‘Minister and tell people that people
in this country are not united then
negotiated terms will be very difficult
‘to get. If China is assured that India
to a man, woman and child is united
behind Pandit Jawaharlal Nehru, I
am sure Mr, Chou En-lai will sur-
‘render his claims and will accept the
«claims of our Prime Minister.

Shri Braj Raj Singh: For the
defence of the country we are all
dunited.

dfen wnrmeraw aww’ (fragd):
T A AT |

qAAT weuw wgRw, § w O
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FT g g we o ¥ R}
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Fpdad § SR, FEwAAT,
AT WX wgAAr #7 d¥y dw
o foar &1 fer o # afear
aargfr § of &, oY g o & #ar
g §, TE-NIR FI& FW WY {EAT
g §, gAET qwAT AR ¢, A0 gw
A B %7

? g7 a1 WY o530 w7 FIA
g & sqm g4 off § A s,
Y A2 FHT & AR LA, q7 -
ad A Aepfa ¥ wysT &, A 1 sfa-
&1 Wi AT § W RS w1 fow
WETT &7 TAET T § AR & HMWA,
4 ® gafga &7 a1 &1 wiEA
& sq g4t wgey § T fqafa
F3AT wrg g f AR AER IR w2
IR T F 9 AL §, 9T ¥
¥ vy ¢ afs ag 92 @7 arge
594 W g G, 7T FA & W
T A gL A gg @ { "
g:

afes 49 ae A 1 fag a=fy
I W

X 9§ a9 &N FT g a0 &
ara i

TH WA NI ATAA ST AT AT
¢, wafeg fgar s\ wfggar #1 w%0
aff ¢ ¥ &qw AT an faEee
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fe Ay fag wwar go1 g 2=ar &,
Y § A0 g wrdar g g Aty
FY EE Yoy o TTH AT WIAT &
‘¥ B gRA ww ¥ N9W W ¥
ara s “fgg gafar g gy
qforer ag gur fe afeeae &= arny
affam & famir kam gr A sq |
5 Wi s faar fn “fewy yafom ok
ok gw ¥ ga owf Wi @
gt T ww ffewms @@ O R E
270(Aj) LSD—38.
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wif FA | qur 5oy g § e P
FrggasarmE WA gz AT H
o FE ) FH FT FI707 a4 § A
gH @t =ifgd i @ ¥ owEm
#1707 78 2 & gw o 7w &< &,
Fg AT OTEA a1 NS &, gAIL AreX
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Fare wftamig agdy gEraw n”
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AT FT F WX IW F I[E IO R 7
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oy Teg oy 7 o e Y ¥ 6
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goeaal #vfd 7 o el e T
fiear e wfgd 1 Y og T
§1 Wifed 6 g GO ¥ A T
¥ IR F g, N ¥ g g A
T &, @ TR & Fed vy v
OFt wfgd | g gt R § W
79 I AT AT Y e § R T w
TER HW & | W ¥ T o] oW
o< g fe 78 T @ svw WK
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[dfer wxr arcraer “ae’]
o % Ay o ol wve ¥ s
W R g AT 7 O AT AR
YT FTH AAAT Wr WY T B A At
WNT | &N A awwy et 3 &, fawan
WA e s Y e g A
afFTR & quw & foad av @ i
whugigg gl afer s
TR & Irx I sy w1 gww w2
forar Wi 3% ¥ A graT W a@ AW
HRT FAT AT @I E | H A agreE 9%
oy & agi frr g ifas AT &
4Tt ®T qar A § | A1 qHE w7
weTae! ¥t 7E ¥ for| F g ww A
WY W W Y Gy A w1 R W
qR} ad | Ag gwaAd & 5 wreead
W | & gH arfwea reaT 4T,
FATE, L TERAT A7, Tl JHCATT ATAT
9T | W S N9 |7 T Ay e
WLATAAT FY &S @ T & 1 T
sREwagaswe) gAHaNH
NwF g fe fafraagfa g @
qgd & 3 w gregw W wrd o &
WYY B GAT 4 AG OERT W
fararz I=aT 97 A T {TEA WA A
d 4, O AN J Oy 34 ¢ XY o
¥ w@ X A gy R ad @
qifeeaT F Wi & | 9T gAn W
€ a7 4 {5 A9 w4 wAT N,
qiffa™ & q0 TAEAT w1 WA
wo wfgd | aF Fq T FT AIHSAT
WY 4T A WG A FqS § TS TR
¥ fir qw & AT 59 ¥ 9gF TANT FF
¥ faq | wmor aga v & 5 A,
arg i T TIigA, FFATAAT F T
wraeT faver & wifgd | g8 W W
%1 &uT %7 qreen v ¢ a1 ag o9
s wmamm s AT g AR
ot ¥ ww q¥ar § 6 2w & afy &Y
anrewar fii i@ @ A & | wm
it & g ok et § i g wwan
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sifeat refy & fv wYer wouy €, o7
g7 T8 gAY, §7 drwirger s
37, Wi gy 7Y £rm Y e v W
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TE TG 43 WX T AN F T 6
= TG A qUEA Qadr g 0 7
a nfeariie § wis o1 7 wis, Hfew
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gwra dran e ¥ feg lﬁmg.
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¥ for 91 quar aror @Y §
T BT ama) & faarz 3o 7 =) woa
o wrfed fie €@ WA #Y gerar owar
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qET T W, ogs 1 W az |
wferr aff & S0 & Wt F 7 wofan
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# 5t ¥ a2 v =df fo 29 Y oF
arg & 99 g% | 99 &1 o v
737 | W7 341 fed, a8 ag 1 afewr
aq &Y waq drqe wfag g w6
a1fed | W9 ¥ A w9y e 9w §
IAEY FNTL WX FY T30 FAL E
a8 ¥t e wifeq e form wfex
& amg, fom w@wr & amg ov
oz a% &7 @ F, 99 sy F arg g
o & ¥ g wfeq

©f WRT & WG F FH 6T E
Shrimati Mafida Abhmed: You gave
us hope.

Mr, Speaker: I never gave hope tn
anybody.

Raja Mahendra Pratap: I have
some important points to say.

I beg to say here that we have been
talking of peace, but we have %“een
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fighting here in the House. If wg sre
fighting here, how can we make peace
in the world? I beg 1o say that we
show to the world some very good
example of our behaviour,

Today we are discussing about
letter which the hon. Prime Minister
sent in reply to the letter which Mr.
Chou En-lai sent. I beg to bring to
the notice of the House what I wrote
to the hon. Prime Minister, Pandit
Nehru, and what he replied in this
connection.

I wrote to him sending an ‘express
leiter on  the 6th  Novembgr, as
follows:

“Hon. friend Pandit Jawaharlal
Nehruji,

I did not want o trouble you.
You do not seem to value my
opinions. But I {elt obliged this
morning reading your war-like
statement at the press conference
yesterday,

Your attitude towards China
needs complete overhauling. I beg
you in your interest and in the
interest of our country.

Chinese people are very stub-
born. Your war-like statements
will make them furious. They
will ereate more incidents. We
will find it difficult to resist their
further aggression, A situation
may develop when you may be
forced to seek Anglo-American
aid. Things will slip out of your
hands.

I am prepared to go to China to
propose a treaty smong China,
India and Japan to rend out our
overflowing population to vacant

southern island and thinly popul=
ated Africa. Believe me, it will
be a master stroke. Tibetan
problem will automatically dis-
appear.
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It you like to discuss the matter
I am-prepared to run to you at
your leisure,

Yours sincerely,
M. Pratap "

This was my letter. I am very
thankful that the hon, Prime Minister
immediately replied, and sent it by a
special courier with quite a big seal.

This is how the letter reads:

New Dethi,
November 7, 1959.

Dear Raja Sahib,

I have your letter of the 6th
November. I am sorry I am not in
agreement with you about various
policies. I do not think it will serve
any useful purpose for you to go to
China at this stage.

Yours sincerely.
Sd /JAWAHARLAL NEHRU.".

Since we are having a discussion on
the correspondence between the two
Prime Ministers, I thought it right to
bring this also to your notice,

I beg to say that neither Panchshecl
nor the declarations for peace will
establish peace in this world. Tha
only way is world federation, world
government, world army and world
court of justice, If we insist on this
programme, you will find very soon
that the world follows you. Some
people think that I am a rival to Shri
Jawaharlal Nehru. I am nothing of
the kind. The other day, that is, the
day before yesterday, in Moradabad,
there was a huge meeting of world
federation . . .,

Mr. Speaker: All that is not rele-
vant. Now, Shri Brajeswar Prasad,

Raja Mahendra Pratap: The day
before yesterday, there was a huge
meeting of world federation at Mora-
dabad, and I addressed about three
thousand people; I saii that even if
the military made me the dictator of
India, I would still insist that our Shri
Jawaharla] Nehru should remain our
Prime Minister,
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Some Hon. Members: Hear, hear.

Mr. Speaker: Now, Shri Brajeswar
Prasad.

Shri Brajeswar Prasad (Gaya): I
rise to support the motion moved and
the stand taken by the Prime Minis~
ter on the border dispute with China.

I am in favour of @ negotiated
settlement of the border dispute, for,
a war between India and China may
drag all the black and the coloured
nations into war, the consequence of
which is difficult to vitualise at the
prosent moment,

In the event of a war between India
and China, both Russia and America
may remain neutral, or Russia may
join hands with China, or both Russia
and America may join hands with
India, Russia and America cannot
fizht on opposite sides, because the
result will be the destruction of the
globe. If Russia and America remain
ncutral, both India and China will be
weakened. Then, Russia and Ame-
rica will intcrvene and divide both
India and China into two spheres of
influence.

It is wrong to think that hostilities
between India and China will come to
an end, once the Chinese are driven
out of the Aksai Chin area. Either
Indian troops will enter Peking or
Chinese troops will enter New Delhi.

A war between India and China, in
which both Russia and America are
neutral may last for a period of one
hundred years, if we are as strong as
America vis-a-vis China. There were
schools of military thought during the
time of the Korean vrar. One school
held the view that a war between
China and America will continue for
a period of one hundred years, The
second school held the view that it
will continue for a period of thirty
years. America will remain neutral,
if the Sino-Soviet Fact comes into
operation, in the event of a war bet-
ween India and China. If the Sino-
Soviet Pact comes into cperation, the
whole of the Afro-Asian land mass
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[Shri Brajeshwar Prasad]

will be divided into two spheres of
influence, Chinese and Russian.

Both India and China will be divid-
ed into two spheres of influence,
American and Russisn, if in the event
of a war between India and China,
both Russia and America join hands
with India. China will be wiped out
in no time, if this cventuality comes
to pass. But, after the subjugation of
China, the turn of India will come
next

Hence I support the Prime Minis-
ter’s stand that on our border dispuie
with China no foreign help will be
sought by us and that the methed of
peaceful negotiation will be pursued.

China wants to filll the vacuum in
South-East Asia by resurrecting the
Sino-Soviet Pact, By atlacking India,
China is strengthening those elements
in the Kremlin which are opposed to
a political settlement between Russia
and America, The Sino-Soviet Pact
will come into operation if this group
comes into power in the event of a
war between India and China. When
Mr. Herter says that neither India
nor China has approached America,
he gives a hint to China to parley
with the USA. The USA is prepared
to support Chinese claims on our
territory, if a Sino-American agree-
ment is arrived at. This is the only
inference which one can draw from
Mr. Herter’s statement that the Unit-
od States is not in a position to uphold
the stand taken by India on the
border dispute.

The inner meaniag of Mr. Herter's
statement is that in the event of &
war between India and China,
America will remain neutral America
will remain neutral because a political
seftlement between Russia and
Ameriea has been arrived at.

I am in favour of a political settle-
ment between Russia and America it
it leads to the liguidation of all
Amarican basis throughout the Afro-
Asian land mass, the liquidation of
the CENTO and the SEATO, the
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liquidation of western imperialism
from Africa, the integration of Goa
with India, the integration of the
Arab world into one political unit, the
integration of the Soviet Union with
the Afro-Asian land mess, the recog-
nition of China by the USA, the
induction of China into the Security
Council, and the integration of
Formosa with China.

I stand for a peac:ful settlement of
the border dispute because there is
identity of interests belween India
and China. The menace of white
hegemony confronts buth India and
China. A peaceful settlement of the
border dispute is inevitable because
power politics, war, armaments and
nation states have become obsolete.

China cannot launch a war against
India because here offcnsive power is
very weak. India is very strong in
her defensive power. Hence I believe
that a peaceful setitlement of the
border dispute is inevitable.

If the method of negoctiation fails,
the dispute should be referred to
arbitration by the Soviet Union, for
no other Power can be acceptable to
both and further because Russia is the
only Power which i: jnterested in the
welfare of both India and China in
equal measure.

fhe dynamics of the situation will
compel the Soviet Union to adopt an
impartial attitude towards both India
and China.

Two separate offers of a federal
union and of disarmament should be
made to China. Any rejection of the
offer of a federal union or of disarma-
ment will rally the nation states of
the whole of the Afro-Asian land
mass in general and of S. E. Asia in
particular round the banner of India.

It China accepts the offer of a
federal union or of disarmament, the
Afro-Asian land maes will §e
integrated into one pelitical unlt.
Disarmament by India and Chiaa will
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facilitate disarmament by Russia and
America, Russia can never disarm,
Anerica can never disarm, if China
does not agree to do so.

Disarmament does not mean disar-
mament

Shri Panigrahi (Puri): What is
this?

Shri Brajeswar Pramad: It means
that the defence forces should be
brought under the supervision, direc-
tion and control of the UNO, Disarma-
ment connotes the transformation of
the UNO into a World Government.

It is in this sense thai I plead for
a unilatera]l disarmamcnt by India.
Unilateral disarmament is the
culmination of the policy of Panch-
sheel.

There can never be either Russo-
American or Sino-Soviet hegemony
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over the Afro-Asian land masg if
India disarms hersell. Socialism alone
can save India from the danger of the
establishment of foreign hegemony.
The choice is between socialism and
hegemony. The pull of India will
become stronger than that of China if
we combine socialism with democracy.

It will be a suicidal folly on  our
part to suggest to the Government to
ban the Communist Party, for by
doing so we shall be transforming the
nature of the dispute between India
and China. The dispute between India
and China will at once be transformed
into an ideological crusade at a time
when Russia is likely to be more use-
ful to us than any other country.

18 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Friday,
November 27, 1959 'Aqrahayana 6,
1881 (Saka).
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ORAL ANSWERS TO

QUESTIONS .

SQ. Subject

No.

318. Conference of Indian
and Soviet Qil Bx-
perts

320. Foreign Exchange for
National Coal Deve-
lopment Corparation

321, Welfare of Backward
Classes :

322. Inter-Services Tech-
pical Team .

324. Purchase of U.P. Zamin-
dari Abolition Bonds
by Banaras Hindu
University .

325. Amendment of Canton-
ment Act, 1924

326. U.P. foodgrain mer-
chants

327. Techno-Economic Sur-
very of Umun ‘I’cr—
ntol‘tes

328. Purchase of cul plpc—
lines ;

329 Services Contributory
Educarional Schemes

330. National Defence Col-
lege .

331. Industrial Finance
Corporation

332. Re-rolling mills in
Kerala and Andhra .

334. Lubricating oilplant -

335. Poreign participation
in oil exploration

336. Colorisation of vanas-
pati

337. Institutions of H:gher
Education .

338. List of Scheduled
Castes and Backward
Classes . : .

339. Fresh water supplics
in Quilon District

341. Development  Loan
Fund . .

DALY DIGES?

1837—73

CoLumMNs

1837—40

1840—43
1843-44

1844—46

1846-47
1847-48

1848—s50

1850—$§2
1852—55
1855—s8
1858—60

1866-61

1861-62
1862—64

1864-65
1B65—67

1869-69

1889-70
1870—72

1872-73

WRITTEN ANSWERS TO
. . 1873—1006

1881 (Saka))

QUESTIONS
SQ. Subject
No.
319.

323.

333.

340.
342.

343.
344.

345-

346.

348.
349.
3s0.

3s1.

3s52.

US.Q.

No.

523.
524.

525.

§26.

517.
528,
529.
530.

s3I

Army help in Sum
floods p

Admission into Tech-
nical Colleges

Korba Coal Piclds .
Opium cultivation

Common Police Reserve

Force for

Central
Zone . .

Naga Hostils .

Unauthorised colonics
in Delhi . .

Qutput of pig iron at
Rourkela

Shares urchned by
L.I.C. from Mundh.r:
Concerns

I.A.F. Signals Ccmre,
Gurgaon

Jail Manual

Singarcni collieries

Separate Civil Service
Cadre for Delhi

Qil Survey of the
Cauvery Delta .

Barauni Refinery

Orders for steel .
Indian Cultural
legations . .
Head Masters of High
Schoolsin Bombay .
Joint 1.LA.S. Cadre for
Delhi and Humchll
Pradesh .
Trainingin F;eld Work
in Geology . .
Yoti Housing Project .
Central Institute  of
Scientific and Tech-
nical Information
National Dilcipline
cheme
Utilization of fullow
lands " "

De-

2076

CoLumws

1873

1873-74
1874
1875

1875-76

= 1876

1877

1877-78

1878
1878-79
1879
1880
1880-81

1881
1881-82

1882-83
1883
1883

1884
1884-85
188,
1885-86
1886
1886-87
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WARTPTEN ANSWERS TO
QUESTIONS.axtnid.
U.sQ. Subjeét
No.
5£32.

$33.
$34.
535.

536
537.
538,
£39.
540.
S41.

542.

543.
544.
545-
546.
547.

548.

549.
§50.

551

582,
554.
555.
556.
557.
ss8.

270

Training in 0il Tech-
nology .

Counter!eit notes in
Delhi .
Refinance Corwmion

Assistance to ex-Ser-
vicemen in Mohinder-
garh Distt.

Translatien of the Veéu
Bistern Zonal Council
Koyana Project .
Murual Apprecistion

of Eastern and West-
ern  Culture]l Values
Comptroller and Au-
ditor General of Indin
Medium of Instruction
in Universities.
Facilities for Private
Li igation toGovern-
ment Employees
Quarters for Civilian
Defence Employees
India’s indebitedness to
World Bank . .
Sulphur and borax de-
positsin Kashmir .
Central Institute 01'
Education
Survey of gold dEpmltl
in Him-ghnll’nduh
Scheduled Castes in
Himachal Pradesh
Administration
Land Revenueand H:ll
House Tax .
Colonies for Scheduled
Castesin Puniab
Investigations against
Government Ber—
vants

Gﬂam deposits in

Panchayat
tions in
Naval fleet
Gram Sabhas and C.ir-
cle Panchayais in

Delhi . .
Gram Sabha constiwcn -
cies .

Central Indian Mcdi-
c{ml Plant Organiss-
tion . . .

(Al) LSD—9.

Bye-elac-
Kerala .

(Tt Staer)

Obuomns

1887
1888
1888
1888-89
1889
1889
18g0

180001

1891-92

1892
1893

1994
1994

1894-95

1895-96
1896
1896-97

1897
1897

1898
1898

1899

1899-1900

(t) A copy of Notification
G.S.R. R6I dated
1hc zjth July, 1959, under
sub-gection (1) of Section
28 of the Mines and
Minerals (Regulation and
Development) Act, 1957,
making certain further
amendments tothe Minin
leases (Modification of
Terms) Rules, 1956.

(2) A Copy of each of the

following Notifications.
published in the Kerala
Gazette, under Section 37
of the Kenla Eduestion
Act,1 read with Clause
(b) o ti:e Proclamation
dated the 313t July, 1959,
issued by the President in
relation 1o the Stme of
Kerala. making certain

2078
WAMTEN ANSWERS TO
QUESTIONS—conid,
UsQ. Subjest Cosums
No.
559. Foreiguersin Rourkels 1po0
560. Insursnce for Govern-
ment Goods . 1901
561, Orissa Mining Corpo-
ration . . . 1691
562. Murders by army per-
sonnel . . yor-0a
563. Stock Emchangts . 9%
564. Durgapur Steel Plant 190803
§65. Saugar Cantonment 1903
§66. Ordnsance Parschute
Factory, Ranpur 190304
67. Fire Fi
5 nel ig’lm
tallations : tooy
568, Schollnh lfQI" Hiudl
in Nop=Hindi pﬂk-
ing States . 190%
569. Agreement fer mid-
ance of donblo tu-
ation, . T$05-06
579, Bxport of eocal . 1906
MOTION FOR ADJOURN-
MENT . . I907—1%3
The Spenker postponed till
the 27th November, 1959,
his decision on the admis-
sibility of an adjournment
motion given notice of by
Shri S. M. Banerice
dingtheallegedimpending
transfer to Pakistan of five
villages siruste in Assam.
PAPERS LAID ON THE
TABLE . . « I913-14
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PAPERS LAID ON THR
TABLE—contd.

wméhdments to the Kerala
Bducation Rules, 1959 :—

@) No. BD (Sdpcclatg
3

. tzsl’une,lgsg.

(i) No.G.0. (Mi]'ns,*
BHD dpred 3p!
August, 1959.

(DA cogy of the Accounts
of the Indian Institute of
Technology, Khaug]pu
for the vear 1057-58 a
with the Audit Repor:
thereon, under sub-section
(4) of Section 23 of the
Indian Instirute of Tech-
nology (Kharagpur) Act,

+ 1956,

(4)A copy of the Stare Bank
of India” (Subsidiary

" Ranks) Compensution)

Rules, 1959, published in

Norification No. G.S.R.

- 1116 dated the joth Octo-

. ber, 1959, under sub-sec-

* tfon(3)of Section 62 of the
State Bank of India (Sub-
sidiary Banks) Act, 1959.

A c of Notification

“110 Guigy R.1243daed the
14th Novembcr. 1959,
under Section 38 of the
Central Excises and Salt
Act, 1944, making certain
amendments totheCentral
Excisc Rules, 1944.

_ | DALY Dicrar]

CoryMns

STATEMENT BY MINIS.
TER . : g " .

The Minlster of 1
and Communications (Dr.
P. Subbarayan) made a sta-
tement on the location of
¥_m gecond Ship-building
ard.

REPORT OF BUSINESS
ADVISORY COMMIT-
TEE—ADOPTED . .

Forty-fifth Report wasadopt-
ed,

MOTION RE: INDIA-
CHINA RELATIONS

Further discussion on the
mo*ion re: Indis-China Re-
fations and the substitute
m« tonstheretocontinued.
‘The discussion was not
concluded.

AGENDA TOR FRIDAY.
NOVEMBER 2~, 1959/
AGRAHAYANA 6. 1881
(SAKA)—

Further discussior: on the
mo'ionre: Indisand China
Relations, andthe sub-tj-
tute motions thercto. C nsi-
deration and passing of the
Kerala State Legiila ure
'Delegation  of Powers)
Bill and also considera’ion
and  passing of Privaie
Members’ Bills,
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Lorsns

1614715

1915—17

1917,
1919—2C74



